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Title: Further discussion on agrarian situation in the country.
HON. DEPUTY SPEAKER: The House shall now take up Item No. 18 — Discussion under Rule 193. Shri P. Karunakaran, you can continue.

SHRI P KARUNAKARAN (KASARGOD): Thank you, Deputy-Speaker, Sir. Yesterday, the timely intervention of hon. Parliamentary Affairs Minister has
strengthened the discussion on agricultural crisis in India, especially with regard to the Land Acquisition Bill passed by this House. ...(Interruptions)
Sir, I do not want to go to the other details. ...(Interruptions)

HON. DEPUTY SPEAKER: Please keep the House in order Discussion under Rule 193 is an important discussion. He is speaking about the
agricultural situation in the country.

SHRI P. KARUNAKARAN: There is a widespread perception that the huge burden of debt and increased competition from import are the two main
reasons for this crisis. It is true that inability to bear the debt really force the farmers to go for suicide.

The import or liberalisation had a strong dampening affect on the prices of several crops — agricultural crops or cash crops. Sir, out of the total
production of rubber in India, 90 per cent is produced in the State of Kerala. Earlier; the price of one kilogram of rubber of Rs. 280 which now ranges
between Rs. 80 and Rs. 90. When we produce sufficient rubber in the domestic market, there is no need for undertaking unlimited imports. I am not
questioning the Import and Export Policy, which has to be followed by any Government. At the same time, when there is sufficient production in the
domestic market and we are importing it also, it really affects the poor people, especially the farmers. As far as rubber sector is concerned, 95 or 98
per cent are the marginal farmers. So, the burden really falls upon these marginal and ordinary rubber farmers.

What is the way out? Mr. Deputy Speaker, Sir, you have witnessed that we have raised this issue many times in the House. Either the Government
has to raise import duty up to 40 per cent or the Government has to take some other measures. When we raised the matter, the Government had
given a letter to us with regard to the issue. At the same time, sympathy does not make any substantial change to the lives of the farmers. There
are only two options. One, the Government has to take some measures. Otherwise, the Government has to allow them to commit suicide. That has
become the issue as far as rubber farmers of Kerala are concerned.

In 2002, less than 30 per cent of the rural households in the country had outstanding debt which was only two to three per cent of the total value of
assets. I have taken this from the records. When the indebtedness in the State has grown, the percentage of such households increased and the
amount of the debt also increased correspondingly. So, the Government has to come forward. They have to strengthen the functioning of the
institutions or credit system, especially the cooperative system. If the Government fails to do that, the farmers may not be able to remit their debts.
There may be two or three ways. They can write off the principal, waive the interest or provide a special package to them. The Government has to
take urgent steps in this regard.

There are two main reasons which have to be considered when Indian agriculture is facing a deeper crisis. One, long term growth in agricultural
production is declining. Second, there are growing economic and social disparities between agricultural products and rest of the economy. During the
last five decades, the agricultural production has increased at an annual rate of 2.5 per cent. It is true, but there are indications that the growth rate
during the 1980s and 1990s was declining compared to the earlier periods.

Sir, we witness economic disparities between agriculture and non-agriculture sectors and also the rural and urban areas. In early 1950s, the GDP per
worker in non-agricultural sector was twice of that in the agricultural sector. Now, the ratio has risen to 4:1. So, you can see the disparities between
rural and urban areas. The NSSO estimate says that the ratio of urban to rural per capita income-expenditure has also increased from 1.28:1 in
1970s to 1.87:1 in 1990s. It shows that now the disparity has become more glaring. There is no doubt. The urban and rural disparities on the basic
social abilities have also increased in quality, though not in quantity. All these things have led to resentment among the rural population. They
believe that they are not getting any benefits; the benefits are going to the urban areas. They feel that people are able to get better education and
better medical facilities in the urban areas. So, there is dissatisfaction among the farmers, especially those in the villages.

The 11" Planning Commission has postulated a target growth of 8-9 per cent, and our Finance Minister had said that we are expecting 8-10 per cent
growth. This is the explanation given by him, and it is through privatisation, globalisation and better fiscal management. But we have to bear in mind
that 4 per cent has to be the agricultural growth. Now, it is only 1 per cent or 1.1 per cent. So, at present, the Government is not clear as to where
we have to give more stress.

It is evident from the present Budget that there has been 7.5 per cent growth rate, but we have discussed about the issue that it is very meagre in
the productive sector, that is, 1.1 per cent or 2.2 per cent. So, massive investment in agriculture is the need of the day, and it is very clear.

The slowdown of agricultural sector is widely attributed to the slowdown of investment, especially, public investment. The Planning Commission
seems to share the view and say that investment in irrigation and watershed development should achieve the projected growth. I agree to it, but at
the same time the figures show that even though there is massive investment in watershed, but the proportionate increase is not seen in the
production capacity. So, when we take the projects, its timing, availability, feasibility, etc. are all most important issues as far as this is concerned,
but there is no such analysis done by the Government. ...(Interruptions)

HON. DEPUTY SPEAKER: May I request the hon. Members to be silent? Yesterday also, I had said that there is a lot of disturbance, especially, from
the Ruling Party side. I have to be very serious with you.

...(Interruptions)
SHRI P. KARUNAKARAN: They are not interested to hear the issues of the farmers. This is the thing.

HON. DEPUTY SPEAKER: He is speaking on a serious matter, and you are discuss ing things. Otherwise, kindly go outside and discuss and then come



back. I have no problem. Why are you sitting here and discussing things? This is not the place for it when a Member is speaking. Suppose, the same
thing happens to you when you are speaking, then what happens? If they want, they can go outside and discuss, but regularly it is happening. I am
sorry for saying this.

SHRI P. KARUNAKARAN : Sir, I am mentioning all the relevant points, and I am not cracking a joke on anything here.

If we analyze the slowdown of agricultural growth, then we can categorize it into three phases. One is between 1950 and 1960. The main reason for
expansion was that the major part of the growth came from expansion of the cultivated land, especially, between 1950 and 1960 and it is true. The
second one is between 1960 and 1980 where there was progress not because of area expansion, but because of massive investment in irrigation,
and also due to the introduction of new fertilizer technology. But in the third phase, the expansion is slowed down, irrigation is slowed down and
flow of technology grooming has also slowed down.

If you see the later period of the third phase, then we find that the expansion in the surface irrigation has slowed down despite continuing with
large-scale investment. The flow of technology improvement was fitful, but the progress was particularly disappointing in the agriculture sector. As a
result, there was a failure on the part of the Government with regard to the use of land; use of water; use of fertilizer; and also other inputs. It
shows the failure of better govern and poor management of the public system. It affected pricing subsidy, policies, use of resources and the effective
exploitation of potential and available technology. These are the tasks that the Government has to take more seriously.

While the scope of expansion of area exhausted as we have seen in the 1950s, and the scope for further expansion of irrigation also was getting
diminished, there should be a better govern; better quality of public system; and better economic policy that has to be implemented. Otherwise, it is
not possible to make any change as far as the agriculture sector is concerned.

When we go to the States, we see the problems that are being faced by the farmers. Of course, they differ from State to State and from time to
time, but at the same time, there are some common problems being faced by all the farmers. As I said, in Kerala, there is sharp decline in the price
of rubber, which is the most important issue. The cost of areca nut production is also very important as far as Kerala is concerned. The paddy
support prices are to be increased to protect the agriculture sector. The Kuttanad package is not implemented, and it is true that Idukki or Wayanad
package has not been implemented. These are all issues, which we have discussed in the House, and these packages were taken into account to
give assistance to farmers. But it is not at all done.

Dairy certainly needs more assistance. Fishery has also come under this. As far as fishery is concerned, the Meena Kumari Committee is there. On
one side, the Government gives some assistance but on the other, when new Commission comes or when new law comes, all these benefits go. If
the Report of the Meena Kumari Commission is going to be implemented, there is no doubt there would be massive suicide in the fishery side also.

In Punjab, the sugarcane farmers face serious difficulties because they had to get 110 billion that is pending. The State Government has to take the
initiative. The Central Government has to take the initiative. In the case of Odisha, the support price is insufficient for paddy. As far as farmers are
concerned, they cannot live in Odisha because the cost of living is high. In Karnataka, the issue of arecanut farmers is more important. Paddy and
other things are also facing the same difficulty. In West Bengal, potato price is going down. Farmers are committing suicide. Here also, the
Government has to come to take adequate action. In Maharashtra also, the cost of production is very high. As far as sugarcane and cotton are
concerned, all the farmers are facing the same difficulty.

In Tripura, they have some other problem because they are not getting fertilizer in time. That has become the most important issue as far as
Tripura is concerned. In the case of Telangana, the main problem is the lack of irrigation facilities especially when the bifurcation of the State has
come, it has become a reality. The Government has to take action. In the case of Andhra, the cost of production is high and they are also facing the
same issue of better irrigation facility. In many of the Northern States like Odisha, Bihar, UP, Madhya Pradesh, Rajasthan and Punjab, the problem is
with regard to paddy, wheat, potato, Sarsoan, turmo, mangoes and other vegetables as these are affected in one way or the other. In the case of
some States, the issue is of lack of fertilizer. In the case of other States, it is the issue of lack of sufficient water. Some of them are due to the
import policy. In sum, the main issue is the cost of production which farmers find it difficult to survive especially when input costs are increasing.
That is true in almost all the States.

In States like Punjab, the FCI has decided to procure half of the production compared to last year. It leads to the exploitation of the middle men. The

warehousing facility is another issue that the farmers find it difficult. Earlier, there was discussion in this House probably in the 14th or 15t Lok
Sabha that food grains are rotting because of the lack of warehousing facilities. When there is a loss to the agricultural crop, the Government has
come to compensate. Here also, we find difficulties on the part of the farmers. The compensation that has been fixed is a very old one. It has not
been reviewed. So, the compensation has to be reviewed and revived of rubber, paddy, wheat or of the vegetables. The new issues have to be
enlisted. Take for example the erosion of sea shore and land slide and so on. These are all other issues which have to be taken into consideration.

In a Report of the Standing Committee, there is a mention that 35 per cent of vegetables get damaged every year due to lack of storage facilities
especially in rural areas. There is no cold storage or other facilities even in the urban areas. In the absence of better storage facility, a large portion
of vegetables and fruits become rotten.

I conclude by giving a few suggestions. The Government has to ensure massive public investment in agricultural sector There should be
modernization of surface irrigation work. Incomplete irrigation projects have to be taken on priority. Better research and development in agriculture
should not be controlled by the multinationals. But the Government should take action.

These steps also include enforcing better preventive measures to contain gross violation of rules governing access to use of resources;
changing policies relating to pricing of yield to avoid waste; and loans to be given to farmers at cheaper interest rates. The suggestions of the
Swaminathan Commission should be implemented. here, I would like to give one example. All the State co-operative banks and district co-operative
banks give loans at zero per cent interest rate as far as paddy or agricultural loan is concerned. So, co-operative societies and agricultural co-
operatives to give better assistance to farmers for which the restrictions on co-operative societies have to be removed. The storage facilities also



have to be enhanced.
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Dairy farming should also be taken as a part of agriculture. The Government of Kerala has requested that dairy farming should be included in the
MNREG Scheme to assist dairy farmers. Fishing is also an important area with regard to agriculture.

The norms of compensation given to farmers have to be revised. The rate of compensation which was fixed many years ago has to be revised.

Another important issue nowadays is the problem of wild animals. Of course, I agree that we have to protect our wild animals but at the same time
in the border areas of almost all the districts not only in Kerala but in other States also elephants, tigers and monkeys are coming and damaging the
crops. In the constituency of my friend Shri Shahnawas, three persons were killed by a tiger. It is true in the Idukki and Palakkad districts also. There
is no norm to get compensation whether from the State or the Central Government. That issue has to be taken into consideration.

I conclude with the famous words of William Shakespeare, 'to be, or not to be' is the question before the country. It is a question whether 'to be'
served with cakes and 'not to be served' with kicks. If the Government is in favour of the farmers, of course, you will be in the way of 'to be' but if
you see the actions taken by the Government through many of the legislations and other things it shows that they are in the way of the 'not to be'.
They are going to receive the kicks from the farmers, not only from our side but from their side also. So, please take this issue seriously. For the
farmers' sake, take some serious action to assist them.

With these words, I conclude.

off divog Bia (arcaxdl) : sureasr sidlaa, ovd el A 2ivig 3 Roenell uz aal aa & &, ot vz gaf aea 2 3| v Reamer @9 B o 3fiz 202G A B ond A avor A aga
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ard sit &, Rror 213t il B st 3 angfer et 3, A i Gy, B & seafa st 2 aiie sy  aelglar A ot st & &, ae P ¥ @rr scurger Ai @rer avn 3, sefifere sa
o1 ot wftr stz pftr uzFuar w1 Jor wadt &) 3 Azt A, dsnfor wror a sit it &, Afdvor gite et 2 stz Jyfte w1 wgon drar 3

Jureel AdlGe, Roarll A o1 3 3 Py wdur & 531 o1 i @A5arel sl Sfidel a1 &) Aot 7 53 @ @ @ Fwar § R 531 o1 @i arelt st el dor 3 ¥ & Jase i
&) ora 3 Joren & @ Aol 1991 A & @3 anst aas 51 Jor 3 3.5 e Rl o snewseen w3 eft & o a1 fer we swen &) vep @vaier Aot B o A gxll & suen § @5 garn
Jamarst B3 Brasem Roanet o A3 onzier 3 oft 2 sl wersr 3 aft &) wdlcw, sa @ Awd &, sare yd b aept @ws 3 &, 916l U2 P w2 3% &) onel A wft suz
& eilor 3e 8K 3, wull e B eor s A &) Afdver i Ag wa wasan § 5 ap ool $1 oftféril 3w s aeascn @I E o 3AWT P12 Aes ¥ A BA A wA
fs3iet ¥ s U gl 3ivie @il o ass sraselt 32 gafifem 3 asaen & R 3arast Jarret 3 33w 3, onrel 3 W31 2 @ A vas sdton Brdest v 3 @5 S ¥a A A art
@Y arblg @3, e T I g Al U3 ASAR Yave B3 @5 3Pz o6l Y el 3 el anedacan a3 & ol Rvarel @l el B @I, A1 SUI DI Ol 8, A1 B
AW 1 irol 8, &1 el ot v it 3 s & & 5 Pl wr reer asie Y won aifde) e wr et aste G YA @2 A & Y Pl ar srer aste a@ll sl g @2
et &7 garre oy aicf) oft 3 &, of arz @ oft sor @y 3 Riffrr 26 E 5 Rvammeil bt swereensl @1 2ot sa Biror oft a2 3@, v Pl #icft & o1 w2 Jax) &) s Jar
uget oty aief}, siarfar e 3 off 2roig yane A &, St arg 3 2euURT @0l IAB arg I Phy AT B cidt bafroa 3 a ot I@ ener &, A v, W e i B e
33 8, szl aid & oneresier 3 sellaer 2w 38 &, aid 9e uark & airst B et 3 2en Wger Rig oft &) wg warer aer Rozrell B dremell @1 el &, s e @ ot Jara
& o o1 w1 ol 3) 3 e 2w & [ spR Rl & el of enae ol Ao o 523 So1 &l R a1 A6l oldl 8 JAepar 3

nare, Roarell &t ancararan awil el 37 el B ancaacn et safem ol 8l 2 5 331d Iourcel @t e et ordl Brerar & @@ oft ves aga ast wrw &, Afdsor
FAP dgA & AWNTID @R it &) Aelge, sy St 9 I ul¥are &l ez off e uf¥ar B @maren 3 s So1 @1 [Asarel el Sfide-ael wear 3 Aftser aga il
A o1df aar sl A &t sz B IR o s uf¥ar & weren wr dist & 2 i uf¥ar ge 3@ 3 ubvar gear @ uw aga ast oru 3 # Rl # safere s ar @ a
e & e e uf¥ar 3 el sl O el O e Rserer weit aar 8, ufvar s ge s &, de st @ aY Rearer weit gosan oidf @2 wien 2, 1diew, fsamer ast
Farfdrrstt S 8, a5 amer Farfieirer @t aaret & fere & ancarscen w2 ar 3) & W Fu A 57 ard B wifdier o s uf¥ar o geor A I garn su Fwa E) uE ot vas
as1 wrur &) giorm a5 g Seil 3 Jigwm uftar & =aven o &, gany &t Sor i Ay uftar &t wawen &) amven &t Sor sAbt Riar w2 Fwar &) s Seif d A1 ufyar A
worcl &, a1 fersa &, ufyarz wr dw1 dar 8, san o 3 uf¥ar werar A5 fény amer & AW B2 e & iR Fweu gl & b gt Sftaor 912 forafs @t 3z vasamer 288 Fureigt
aalee, # @a 261 en R yreflorer & mer smoft it wewet St gf &) Aat 31 2t oSl ferxdt &8 & v fver aze &t At o1 adier 3 el Rzt ae &6 At & ard fRsaeft
ara3 aefl & amure 3 g B Dt ardf w2 e &) wifefos B wdier 9, amar B el 3 w2 dier dor gu &, Aaw Bt Weft w2 R &, Afdvor gon Bt Weft A G A ardf
@2 At &) & anal Dl Welt da o a1 df @2 wwa 8, Afvar amor Sor bt fafderd 2 5 ser B semet 3 adf w2 A 3, cfdvar sfdr & senot 3 arer B At w2 ADA F
B o gl ffereretiail 3 ara1 gam ot & 3iie el u fafde a2 & ot w1 scurger gian &, fafder aes &t @it & warer oft dar 2t &)

aialeR, it giey Bt W B el b e vw ar M Jor 3 skt seralt w1 o eEN en i wAE aren sRM en Ry aifa 3 JEor wret adta A ferw skt serer bt B Asrem
qoll 28 &, dol @1 edferason fven srm om vt b edferasar 3 wg yraener fosen srm an o Bt i 3 das @ feen Zifee gem, 45 Glardt 321 &g & o b e wod
fpem Smeem,

argicer, 3 g1 e w1, wigelar w1 ot Jorwe Sur eftfdmem wd sz sifdi 3 a3 serer Gon RBuifSe diar 8, Aftver 45 Glrct A aen, 10 Gl danr off 301 wodl afie
aifdl 3t g0l arel Rpameil O fere xud ordl 2an &) as & atdl @2 32 &, agd f&o1 A s ueruar ao 3 &, ae Riewr aga [&or 3 aar 2a1 &) 531 aid ol d ws Aw & b akben
531 d91 @51 9t @1 der Yerewidt ofveg, a1Ts &, Rl Sei-tel Alsrell arep? 531 o Bt 31 glorndt grerazen @t dlsal & @wifdrer &t &) amu eier Il dl uw spiEaa a
e &, aifdser 3 wa Aasan & [ aa 3ot el 3 ordl 8, 5 g arerd!t @t & A sterdt ardf amolst, difdsar & @ sran & R sruor Jierdter & 9 dlol e ar enw &l @t
AT FeTarn &) 3301 ufdunt 215 8 361 & fr 3ords 3l 9t Sit Jfen Prer Jravedt 8, ag sweft 9 8t o1 2, et oft 9 averdd), s ara @ F ganfirasan B 2Mer a5g Al §)



#HEIGRI, I IRInIvT O arG oit wiseld bt Bulcel and &, anu 368 S cfifden, sl oft widla & v aar &, a S awa &, A suerd 8191 vl off, e e W 6t
Badl, wot B Rawadl wel Aidl 8, ag sifa iz o i Adl 3| wad suer gsu wél didl 2, a8 a3-a3 e1gdt ¥ At 3] Jad Seret gsu aF e A Aeft 8 sl Jad Sener
fyeperdt aifa 9t 2xlt 8, Afepor amet oft aifdl &t Ffden, St Aterpavr 861 F arG &t o =ft, ag 308 ordl frerdt &) 531 @ & fee &1 A A wgon atad & &5 o A w1 paell
5 Il U2 Al &3 U SIB3 52 Al Bl g [0 A A 1 P! aGlell & 3 Slal-thel Alslell 36 ag AGRED &l Al 3|

#dGe1, 60 &3IR WS I @I ol AN BT & A &H Dad & [ &xal aga ast o e, dftser 60 &2 A5 Fue @l el Rzt @w gan, 60 &eR wis @ wal 33T
A 31T, i dep @l T2 bz darell ol & fere dar e, a8 33T A1 g3l FAD1 3f A6 ordl gan, Sil das ofebarel 3 oI 28 &, Jof el of 3A UA @1 o ferem, S T s
@3 81 &, IABI Dol feiegper 7 or2l gam 331 ard &1 yonfiresar wes Rpatat 8ot & oIt 3 & Al §) 0B ol BAS Tl 51 IRARISI I G 8l FRI Al Dloil-eblell
Rt @t uen ordl acn, @1E &9 et Sierd &) agl dool aren ot ancell &, ag s e & [AIE AT &, TGI6Il S I 8, IS I &, a8 3T a @I ofdl &, T8 b &l BAS
SN cielt O U 3 & dar w2 dem

HABIGEI, 91 3 Al I DG ADAI § b ATl B Il U2 IS Uhard al oie, 9 it clell 31 grefon o2 a1 &, b aic 3 el Ienliftae asiE e &8l as okl wiog, o,
3012 Yor O @iy 3 3uen! Riear waefl anfde; 32 yder & arerd diw ordl 2 gardt oft Rean 2 b 302 ydor & arera dia 280l anfdy)

oft enfog, area (aar]) & smuds St SRer s by, ag & Holel, Afitver 91 & R anu s i

oft effeog Ria: dtas @it &) 521 auer A 9 2rgar &) s2Aifere s yder aor dan e Sanet st & [ ormy a=il 21en dlger Ris Sff, anu el=if of aer a2y 3012 yaer it senar 4
& f&em on? safere amefl i Sl adef

Jureasr Sft, 3 wa a1 an 5 fRsamet seaaear ol asad &) oo & dsaer Dt oot & wrarer ordf &, Rsarmar &t arafer ar oft srarer &) Rsamer asdl oo wal s &, @o asaol
SiieTt &, @56 waal Iolel Siel & oY efter wad & 5 2 oY Rvarmer 3 A elior wad & 5 anm B aRR 3 260 & iz Rvemsr ot Risst amerY 3 A 21 ol sert & 5 g1 ot @it
fosarrer ot smeict fend &) Sor ageron & srn & Afdser Rvarer asft serar ordl denr &) Rawrer sfemmar drar ot el Brer w1 Rrenfrsrdt sarast wa wraven & s & wem § s 51
et 3 araret Qi) ag wden [ for erer fven & 5 gor a1 Wer 3 apsz @Y o aper @A), ceEran ander sa aidl ameldY sefifére durser wi Rreear i ariderer gan ey us @it
aicft Sft, 3muds sends @i i Suy Sra 32 e AeR o odac: s 2o en @ offer Bt Weft woft Aeft ot 3301 war v qeay snSer @) d ordl werar aren §, gART 9 eI
3, A cyrerar srenat ordl &) ofter B Raemm aridieror av2 Ryl ot yferars e e arieht oft B dierea 3 Rl a1 ofter @1 aridierer gan afiz o1 @) airendt @1 azen Rz
oI Asslotod Wachl B Sierea 3 Rar B Roaer wr siicleral gam aralefl w1 siclera a2 decrnand udel B arpea A gam as a=di gan? safem, @ foaner sl amoror
¥ fore denz ol en afi o s

Iuiezrer AdlGa, fRparell @ ez B Fwteret B o1 oot iz AT @ Ager Fu A wMfdrer ool aifén; Rzl & Jazn sweirst dar avzel &t &) 3 ase Fasan § s uglest
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HON. DEPUTY-SPEAKER: Shri Virendra Singh, please wind up.
off diveg Ria : St Roaon vw Pree? ... (cmaemr)

Jureasr FElGa, 3 AYep WU A 3 art oI Brdaer 531 G A won v fvorofl gar 6 @azen snafiel & fém & 28 2, agpil &) gar 6t eazen & fem ol 331 s @ yareror
gron arfdy)
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AYITD Wollsy; A2 Slolug 3 v it fAsirer dog, &) agl ugpl Ht gard & e durds? @ v-u: el @1 yfigmn Sol & fn vas dow gené efl) ...(craumor)

HON. DEPUTY-SPEAKER: Shri Virendra Singh, please wind up.

oft elfvog, Ris @ sureest Sit, 91f3r aftseur & an¥ 3 war sie 3, ... (eraumw)
HON. DEPUTY-SPEAKER: We have already discussed the Land Acquisition Bill.

off efivog Rig: & Roamer 8161 A oicY 521 A @l e Al § b 36l 842 A A aw ugael B Asw 8l s dl D $ 3ust goell ag sidl &) s AR o 52 ¥ ol uoft
aor bt ol eioron "ol &, a5 2 b 3cuea i agladt &t isen & i vas ara weas? el ard e wEe
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8, W 3P oI a5 WG T ol WA &

Jurearst AglGe, A3 are ot cfifdmy
HON. DEPUTY-SPEAKER: Shri Deependra Singh Hooda.

oft <ifeog Rig i surcemi sigicar, 331 @i s el &t ussel amu gl @6 &, amu # afieerRl w1 Jisr wel a8 ftpar, 3 Rpemer g afiR sPR amu A3t @ ol Joiet Al i
areft @i Jorden; amu Bt ant et 87 & anuest amoft arT s oo, . .. (o)

SHRI MALLIKARJUN KHARGE (GULBARGA): Sir, he cannot threaten the Chair like that. What is this?...(Interruptions)

HON. DEPUTY-SPEAKER: Hon. Membey; first, you take your seat. You have taken 20 minutes. There are so many hon. Members who are yet to
speak. You have to limit your speech. Generally, we give 5-10 minutes to each Member. I have given you 20 minutes. What further do you want to



speak? Please wind up now.
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*SHRI P.R.SUNDARAM (NAMAKKAL): Hon'ble Deputy Speaker Sir, I myself a farmer and I want to express the difficulties faced by farmers of the
country.

Indian economy is based on agriculture. Farmers are the backbone of India. That's why the father of the nation Mahatma Gandhi said 'India lives in
its villages'. At the dawn of independence, the then Prime Minister Pandit Jawaharlal Nehru said that agricultural growth can only lead to economic
development. Pandit Nehru brought five year plan for promoting agriculture.

In the country 78% people are farmers, agricultural labourers and workers of agro-related industries. India has different climatic conditions. Farmers
are affected due to change on climate.

In Maharashtra, in Marathvada and Vidharba regions farming can be done only once in a year. National disasters, insufficient supply of quality needs,
non-availability of crop loans, exorbitant rates of interests charged by private money-lenders, non-availability of remunerative prices for agricultural
produce are some of the reasons of making cultivation an uphill task. States like Maharashtra and Andhra Pradesh have been continuously affected
by farmer-related issues for the last 15 years. Farmers are forced to commit suicides due to utmost frustration. This is a matter of great worry.

In the last 8 years around 3A%: Crore farmers have migrated to urban areas in search of a better livelihood. They work as labourers for a meager
amount. It has been mentioned in the budget that the agricultural contribution is one-sixth to the Gross Domestic Product and our population
maximum comprises of farmers. But when compared to last year only 1.1 % of additional funds are allocated this year to agriculture.

In the year 2013-14 the budgetary allocation for agriculture was Rs.17,788 Crore, But in the current budget it has come down by 35% to Rs.11657
Crore. This is a meager amount.

In Tamil Nadu, excluding Chennai, all other districts have been declared as drought-affected and Hon. Makkal Muthalvar Puratchithalaivi Amma
provided Rs.1328 Crore as drought relief to farmers.

Sir, in order to find a long term solution to the problems faced by farmers, especially to benefit the farmers of southern districts of Tamil Nadu,
Hon'ble Amma took efforts to increase the water storage level of Mullai Periyar Dam from 136 feet to 142 feet. Hon'ble Amma took efforts to get the
final verdict of Cauvery River Water Tribunal and the same has been issued in the Union Gazette restoring the rights that are due to Tamil Nadu. On
34 June, last year Hon'ble Puratchithalaivi Amma met Hon'ble Prime Minister Shri Narendra Modi and urged for setting up the Cauvery River Water
Management Authority. The Cauvery Management Authority has not been set up till now. The Government of Karnataka has allocated Rs.20 Crore in
the State budget for building two dams across river Cauvery at Megedatu. I strongly urge that Hon'ble Prime Minister should intervene in this matter
and ensure setting up of Cauvery Management Authority besides preventing Karnataka constructing two dams across river Cauvery at Megedatu.

Electricity is necessary for agriculture. Hon'ble Amma provides free electricity to farmers in Tamil Nadu. Hon'ble Amma has requested for additional
power supply from the Union grid and from the States producing more electricity beyond their needs.



Even though Power Grid Corporation of India has given its consent, because of non-availability of electricity distribution network in the South
of this country, the Tamil Nadu and its farmers are looking at Union Government with utter disappointment.

Hon'ble Power Minister Shri Piyush Goyal while addressing mediapersons on 7th March 2015 at the Chennai Secretariat said that Rs.30000 Crore will
be allocated for establishing additional power grid facilities. I urge that this work should be expedited. Even during last week Hon'ble Union Minister
for Power assured in this august House that from the power generated by second reactor of Kudankulam in Tamil Nadu, 100 MW additional power
would be provided to Tamil Nadu. Even though it is a centrally sponsored scheme, Hon'ble Amma sorted out issues pertaining to this power plant.
Moreover as this power plant is located in Tamil Nadu, as demanded by Hon'ble Amma, additional power should be provided to Tamil Nadu.

As regards agricultural insurance scheme, reforms should be made so as to simplify the procedures for speedy payment of compensation amount to
the affected farmers. Crop Insurance Scheme is being implemented by Hon'ble Amma. I urge the Union Government should grant approval for
continuing this scheme with adequate allocation of funds.

Sir. "Sabka Saath , Sabka Vikas"-"Development for all together" is the slogan of the Government. There are reports that the Government is trying to
do away with Minimum Support Price. It is like adding fuel to fire without solving the core issues relating to farmers.

As many as 12.5 Crore families have opened their bank accounts through Jan Dhan Scheme. Instead of providing rice, wheat and other food
grains to these families, the Government is contemplating to transfer subsidy amount directly to the bank accounts of beneficiaries. How can it bring
justice?. This move will affect farmers directly as well as indirectly. This could affect our nation's economy as well. As mentioned by Hon'ble Amma,
the Public Distribution System, which benefits farmers in a big way, should be altered or diluted.

Sir, it is a regular practice to have a discussion on issues of farmers in this House followed by Ministers reply. But something concrete measures
should be taken with seriousness.

In 1998, the then Prime Minister Shri Atal Behari Vajpayee announced about inter- linking of rivers. The then BIP Government had not implemented
this Scheme. Thereafter, the Congress Government which was in power for long, did not implement this scheme.

In the Hon'ble President's Address, it was stated that the inter-linking of rivers would be a solution to provide permanent irrigation facilities. Union
Government has not devised any plan for execution of inter-linking of rivers so far and no fund has been allotted. To make agriculture a profit earning
occupation, inter-linking of rivers will only be the permanent solution. A lump sum should be allocated for inter-linking in rivers.

Hon'ble Amma, with a foresighted vision, has sent a proposal to Union Government for linking Cauvery — Gundaru, Palar — Pennaiyar rivers along
with a estimated expenditure. I urge that adequate funds should be allocated to this project.

Moreover by introducing drip irrigation with 100% subsidy to farmers, Hon'ble Puratchithalaivi Amma mitigated the sufferings of farmers. This
scheme should be implemented though out the country.

Hon'ble Amma introduced the rain water-harvesting scheme — first of its kind in the country. Hon'ble former President Dr. Abdul Kalam has praised
this Scheme. Hon'ble Prime Minister Shri Narendra Midi has complimented the rain water- harvesting scheme of Tamil Nadu in this august House and
wished that other States should be inspired by Tamil Nadu in taking forward this project.

In the scenario of national disasters affecting agriculture, Union Government should take proactive measures. Import of sub-standard seed varieties
from foreign countries should be banned. Government should rather promote use of indigenously produced quality seeds. Only then 'Make in India’
scheme of Hon'ble Prime Minister could be complete.

Paramparagath Krishi Vikas Pariyojana which highlights eco-friendly cultivation through organic farming should be encouraged. As mentioned earlier
by a senior Member Shri P. Karunakaran, interest-free loans should be provided to farmers through cooperative societies. National Agriculture
Marketing network should be strengthened to get remunerative prices for agricultural produce. This could very well address the issue relating to
farmers getting low prices for their agricultural produce.

The Union government should also explore introducing new agricultural techniques in agricultural production. Farming can be a profit making
business if all other State of the country try to follow Tamil Nadu which is progressing well in the field of agriculture.

Sir, in Namakkal district, small scale industries like Poultry farming and egg production are in large number, In order to protect this poultry farming
industry, 'leg piece chicken' imported from foreign countries should be banned. An egg powder industry should be set up in Namakkal district so as to
prevent falling prices of eggs. Excluding agricultural products, all other products go through a pricing mechanism. All the agricultural produce should
get remunerative prices. Pricing should be done by the Union Government. The Minimum Support Price (MSP) for paddy, sugarcane and wheat is not
adequate and which should be increased. A separate Budget should be presented for Ministry of Agriculture similar to the Railway Budget. Thank you
Sir.

HON. DEPUTY SPEAKER: Members, this is a very important subject. Many members want to speak on the subject. I cannot give chance to all. So, as
a special case, [ am allowing that those who have a written speech, can lay on the Table of the House.

PROF. SUGATA BOSE (JADAVPUR): Mr. Deputy Speaker, Sir, I am grateful for this opportunity to speak on a subject that is close to my heart and
that ought to be the focus of informed public debate in our country. Since my students days, I have been working on problems facing our agrarian



economy in a larger global context. The labour of peasant smallholders, sharecroppers and agricultural labourers forms the bedrock of our national
economy and their well-being should exercise the minds of the people's representatives and policy makers. The agrarian situation in India, in one
word, is grim. Boasting a rate of high GDP growth, the Economic Survey acknowledges that the agricultural output has grown at a rate of just over
one per cent last year The terms of trade against agriculture are clear since the year 2011. The Finance Minister acknowledged in his Budget
Speech that of the five major challenges facing India today, the first and foremost is the stress on agricultural incomes. Yet his Government has
shown no real commitment to address that challenge. In replying to the debate on the Land Acquisition Bill, the Rural Development Minister said in a
tone of complaint that the agricultural sector accounted for nearly 55 per cent of employment in our country and contributed less than 15 per cent of
our GDP. While it is imperative to create non-farm employment, it was extra-ordinary to find a farmer's son and grandson casting aspersions on the
majority of the working population in our land and wishing that peasants and agricultural labourers would not resist land-grabbing by this
Government's corporate friends and allies. We must not deride small farms. Very often, they are more efficient than large farms even though we
need to address the problem of self-exploitation of unpaid women's and children's labour on family farms.

The most dramatic manifestation of agrarian crisis in India is of course suicide by farmers. My friend, Shri Karunakaran, has given some startling
figures in the course of his speech. Cotton cultivators in Maharashtra or Gujarat and sugarcane cultivators in Karnataka seek subsistence via the
market. They need favourable prices and credit for their cash crops in order to command access to food. Tens of millions of peasants in our country
live on the borderline of life and death. They suffer from chronic malnutrition and hunger. Now, there have been unseasonal rains that have affected
crops in six northern States. But we must always remember that we are facing not a problem of nature but a problem of political economy. It is not
just droughts or floods or monsoon failures that adversely affect the odds of life of our peasantry. Our British colonial masters led by Lord Curzon
used to try and pass off man made catastrophes as acts of God. But we know in Bengal that the great famine of 1770 or 1943 were man-made
famines and our great economists like Ramesh Dutt always pointed that the food supply in India as a whole has never failed but the people were so
resourceless, so absolutely without any savings that when crops fail in one area, they were unable to buy food from neighbouring provinces rich in
harvests.

We must learn from our great economic thinkers and not from our colonial masters. Our agricultural sector is beset with problems of reduced
cultivated area and low yields. Our primary producers are caught within the meshes of iniquitous and interlinked product and credit markets. How
can we turn things around?

Let me suggest some policy measures that must be taken to tackle the challenges of both agricultural production and distribution.

Talk about the second green revolution in our country has been confined to the realm of rhetoric and has not been transformed into practical policy.
We need more public investment in agricultural science and research as well as extension services to educate our farmers about best practices.

At the most 40 per cent of our cultivated area has irrigation of any kind. Our focus should be on micro-irrigation projects that will provide rural
employment in the short run while increasing productivity in the longer term. We need environmentally sound watershed management. In the 1980s'
in my own State of West Bengal, the indiscriminate digging of tube wells compounded the problem of arsenic poisoning in ground water. The current
Government's Jal Dharo, Jal Bharo programme has been more far-sighted and successful. The Central Government's Krishi Sinchayi Yojana should
learn some lessons from Mamata Banerjee's West Bengal.

The problem of peasant debt has two aspects. First, the peasantry needs to be freed from extortionate interest rates charged by mahajans and
sahukars. Second, primary producers need access to adequate credit at right moments of the production cycle. The Finance Minister has set an
ambitious target of Rs.8.5 lakh crore of farm credit during 2015-16. Unfortunately, Mr. Deputy Speaker, Sir, institutional credit from banks hardly ever
reaches smallholding peasants and gets cornered by richer farmers and by agricultural corporations. Better targeting of agricultural credit is an
urgent necessity.

The peasants never get a remunerative price for their produce as traders and middlemen in the agricultural marketing chain siphon off the profits.
The solution being offered by this Government is the creation of a National Agricultural Market. My own considered view is that this problem should
be addressed in the first instance at the local and regional levels. Let me give the example of the rural areas of my own constituency, Jadavpur, to
illustrate the needs and the available best practices.

Nearly 80 per cent of the holdings in Baruipur, Sonarpur and Bhangar rural areas of my constituency are less than one hectare in size and the
cropping intensity is 165 per cent. In addition to rice, approximately 20 per cent of the cultivated area is devoted to the production of fruits and
vegetables of very high quality. They are mostly sold in local markets. In Baruipur, there is only one cold storage facility with a capacity of 1200
metric tonnes, which is not sufficient to cater to the needs of the peasants of the region. Moreover, even this facility is not equipped to store fresh
fruits and vegetables. This one large facility needs to be upgraded with the help of the Central schemes to make it fit for storing fresh fruits and
vegetables. Mini cold storage units ranging from 5-30 metric tonnes need to be set up all over the country for groups of small and marginal peasants.

0On a more optimistic note, let me mention one positive development in Bhangar, another rural area in my constituency. With the support of the West
Bengal State's Horticulture Department, a Bhangar Vegetable Producers' Company Limited has been established with a membership of 1750
marginal peasants, all owning less than one hectare each, and this company now has a paid up capital of Rs.7.3 lakh. It is a federation of a 100 smll
peasant interest groups. The company has improved access to inputs and finance, enhanced productivity by promoting better agricultural practices,
helped peasants undertake value-adding activities like grading and packaging at the village level, and provided marketing support. As a result, per
hectare crop output has increased dramatically from 7500 kg to 9500 kg and average peasant's income has risen from Rs.22,000 in 140 days to
Rs.88,000 in 120 days. This local example from West Bengal has much wider relevance for small and marginal peasants all over the country.

Mr. Deputy Speaker, Sir, the Railways can play an innovative role in agricultural marketing. I hope that the Agriculture Minister and the Railway

Minister will discuss this matter. I have seen how small peasants come to Sonarpur and Baruipur railway stations to sell their produce. Instead of
complaining about squatters on railway land, the Railways can redesign land owned by them near stations of B and C level towns to revolutionize the
marketing of agricultural produce by small peasants. The Railways can address problems of overcrowding, retail, inter-modal transport needs,
absence of public space, through affordable intelligent design and by openness to market-oriented small producers from the agrarian hinterlands of



these small towns.
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In addition to creating cold storage facilities for agricultural produce, this Government should put something else into deep cold storage for all time
to come in the interest of India's Aisans and khet mazdoors. This is the ill-conceived Land Acquisition Bill that was railroaded through this Lok Sabha.
I am taking my stand not on 1970's style populism that Shri Arun Jaitley referred to in his reply at the end of the Budget debate, but on the need for

a balanced and harmonious 215t Century economy that guarantees a fair deal for the underprivileged in our quest for rapid growth and development.
Land acquisition from farmers in our democracy must be based on consent, not coercion; on compensation, not expropriation and it must be for
public purpose, not private profit. So, it is incumbent, hon. Deputy-Speaker, Sir, on this Government to provide equity in both senses of the term —
equity in the sense of fairness and justice as well as equity in the form of an ownership stake in the projects on acquired land whenever land is taken
away from our peasants and farmers.

It is imperative to stop this Government which talks about Jan Dhan by opening bank accounts from taking away jan dhanin the form of agricultural
land and handing it over to the corporate houses on the false pretext of public purpose. Genuine fairness and transparency' the two words that were
in the title of the bill that was passed in this House demand nothing else.

Mr. Deputy-Speaker, Sir, on behalf of my party, let me urge this House to rise to its full stature and make sure that peasants, agricultural labourers
and the range of service providers in the rural areas are made partners and not victims in India's development story. Thank you very much.

*SHRI V., ELUMALAI ( ARANI): We are dealing with a burning issue in the cool climate of this winter session. Our economy is agro-centric. The
problems faced by our farmers affect their livelihood and also the economic development of the country. So, we are discussing about the sufferings
of the farmers.

In Tamil Nadu, in spite of our integrating the agricultural extension and research, we are still facing the challenges. Mostly, it is due to nature's fury.
For instance, in the last two years, even without getting the anticipated assistance, the Government of Tamil Nadu led by our Puratchi Thalaivi,
Amma gave relief to the farmers of the drought hit areas. Had the Centre been liberal, we could have increased agricultural production still more.
Yet, Tamil Nadu contributes to maintain the growth rate of agriculture. This is because of the earnest efforts of the Tamil Nadu Government. But
still, the problems faced by our farmers are not over.

Our visionary leader is taking progressive steps to bring Second Green Revolution in Tamil Nadu. This calls for ensured effective delivery of inputs
and technologies. The water shortage problem due to fall in the ground water table is a big challenge. Rain water harvesting methods as promoted
by our leader, Amma in Tamil Nadu yielded good results. Hon'ble Prime Minister, Modiji praised the success and had asked other States to emulate
Tamil Nadu. It is not enough to appreciate. Adequate subsidy must come from the Centre. Creation of 70 thousand farm ponds and introduction of
Rice Intensification System are also in the offing in Tamil Nadu. All these would require liberal financial assistance from the Centre.

Non- release of water for irrigation in Cauvery, the lifeline of Tamil Nadu had affected us severely. Our dynamic leader, Amma on behalf of the delta
farmers, got justice from the Supreme court.

With a strong will, our People's Chief Minster got the relief for the farmers in raising the water level at Mullai Periyar. I urge upon the Centre on
behalf of the farmers to go for linking rivers as promised by the NDA government.

Apart from failure of monsoon, non-availability of quality seeds, dearth of farm labour, timely agricultural loans, the shortage of fertilizers affect our
farmers. In Tamil Nadu, two of our fertilizer units remain closed able and do not produce urea. The Government of Tamil Nadu has been requesting
the Centre to allow urea production till gas based productionis established. I urge upon the Centre to meet the request made by our State
government. This will solve the crisis to some extent.

Insurance schemes for farmers to save them from the sufferings due to adverse climatic conditions must not put premium burden on them. That is
why, our beloved leader, Amma requested the Government of India to continue to continue with NAIS instead of NCIP.

Tamil Nadu is keen to contribute free-power supply to farmers. Our State Government has requested the Central Government to make additional
allocation of power from Central generating stations. We also want transfer of surplus power to the southern region. Though sanctioned by power
Grid Corporation of India, Tamil Nadu is still waiting.

I urge upon the Union Government to take a holistic view of the problems. The Centre must strengthen the hands of pro-farmer government in Tamil
Nadu.



oft oferdser wat. Big ¢a (dickliz): s aeicw, disnd &1 aew 31 off diveg Ris sz dileg it o wPR & d2w 3 51 adal 3wl fern en) 3 aga Read 3wl Sl
wifdel Bl @1 ot 281 o) el Alelolie Ag aga Laf¥rac! 3R fedicell smell RwR & orima & a & Jga o am @ 4 They said that efforts of the
Government have led to increase in many facets of agricultural production. My humble submission, Sir, is that at least in our country, India it is not
because of any Government but despite the Government the farmers of our nation work hard to develop the farming sector, the agriculture sector.
This I can say with absolute authority, holding both the UPA as well as the NDA responsible for the sorry state of affairs, that the agriculture in
farming sector has been reduced in India.
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Despite repeated mentions I am sure that not only in the last seven years but before that for many decades there has been a little or no
improvement in the condition of the farmers in the state of agriculture in our nation. In fact, the percentage share of agriculture has continuously
been declining as a percentage to GDP. It was 14.6 in 2009 and it is 13.9 now. Not only that, but the per capita production has declined. The amount
of land under cultivation is steadily declining.

Sir, there was a survey done by the Centre of Study of Developing Societies. On behalf of farmers' association, the CSDS did a survey of Indian
farmers regarding the agrarian crisis and a few very alarming points have come out of it. This is the survey of the farmers themselves and this tells
what they think. Seventy six per cent of farmers wanted to give up farming because of the difficulties they face and the lack of support that they
have from the Government. Sixty one per cent of these farmers preferred to be employed in the cities in other sectors. A high percentage of farmers
complained of repeated losses. Seventy per cent of those surveyed said that in the last three years, they had had some instance of their crops being
destroyed because of unseasonal rains, drought, flood or pest attacks. Eighty per cent of those farmers said 'they do not get the benefits of the
Government policies'. Sir, in all of this, irrespective of whether it is UPA or NDA and all the claims that they have made - and maybe with some and
well directed policies too - one thing is for sure and it is a fact that these policies are not getting down to the basic farmers at the grassroot levels.

The benefits of Government policies go largely to large farmers with 10 acres of land and above. The marginal farmers, who have land ranging
from one to four acres, barely get any benefit of Government policies at all. Seventy four of those interviewed said that they did not have any
information of the Government policies at all. The awareness of MSP, the awareness of any benefit that the Government, whether it is State
Government or Central Government, claims to give to the farmers, is just not there.

In this view, my first submission is that it is not just enacting pronouncements giving money to a certain sector which determines whether
that sector will do well in the long run; you actually have to ensure that the policies carry through down to the grass-roots. Otherwise, you will still
have a failed agriculture sector as it exists today.

Sir, how did the Government respond to the cries of the farming community? The recent Land Acquisition Bill, as the earlier speaker was
mentioning, attempted to dilute the earlier Land Acquisition Bill. I would have thought that especially the Agriculture Minister, st 3% aiferaier & wrar &
&, To Reamrer & sl fpamell 3 aret Jwud szt &, would have been concerned about the manner in which the rights of the Indian farmers were being
diluted by the new Land Acquisition Bill. Our party had given many proposals of changes and amendments to the Bill, some of which were carried for
which I thank the Government, but the major change, that of consent, was not carried through. Sir, fr yger 3t a6 =g and &, asi dvs vadifSiorer G &a
aga gd el fwel ars-uier el 3 I am sure that the hon. Minister and his party, at that point of time, would have supported the farmers in the entire
process of opposing land acquisition in that area. Yet he is powerless to oppose his own Government in ensuring that such a land acquisition is not
allowed which takes away the basic rights of the Indian farming community.

Sir, the Economic Surveys have been repeatedly telling us that the farming community is suffering. The number of suicides has been increasing.
There took place 13,000 odd suicides in 2012 and about 12,000 odd suicides in 2013. This is an alarming factor. I would like to quote to you from a
paper on the Indian Journal of Psychiatry which states that agriculture has the highest rate of mortality compared to any other industry. If you look
at any of the industries — some of them are chemical, hazardous industries — agriculture sector in India has the highest rate of suicides amongst any
industry. What do we do as a nation when there is drought, when there are unseasonal rains and when their crops are destroyed? We give Rs. 1,000
or Rs. 2,000 per hectare as compensation to those farmers who have lost their livelihood, who are heavily indebted and may probably lose their
lands to mahajans, to non-formal lending institutions, associates or moneylenders.

Sir, in a similar capacity in Australia, when there are droughts, the Australian Government repeatedly sends social workers; the Government
itself is present in those areas; they send psychiatrists; and they send economists to those areas to ensure that the mental condition and the
financial support that the farmers need is given to them. However, in our country, the cost of life or the cost of our Indian farmers is a mere Rs.
1,000 or Rs, 2,000 or Rs. 4,000.

Instead of addressing structural problems in the farming sector, the UPA Government, in its wisdom, in 2009 decided to give them a dole. So,
it gave them some relief in the form of removing the loan burden on their head at that point of time. My view at that point of time, and I still
maintain it today that while it is okay and all right to give some relief to the Indian farmers who are suffering, but what is not okay is to punish those
farmers who had been fiscally disciplined and who have given the loan back. What happens now? Every five years, the Indian farmer believes that
the Government will come to their aid and they will forgive their loans every five years. So, the entire structural reform, which should happen in
agriculture, is just not happening.

I will give you one small example. The ratio of usage of Urea in our country is supposed to be 4:2:1, that is, four portions of Urea, two portions
of Phosphate, etc., but because the Government, in their wisdom, give almost a 70 per cent subsidy on Urea, the ratio of usage of Urea has become
8:2:1. People are using more and more of Urea because it is much cheaper. They are trying to compensate for other fertilisers, but the production is
not going up. In fact, the increased use of Urea is declining and destroying the fertility of the land. I am not saving to take the subsidy away, but you



must rationalise it. There is no reason to give incentive to Urea when it is actually destroying the productivity of the land. But instead of rationalising
it, the Government has, in fact, ignored this problem and continues to go ahead with it.

Sir, I am aware that there are two speakers from my Party, and I shall conclude very shortly. We have a major problem with the farming
community in our nation. We have small and scattered holdings; we have lack of access to finance for our farmers; we have lack of marketing
facilities; we have lack of access to markets, and this is what plagues the agricultural sector. However, the Government, in its wisdom, decides to
use the private-public partnership to support cold-chain management and supply-chain management for the Indian farming section. Yet, this very
Government is the one, which has stopped FDI in retail from coming in certain sections, which would have actually encouraged direct supply from
the farmers to the plate for many communities, and it would have immensely benefited those farmers who would have been supplying to these
people. This would also have encouraged investment in the supply-chain section. Yet, this Government refuses to do so.

It is their right to refuse to allow FDI in insurance, but I would have assumed that if they refused FDI in insurance, then they would have
supplemented the entire infrastructure by giving a lot more money to supply-chain management and to cold-house warehousing or to instituting a
mechanism in it so that the farmers can directly access the markets and not having it as an unparalleled and unequal negotiation between the small
farmers and the large middle-men, which actually takes the profit away. However, this whole talk of a national market is going to continue to remain
just a lip-service to this entire sector.

With these words, I thank you for allowing me to speak.

*SHRI A. ARUNMOZHITHEVAN ( CUDDALORE): We are dealing with a burning issue in the cool climate of this winter session. our economy is
agro-centric. The problems faced by our farmers affect their livelihood and also the economic development of the country. So, we are discussing
about the sufferings of the farmers.

In Tamil Nadu, in spite of our integrating the agricultural extension and research, we are still facing the challenges. Mostly, it is due to nature's fury.
For instance, in the last two years, even without getting the anticipated assistance, the Government of Tamil Nadu led by our Puratchi Thalaivi,
Amma gave relief to the farmers of the drought hit areas. Had the Centre been liberal, we could have increased agricultural production still more.
Yet, Tamil Nadu contributes to maintain the growth rate of agriculture. This is because of the earnest efforts of the Tamil Nadu Government. But
still, the problems faced by our farmers are not over.

Our visionary leader is taking progressive steps to bring Second Green Revolution in Tamil Nadu. This calls for ensured effective delivery of inputs
and technologies. The water shortage problem due to fall in the ground water table is a big challenge. Rain water harvesting methods as promoted
by our leader, Amma in Tamil Nadu yielded good results. Hon'ble Prime Minister, Modiji praised the success and had asked other States to emulate
Tamil Nadu. It is not enough to appreciate. Adequate subsidy must come from the Centre. Creation of 70 thousand farm ponds and introduction of
Rice Intensification System are also in the offing in Tamil Nadu. All these would require liberal financial assistance from the Centre.

Non-release of water for irrigation in Cauvery, the lifeline of Tamil Nadu had affected us severely. Our dynamic leader, Amma on behalf of the delta
farmers, got justice from the Supreme Court.

With a strong will, our People's Chief Minster got the relief for the farmers in raising the water level at Mullai Periyar. I urge upon the Centre on
behalf of the farmers to go for linking rivers as promised by the NDA government.

Apart from failure of monsoon, non-availability of quality seeds, dearth of farm labour, timely agricultural loans, the shortage of fertilizers affect our
farmers. In Tamil Nadu, two of our fertilizer units remain closed and do not produce urea. The Government of Tamil Nadu has been requesting the
Centre to allow urea production till gas based production is established . Urge upon the Centre to meet the request made by our State government.
This will solve the crisis to some extent.

Insurance schemes for farmers to save them from the sufferings due to adverse climatic conditions must not put premium burden on them. That is
why, our beloved leader, Amma requested the Government of India to continue with NAIS instead of NCIP.

Tamil Nadu is keen to contribute free-power supply to farmers. Our State Government has requested the Central Government to make additional
allocation of power from Central generating stations. We also want transfer of surplus power to the southern region. Though sanctioned by power
Grid Corporation of India, Tamil Nadu is still waiting.

I urge upon the Union Government to take a holistic view of the problems. The Centre must strengthen the hands of pro-farmer government in Tamil
Nadu.

+SHRI G. HARI ( ARAKKONAM):We are dealing with a burning issue in the cool climate of this winter session. our economy is agro-centric. The
problems faced by our farmers affect their livelihood and also the economic development of the country. So, we are discussing about the sufferings
of the farmers.



In Tamil Nadu, in spite of our integrating the agricultural extension and research, we are still facing the challenges. Mostly, it is due to nature's fury.
For instance, in the last two years, even without getting the anticipated assistance, the Government of Tamil Nadu led by our Puratchi Thalaivi,
Amma gave relief to the farmers of the drought hit areas. Had the Centre been liberal, we could have increased agricultural production still more.
Yet, Tamil Nadu contributes to maintain the growth rate of agriculture. This is because of the earnest efforts of the Tamil Nadu Government. But
still, the problems faced by our farmers are not over.

Our visionary leader is taking progressive steps to bring Second Green Revolution in Tamil Nadu. This calls for ensure effective delivery of inputs and
technologies. The water shortage problem due to fall in the ground water table is a big challenge. Rain water harvesting methods as promoted by
our leader, Amma in Tamil Nadu yielded good results. Hon'ble Prime Minister, Modiji praised the success and had asked other States to emulate
Tamil Nadu. It is not enough to appreciate. Adequate subsidy must come from the Centre. Creation of 70 thousand farm ponds and introduction of
Rice Intensification System are also in the offing in Tamil Nadu. All these would require liberal financial assistance from the Centre.

Non-release of water for irrigation in Cauvery, the lifeline of Tamil Nadu had affected us severely. Our dynamic leader, Amma on behalf of the delta
farmers, got justice from the Supreme Court.

With a strong will, our People's Chief Minster got the relief for the farmers in raising the water level at Mullai Periya. I urge upon the Centre on behalf
of the farmers to go for linking rivers as promised by the NDA government.

Apart from failure of monsoon, non-availability of quality seeds, dearth of farm labour, timely agricultural loans, the shortage of fertilizers affect our
farmers. In Tamil Nadu, two of our fertilizer units remain closed able and do not produce urea. The Government of Tamil Nadu has been requesting
the Centre to allow urea production till gas based productionis established . Urge upon the Centre to meet the request made by our State
government. This will solve the crisis to some extent.

Insurance schemes for farmers to save them from the sufferings due to adverse climatic conditions must not put premium burden on them. That is
why, our beloved leader, Amma requested the Government of India to continue to continue with NAIS instead of NCIP,

Tamil Nadu is keen to contribute free-power supply to farmers. Our State Government has requested the Central Government to make additional
allocation of power from Central generating stations. We also want transfer of surplus power to the southern region. Though sanctioned by power
Grid Corporation of India, Tamil Nadu is still waiting.

I urge upon the Union Government to take a holistic view of the problems. The Centre must strengthen the hands of pro-farmer government in Tamil
Nadu. With this, I conclude.

*SHRI K. ASHOK KUMAR(KRISHANGIRI): We are dealing with a burning issue in the cool climate of this winter session. our economy is agro-
centric. The problems faced by our farmers affect their livelihood and also the economic development of the country. So, we are discussing about the
sufferings of the farmers.

In Tamil Nadu, in spite of our integrating the agricultural extension and research, we are still facing the challenges. Mostly, it is due to nature's fury.
For instance, in the last two years, even without getting the anticipated assistance, the Government of Tamil Nadu led by our Puratchi Thalaivi,
Amma gave relief to the farmers of the drought hit areas. Had the Centre been liberal, we could have increased agricultural production still more.
Yet, Tamil Nadu contributes to maintain the growth rate of agriculture. This is because of the earnest efforts of the Tamil Nadu Government. But
still, the problems faced by our farmers are not over.

Our visionary leader is taking progressive steps to bring Second Green Revolution in Tamil Nadu. This calls for ensure effective delivery of inputs and
technologies. The water shortage problem due to fall in the ground water table is a big challenge. Rain water harvesting methods as promoted by
our leader, Amma in Tamil Nadu yielded good results. Hon'ble Prime Minister, Modiji praised the success and had asked other States to emulate
Tamil Nadu. It is not enough to appreciate. Adequate subsidy must come from the Centre. Creation of 70 thousand farm ponds and introduction of
Rice Intensification System are also in the offing in Tamil Nadu. All these would require liberal financial assistance from the Centre.

Non-release of water for irrigation in Cauvery, the lifeline of Tamil Nadu had affected us severely. Our dynamic leader, Amma on behalf of the delta
farmers, got justice from the Supreme Court.

With a strong will, our People's Chief Minster got the relief for the farmers in raising the water level at Mullai Periya. I urge upon the Centre on behalf
of the farmers to go for linking rivers as promised by the NDA government.

Apart from failure of monsoon, non-availability of quality seeds, dearth of farm labour, timely agricultural loans, the shortage of fertilizers affect our
farmers. In Tamil Nadu, two of our fertilizer units remain closed able and do not produce urea. The Government of Tamil Nadu has been requesting
the Centre to allow urea production till gas based productionis established . Urge upon the Centre to meet the request made by our State



government. This will solve the crisis to some extent.

Insurance schemes for farmers to save them from the sufferings due to adverse climatic conditions must not put premium burden on them. That is
why, our beloved leader, Amma requested the Government of India to continue to continue with NAIS instead of NCIP.

Tamil Nadu is keen to contribute free-power supply to farmers. Our State Government has requested the Central Government to make additional
allocation of power from Central generating stations. We also want transfer of surplus power to the southern region. Though sanctioned by power
Grid Corporation of India, Tamil Nadu is still waiting.

I urge upon the Union Government to take a holistic view of the problems. The Centre must strengthen the hands of pro-farmer government in Tamil
Nadu. With this, I conclude.
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*SHRI K, PARASURAMAN (THANJAVUR): Hon. Deputy Speaker Sir, Vanakkam. I thank our Beloved Leader Makkal Muthalvar Hon. Puratchithalaivi
Amma for making me a Member of Parliament representing Thanjavur Constituency and allowing me to take part in the discussion on agrarian
situation in the country.

Saint Poet Tiruvalluvar while underlining the importance of agriculture said, "The ploughers are the linch-pin of the world; they bear, Them up
who other works perform, too weak its toils to share." Agriculturists are the linch-pin of the world for they support all other workers who cannot till
the soil.

We hear words like globalization, liberalization and industrialization. Farmers support all others who are into various profession. Farmers are
the backbone. I urge that more funds should be allocated to agriculture. Hon. Puratchithalaivi Amma has allocated several thousands of Crore
rupees. Hon. Amma has granted 4 % VAT exemption for fertilizers and agricultural equipment. Due to this 63.40 lakh farmers have been benefitted.
In order to make DAP Urea available in adequate quantities an advance money and interest free loan amounting to Rs.429.94 Crore was provided to
TANFED. During last three years, an amount of Rs. 11,680 Crore was allocated to agriculture in Tamil Nadu.

First of its kind in the country, 100% subsidy has been provided to farmers to take up drip irrigation in Tamil Nadu. A record level of 101.52
lakh metric tonnes of food grain production took place in Tamil Nadu.

The government of Tamil Nadu has bagged the Krishi Karman Award. I urge that more funds should be allocated to Tamil Nadu for
implementing several welfare schemes. Tamil Nadu is a progressive State. If more financial support is provided, the State of Tamil Nadu would
progress further.



We have issues relating to Cauvery water sharing and Mullai Periyar dam. Hon. Amma has been striving hard with unstinted efforts to solve all
these issues.

Tamil Nadu Agricultural University has bagged several awards like Krishi Shiksha for its excellence in the field of agriculture.

TNAGRISNET- the website of Tamil Nadu Agriculture Department has been awarded gold medal for effective e-governance. In the current
budget, the allocation for agriculture was reduced by Rs.2,848Crore. In the year 2014-15 the budgetary allocation was Rs. 15,852 Crore which has
been reduced to Rs. 17,004 Crore during the year 2015-16. This is matter of concern.

The Cauvery river water tribunal gave its final verdict on 5.2.2007. Due to continued and unwavering efforts of Makkal Muthalvar Hon. Amma,
the Hon. Supreme Court of India issued orders for publishing the final verdict of the tribunal in the Union Gazette. Consequently on 19.2.1013 the
final verdict of the tribunal was published in Union Gazette.

Hon. Amma has stressed many times to set up the Cauvery river water Management Authority and Cauvery Monitoring Committee. Even Hon.
Supreme Court of India has opined that it is the duty of the Union government to set up such authorities.

Justice delayed is justice denied. In order to ensure the rights of farmers of Tamil Nadu and to safeguard their livelihood, the Union
government should intervene and prevent Karnataka to construct two dams across river Cauvery at a place called Megedatu. The Karnataka
government has sanctioned an amount of Rs.25 Crore in the State budget to construct two dams across Cauvery. I urge that the livelihood of the
famers of Tamil Nadu should be protected. Thank you.

* KUMARI SHOBHA KARANDLAJE ( UDUPI CHIKMAGALURY): Across the world, agriculture is a source of livelihood for estimated 85 percent
of rural poor. The vast majority of the farmers in the developing world are small holders and an estimated 85 percent of them are farming less than 2
hectares ( World Bank 2008). Moreover, 75 percent of poor people live in rural areas of which 2.1 billion live on less than 2$ a day and 880 million on
less than 1% a day, and most depend on agriculture for their livelihoods ( World Bank 2009). Thus , promoting integrated sustainable agriculture
farming system for them to meet their nutrition and food needs is imperative for meeting the Millennium Development Goals(MDGS) of halving
poverty and hunger by 2015.

India has explored several innovative ways of agricultural development to meet the growing food demand and nutritional security through public
policy and institutional reforms (Gol 2011). The innovative path of agricultural development is attractive not only because it offers a holistic
explanation of how knowledge is produced, diffused, and used but also because it emphasizes the actors and processes that have become
increasingly important in agricultural development. Agricultural development plans are no longer concerned almost exclusively with staple food
production but they now give far more attention to diversification into new crops, products, and markets and to adding value to serve new markets
better.

Reducing poverty, achieving food security, and malnutrition are not realized to the desired extent.

In this context, there is an urgent need to improve the productivity, profitability, and sustainability of small holder farming, which is the ultimate
pathway out of poverty in using agriculture for development. Small holdings play an important role in raising agricultural development and poverty
reduction. Small holdings also face new challenges on integration of value chains, liberalization and globalization effects, market volatility and other
risks and vulnerability, adaptation of climate change etc. ( Thapa and Gaiha 2011). Therefore, support is needed for small holdings in the context of
these worldwise processes of farm change.

Small holder-oriented research and extension should give importance to cost reduction without reduction in yields. Therefore, new technological
innovations are needed. These include low external input and sustainable agriculture approaches, enhancing use efficiencies of natural resources
such as rainwater, land and nutrients based on ecological principles but without the use of imbalanced use of chemical fe rtilizers and pesticides.

Sri Swaminathan argues, there are two major pathways, among other things, to foster an evergreen revolution. Firstly, production organic farming
needs considerable research support, particularly in the areas of soil fertility replacement and plant protection. The other pathway to an evergreen
revolution is green agriculture. In this context, ecologically sound practices like conservation farming, integrated pest management, integrated
supply, and natural resources conservation are promoted.

Over 64% percent of the population of Karnataka state depends on agriculture for its livelihood. A majority of these are small and marginal farmers
with landholding of <3 ha, responsible for nearly half the food production in the state. Inappropriate soil, water, and crop management practices are
depleting soil nutrient reserves and further degrading land resources which results low crop productively.

The share of agriculture in total employment has come down from 65 to 61 percent while contribution of GDP has decreased by half, i.e. 36 to 18
percent ( GoK 2011). Rice and sugarcane are cultivated on the coastal plain, and coffee and tea are grown in the hilly region. Much of Karnataka's
land resources are assigned to agriculture and forests. A key feature of the land use system in Karnataka is the control on the conversion of
agriculture land to non-agricultural use. Economically, Karnataka is one of the fastest growing states in India.

Annual average rainfall varies from 3085 mm in the coastal region to 593 mm in the northern dry region of the state. Nearly half of the total rainfall is
received during the monsoon season. The role of small holders is extremely significant in overall agricultural sector and economic progress of the
state at large i.e. in terms of food, labour, and foreign exchange contributions.

Karnataka State has 121.61 lakh hectares cultivable area out of its total geographical area of 190.50 lakh hectares accounting for 64% . Average
gross cultivable area is 127.77 lakh hectare, out of which 38.90 lakh hectare is irrigated and rest 88.87 lakh hectare is rain-fed that is 70%. About



62% of the area is under five dry zones out of the total agro-climatic zones in the State.

The increasing rate of farmers' suicides, in the state is reportedly fuelled among other, by increasing input costs, crop failure, and accumulating debt.
Large area under dry land farming, poor production practices, and poor living standard of the large farming community including farmers and farm
labourers are the leading problems in the state. due to heavy mining and an unscientific management.

Only 35 percent to 45 percent of rainwater is presently used to grow dry land crops in the state. Hence, there is huge scope for improving rainwater
harvesting and efficient use of it for rainfed crops. Scientific technologies including better cultivars could unlock the vast potential of rainfed
agriculture.

In Karnataka Bhoochetana was implemented to make essential gains in the struggle for improved agricultural productivity, rural incomes, and
nutrition Bhoochetana takes up the integrated genetic and natural resource management (IGNRM) through consortium of national and international
research institutions to take care of the entire 'seed to food' chain, bringing improved agricultural technologies, seeds and other inputs at farmers'
doorstep, besides building capacities of stakeholders.

The program was conceptualized of generating funds using state resources and central resources to achieve sustainable agriculture development.

Bhoochetana has developed an innovative extension system as well as an institutional arrangement to empower farmers through RSKs and FFs and
innovative supply chains, the missionary approach showed its benefit for 3.3 million farmer families since 2009 through increased productivity by 21
to 66% over farmers' practices; it translated for the Government of Karnataka into 5.9% annual agricultural growth rate during 2009-10 and 11.6%
during 2010-11. During 2011, three million ha area was covered in the rainy season and the economic returns were estimated at Rs. 6460 million.

Bhoochetana programme should be introduced in other parts of the country.
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#SHRI M. MURALI MOHAN (RAJAHMUNDRY): I thank Hon'ble Deputy Speaker for allowing me to speak on agriculture and farmer issues. Agriculture
is one of the important professions in our country. We have fertilie lands, we have perennial rivers like Krishna, Godavari, Ganga, Cauveri, Yamuna
etc., and we have hard working farmers. They used to live a happy and prosperous life. Farming conditions were different at that point of time and
they are quite different now. Due to pollution, we are not getting rains on time. As a result farmers are incurring huge losses. We all know about the
havoc caused by Hudhud cyclone. Coconut farmers incurred heavy losses. Fertilizers are not available on time. Spurious seeds, drought, floods and
non-availability of fertilizers are making farmer's life miserable. All political leaders address farmer as the backbone of this country. It's true, when
farmers are fine, villages will be fine. When villages prosper, states will develop. When states progress, country will move ahead.

But today no one is concerned about backbone of this country. Farmers are facing variety of problems. Due to adverse climate and untimely rainfall,
farmers are losing their fully grown crops to disasters and as a result are not even in a position to provide fodder to their cattle. They do not even
get the cost of inputs. Farmers are not in a position to pay interest on their debts. In our country, if any product is manufactured, for example this
pen. Manufacturer of pen would take into account cost of production, cost of publicity and the profit, to determine cost of a pen. But it is unfortunate
that farmers in our country who produce most essential food crops are not in a position to determine cost of his produce. When they carry their
produce to the market, they don't get remunerative price. They don't even get labour costs or transportation costs and as a result they are
compelled to abandon their produce on the roads. There are instances where farmers have burnt their crops. These are the problems that are being
faced by the farmers. According to a Telugu idiom, it is difficult to buy and even more difficult to sell. Middlemen at Markets decide the fate of
farmers. These middlemen buy at meager rates from farmers and sell the same to customers at higher prices. Neither farmers nor customers benefit
because of this useless middlemen system. As I mentioned, farmers are compelled to burn their crops, and as they cannot pay back their loans, they
are driven to commit suicides. Chief Minister of our state Shri Nara Chandra Babu Naidu, waived off agricultural loans of large number of farmers, as
promised by him in the election manifesto. Earlier also Shri Chandra Babu Naidu, as Chief Minister of Andhra Pradesh has introduced Rythu Bazaar
concept, which served as an interface between farmers and consumers. As a result, farmers could get profitable price for their products and at the
same time consumers could buy those products at reasonable prices. Both farmers and consumers could benefit from this arrangement. During
Congress Government's regime from 2004 to 2014, all these Rythu Bazaars were closed. Farmers were replaced by middlemen in these markets and
as a result, situation is back to worse. There is a need to revive these markets. We should not put our food giving farmers in distress.

If farmers throughout the country decide to declare crop holiday for one year, just imagine what will be the situation in our country. We cannot feed
on our money, and all of us would realise greatness and value of farmers. As we don't have a system to advise farmers on types of crops they should
sow, farmers are sowing similar crops, which is resulting in non-profitable prices for their crops. We should consider this issue as well.

Till now, I was listing problems faced by farmers and it is our responsibility to give solutions. I would like to offer some suggestions. The Government
should provide free crop insurance to all the farmers. They should get quality fertilizers and seeds on time and at subsidised rates. It is
Government's responsibility to provide uninterrupted power supply to farmers free of cost or at low possible rates. At the same time, there is need
for mechanisation in farming. We have shortage of manpower and cost of labourers has also gone up. We need to bring in sowing machines,
harvesting machines and other machines for farming. There is a need for crop control as well and for this we can set up associations consisting of
farmers. And such associations can decide what crops they can sow which will benefit farmers. There should be facilities for marketing farmer's
produce in line with 'Rythu Bazaars' and farmers' markets. Adequate number of cold storages should be set up in market yards, so that when prices
are down farmers can store their produce in these cold storages. In Andhra Pradesh, we have a 1000 km coastline from Tada to Icchapuram. By
praviding mechanized and modern boats on loans to fisherman, we can extend benefits to farming community. There is a need to encourage farmers
in pisciculture, who are producing fish and prawn products in our country.

We need to set up godowns to provide enough storage capacity for food grains. All banks should provide agricultural loans to farmers at cheaper
interest rates. Farmers' associations formed by intellectuals and farmers should monitor all these facilities. In some countries, they have high
productivity in food grains by using modern methods and good quality seeds. We should send our farmers to those countries, to learn their methods
and adopt them in our country. I wish that our Chief Minister Nara Chandra Babu Naidu's, promise to make agriculture a profitable profession
become a reality.

It is our responsibility to protect our farmers. We should follow Lal Bahadur Shastri's slogan 'Jai Jawan, Jai Kisan' and should support our farmers.

SHRI B. VINOD KUMAR (KARIMNAGAR): Sir, today, we are discussing the Agrarian Situation in the country raised by Shri P. Karunakaran under Rule



193. This is not the first time that we are discussing this subject in this House. From the First Lok Sabha to the Fifteenth Lok Sabha, our
predecessors had discussed this subject under one or the other nomenclature. I was in the Fourteenth Lok Sabha. Then also, this subject was taken
up and this was discussed at length.

Before discussing the present situation of agriculture in this country, let us go through the historical transformation that has taken place for the last
six decades. Before Independence, the land-holdings were under the Zamindari System. The big landlords were having big land-holdings. I come
from the State of Telangana. Before Independence, there was an uprising of the farmers. Particularly, in the rural areas, the people of Telangana had
fought against the zamindars and the landlords. It is popularly known as the Telangana Armed Struggle.

Later on, after getting our Independence also, our beloved first Prime Minister of our country, Pandit Jawaharlal Nehru Garuhad taken the initiative
to construct dams across major rivers of the country. He also termed them as modern temples. Yes, Green Revolution has done better for the
farming community of this country. Many research institutions were established. Definitely they have contributed a lot to the nation.

In early 1970s, Madam Indira Gandhi brought legislation for land reforms. Then, the thinking was that small holdings would do better for the
farmers because there were many agricultural labourers. The then State of Andhra Pradesh had implemented this Act very seriously. In the region of
Telangana, much land was distributed to the landless people. Many States also had implemented this Act and land was distributed to many people.
Small holdings had emerged in this country. That is the historical transformation of the farming community in our country.

Now, we are discussing this topic on agriculture. It should not become a ritual. I would request the hon. Agriculture Minister here that this
Government should come up with an agriculture policy. Let the Prime Minister, let the Cabinet decide with other political parties also on this issue. In
the coming days, let there not be a situation for us to discuss this subject. I would request the Agriculture Minister to take initiatives, to declare a
policy for the agriculturists of this country.

Just now Shri Hooda blamed the NDA and NDA Members had blamed the Congress Party. I would like to quote the survey, which was released
on December 19, 2014, by the National Sample Survey Organisation, which is a Government organisation. The subject is — Situation Assessment
Survey of Agriculture Household in India. It says that on all India basis more than 60 per cent of the total rural households covered in 11 States are
in deep debt. These are official estimates; the figure may go high also. It also stated that the household agriculture debt increased by 400 per cent
in the last decade. Sir, 92.9 per cent households were in the erstwhile Andhra Pradesh. The loan pattern shows that 60 per cent are institutional
loans, 40 per cent are non-institutional loans, that is, moneylenders. The average debt per household is Rs.47,000 while the average income is only
Rs.36,973. There is a gap of Rs.10,000 per year. The number of indebted households increased from 148 million households in 2002-03, which
increased from to 156 million by 2012-13, an increase of eight million in a decade or almost one million households per year. Who ruled this country
in this decade? Both the BJP and the Congress parties. Let us not blame each other. In this decade, both parties ruled this country. Till 2004, BJP
were ruling; from 2004 to 2014, UPA was there. What I mean to say is that the loan waiver, which was initiated by both the Governments at some
point of time, only big and rich farmers had utilised the loan waiver scheme. This is the report of the NSSO.

It also said — it is most important — there is increased preference of migration to cities owing to perceptions of better future and better health,
education and employment avenues. Migration from rural areas to the cities: that is the feeling of the common man in the rural areas.

Sir, 37 per cent of agriculture households no longer have agriculture as their principal source of income. That means, they are depending on some
other source of income. It also said that there is a misconception that NREGA is reducing the labour. It is not the case. In fact, in this period, more
farm labours, that is 37 million people, have taken to farm labour in the past 10 years. This is a fact.

With regard to the farmers' suicide, many Members have already mentioned. Sir, 45 farmers commit suicide daily with a total of 1,50,000 farmers
having committed suicide in the past decade. This is the report of the National Crime Records Bureau, 'Accidental Deaths and Suicides in India,
2010". This is the situation prevalent in the country now.

Coming to my State, we are lucky. It is because of our struggle for a separate statehood under the leadership of K. Chandrashekar Rao and with the
blessings of Madam Sonia Gandhi ji, we got the State of Telangana. But for her, we got Telangana. That is a fact and every person in Telangana
feels it. BJP had also supported when the Bill was introduced. After attaining Telangana, we have taken some steps, some initiatives. Telangana
topography is the Deccan Plateau. For the last 60 years, small tanks were disappeared. The erstwhile Government in the State of Andhra Pradesh
did not take care for these small water bodies. Now, our Government has declared a Mission Kakatiya. We are restoring all the water bodies in each
and every village. We have declared that 44,000 water bodies will be revamped, repaired, restored under the programme. We want to hold the water
so that the farmers will not depend on bore wells. We felt that the farmers should not totally depend on canal irrigation. So, we have these water
bodies built around 700 years back. We have allocated more than Rs. 200 core for drip irrigation. We have announced that we are going to ensure
pravision of irrigation facilities to one lakh acres in each Assembly constituency. This is the policy of the Government of my State.

I request the Minister to come with a policy. We should not debate this important topic and leave it for just a simple answer saying that we will take
care of it. I request, at least, if not today, let the Government come with a policy. That is my simple request.

We have taken some other steps. We request that there should be a Farmers' Income Guarantee Act. Let the Government bring this Act so that we
can guarantee the farmer that, yes, you will get the remunerative price. We have Minimum Support Price (MSP). What we request is Fair and
Remunerative Price (FRP). That means, that should include profit above the cost price to meet the living wages on the agriculture.

Lastly, coming to extension, today, as per the report also, the personnel of the Agriculture Department are not working and they are not reaching
the farmers at all. So, some steps should be initiated by the Government of India to take care of the farming community. Thank you, Sir.



SHRIMATI BUTTA RENUKA (KURNOOL): Thank you Deputy Speaker, Sir, for permitting me to participate in the discussion under Rule 193 on
‘agrarian situation in the country'.

India is basically an agrarian based economy where nearly 70 per cent of the population, directly or indirectly, depends on agriculture and related
activities. Unfortunately, the development or the land ownership is uneven in India. About 20 per cent of the population, the leading communities, is
enjoying 80 per cent benefits of agriculture. The remaining 80 per cent of the population has to struggle to share 20 per cent of the benefits.

Land reforms in India are not adequate or half done. The rich are getting richer and the poor are getting poorer. Land reforms are to be effectively
implemented. If there is an equitable distribution of land, everyone can enjoy the benefits of agriculture.

Intensive cultivation is very much required. Multi-crop pattern will get more output. Land is getting reduced and population is increasing. Intensive
cultivation is the only solution.

Some mechanization is required in the form of tractors, harvest machines etc. Now, only the rich or big landlords have the benefit of mechanization.
Small and marginal farmers are not getting the benefit of mechanization because of prohibitive cost.

As far as irrigation is concerned, all tanks, canals and channels are getting silted up. The Government is not taking any effective step to desilt them.
As a result, there is no water for irrigation and drinking for people and cattle. Water is getting drained into the sea. The only solution is the linking of
rivers. Rivers in the North are perennial and rivers in the South are seasonal. The precious water may be stored by way of dams for agricultural and
drinking purposes.

As far as fertilizer is concerned, it is available only to the big landlords. The poor cannot afford usage of fertilizers because of its prohibitive cost.
Therefore, the Government should come to the rescue of small and marginal farmers by providing fertilizers at subsidized rates. They should get
more price for their foodgrains if they sold them later on in off-season. If Government provides storage facility, the farmers may get better price later
on.

As far as cold storage facility is concerned, 30 per cent of the fruits and vegetables, which are perishable products, are getting wasted and causing
loss to the small and marginal farmers. If cold storage facility is provided, perishable items like fruits and vegetables may be stored and used later
which will benefit the common man.

As we all know, monsoon becomes erratic in India. Natural calamities like cyclones and droughts affect severely the agriculture and related
activities. Hence, proper insurance and Government financial assistance are required.

At least 20 per cent of the population depends on other agrarian activities like sugarcane cultivation, weaving etc. The Government may help in
modernizing the weaving equipments. When it comes to agrarian situation, we only speak of farmers but often we forget the less fortunate poor like
agricultural labourers. Minimum wages may be given to them. If agriculture fails, they may be provided with alternative livelihood.

There should be a minimum support price for farmers. Of late, agriculture is not remunerative. Farmers are losing financially. Hence, the Government
should give minimum support price for all agricultural products like paddy, wheat, cotton, sugarcane, etc., taking into consideration the expenditure
and profit.
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fpamer & afie 3t v wit oft awdt oft) ag wdl o @ A, dt dia 3 & ard Fo Rl fame B Br w vw Awd eft, RrEl aga a3t e ¢y 8 el A 3o Seil of SemaT
T old] FIMRII &l 53 IRVT awsdl acid-deid dta 3 T ordt aliz dsudl eell 32 ag fvaet A6 oo 3k wgal el 5 A3t awdt @ oo & @ &) 320 R amr-ur b
dfor-arz elior anes2 el 3 e gan, aen Jiae arfde? 336l wal [ odl, Al awdl a1z i &) @0 3 T6 dce @2 Awd 27 Iodlol el [ anudbt Srasdt 3 gaoft At arar 2,
ag =il ordf 33 Tl I fere e It wat b @ as A ardf gom, a=iifds 32 3w 3 & swase Agem; IR St Tawr JmRen, IIWE A amen o T2 Spe SIHen I arhl @ gu
&3 3 @asdt @t FoM o T2 VI st RZa w2 % ) st Rvarrett B iy 3 St oft BricEr & 2ar 8, a5 A wrd¥eESteet B o 3 St st @i awd ordf 3 ama
512 YsdCTSStone @3, sifolen &, et storerel waustior 3Rl ag areedt ara 3, ciftver 331 fema A v dist a2d ot diwr Bisen, ¥ w=ue 3 stea &) st & v waad
fop amu R oft Sanr avar &, Afdvar 2 b g ardl 2 arwd ) amu wasdl afiz srerR B g d T AW §) Us WwR ws Breity b ary 3 A, el b @l 9 29,
@ittty aga awa &) as @ et & ar ordf 8, a=iifds ag aieS aar & 8

1 stiepst O @i I sdten Juan Sft B wne st &) S gt R o, da A a3-aF s anard! eff; 331 Jerer Juan St dierdt off b anist A Ue ordf s Ue aeol b e
€fat, aracd, desil cerdt & 3 531 W ! ad e Benon arsdl g 7 Juwn oft @ aga Brer wadl g & e s oft Forol @ a1dl et & uegedl cilep 219 B @bl
3y smeht wsi &) o1 et A 103 fwer uar 3

3 srarareg O ary 3 acron et §) weRg 4 1 anxr 77 gome dacwe afi aga Rawa @ ) aiffwcaz, =, den, s, a2, seofl, wiel, Sig, s, sar die aaw anfy



Qrsaca 31 aga faaa &) sl snerRf 2 fr werig 3 28 Fud eftes gu ot arer aos dar, e siar 28 aet 33wt ¥ 17 F0d @ oFn, alt o 0 @A 8l 9R)) sl
& fevamar 6t ot arera adl 3 amst A sloel B fepatrar & @iy 3 um 3 F wE el we i, A amelc & 6 swefiaw we Sit, S gy e usal A, A IS 9@l ad IR QRIGl
aelt B S &, Al 3A®T G Bl 8, Aftpal Jodiol WAl B Al e Bl dleol & [pArel & @ A AR acdl smaret sPR [t of sorfl, Al a5 sPeiaw e St o
3oRl 811 & a8 g 3A W A 3, 3oaiol Jval b Rpamel B aren amd, 79 apfl ot 3ad ges we &, a8 @e @ A @b vaamd adl & 3@ &) 98 3/ Bl @ ws @ 9,
uscl &l oidl @wa 23 9| Ioalol wal b 3G Jlvoll [pmel &l @6 sier & fae 331 ten ardf e a1 8 Jam! um 8 fop vt ot aen RBerfer 3, fiform adid grsa &1 aen Rearfer
) g1 offt of #ft aruet s 9 @ Fa wal &) Aelallel AGee of wal b fpral & A of ol ik & gad & o Gar & iz o asd & arer didl ot & fw dan 3 e o &
3P @2 3 ) 3P ug dondl @1 Aie s a1 3, b2 Al & P el B orEea & gl 3 v msfin Roaen Ay 2, ¥ Ja Sa & )

#dlcer, ul &bl ara &, Jereee & AlHe aga Ricen 28 &) @ a 3@ oft s Jreeener 3 b a=n & orn da Iogiol @al b Jeema # ot 2 sere &) 3 wmer A onbl
A & ot 15d citasaren 3 &) apit Foffar ot anar 22 off @ fer, #erng # off 2 aer & Aeor @ Aken aifée & el @1 wiiocaza s du o &) 75 ae & o
gclargtel Tct 281 &, vawadt & ar 3 Fa drer 33 &) Please correct me if I am wrong. fif$rioa sft omerg snumt @ng @en) In their party manifesto, at page 28, it
is written:

"It would take steps to enhance the profitability in agriculture by ensuring a minimum of 50% profits over the cost of production,
cheaper agriculture inputs and credit. "

It is the recommendation of the Swaminathan Committee. We welcome it. gadt aidl & a1, 3mud arcor i & 2a1 &, o aga sl arer 3 Now, what is the
Government saying? Now, the Government has made an affidavit in the court. This is not a court; it is all on paper in an affidavit in court. They said:
"We will not be able to enhance the Minimum Support Price." =& Y a=mer & arem Not only that, there are many other things. This is only one case.
Second thing, which is even more painful, is this. They said: "A strong policy decision, the Central Government has curtailed State powers."

ag A1z Aol Wszer Broean & a wedt & They say: "We have given all powers to the States." We were so happy. We believed them. But then, the
clarification really came, where it says: 'Curtail State powers to declare bonuses on wheat or paddy."

30 A1 Ae yaor B aret waedl &) s gdor aor edle 3@ arent &) Sid sardl 3wn oft, da diera 3 8, dg Ao difersft 3 arer gIor at Sl eft, semon @ oft 27 A
vt 3 ager arest 3¢ gan em But today, even Madhya Pradesh is doing a good job. We are very happy. But zat 3 & ...(Interruptions) I am stating what
your Minister has replied. It is on the floor of the House. The formal announcement of the decision came in a written reply from the Minister of State
of Agriculture, Dr. Sanjeev Balyan in Rajya Sabha that 'declaring bonuses over MSP distorts the market and cultivation pattern; and increases the
subsidy burden. The Centre will not support any such projects.”

Sir, it is really a serious cause of concern because these are very serious policy-making decisions. We understand that there is a burden of
crisis.

I know the first reply we would be given is: "We are giving States more power. " But what happens to a State like us? Maharashtra is not getting any
great benefits. The hon. Agriculture Minister had visited Maharashtra. He definitely knows it. The Chief Minister of Maharashtra, who is also from
their party, has written several numbers of times to the hon. Agriculture Minister and to the hon. Prime Minister. We have asked for loan waiver of
Rs. 4,000 crore. My brothers from Shiv Sena are here. You should have seen what they say.

Sir, I should thank them. Their leader had an exhibition of photographs. He realized that the Government was not giving money to the farmers. He
sold every photograph of his and gave money to the farmers. This is the haalat of Maharashtra.

&ai sorept oft IR AToTon IfdY) a6 wensA 3, o wzon aifdy pfl BIAY RxnE 8, Afdar ang st dsdt FeeR @ Affn @ [ 6 @ige o This is not the only
example, there are many more examples. I would give you several examples like this.

17.00h

I want to tell one thing about Shiv Sena. They fight but they are very honest. What they have done, their two MLAs spoke in the Maharashtra
Assembly and what they did was, sra &3l 2@ &, M Bice : gor FW Rdee e, api 2 3900 Fu gir Rdee 3) 3ods @ oAl wer a2 A dle 22 4 @
3 B0 of 3, e B AR off, @ a8 o oz Hu yfer Rideer et sfiz 2911 @R an ol &, Al @1e cePpEl ar &eiR Ul yfel fdee 81 orn &) spifl so1 ciler 8iey 3 ordl s
AN, VAT G2A BIcT &) S Io8] OB cilel V21 dle 28 &, ol i v A Rord! weedl &, smuds ollar oft srcon gsma & 2@ &) adl sia u3 &, AR soR wAS S I Fdbal ABRAL,
Axeprz @ et eft, S epdie &t 2wz oft) safee whsr aaa difde) Roerer dare a2 28 &) arbl 2 Saciudic 81 Jwdr &, Afdvel el @1§ Hhad) odl dar w2 Aadl) s am
3 fapatret @1 U3t AR ordf &3Y, archt Saucriic & @ 3 &1 AUE D2 2B §, & cllell of SN feer 3 oft A fven, et fer A oft AE @2 3B &) Al PN st
u ard dl sl <fifdme st ot dary fearet 8, Bt srasa 9 anudi aige &t s 2, weitsr anu 3orbl 66 @3

oft edioq arga (o) @ #dkGw, amuat A s oivfiz Rrerr Uz dleral @i #iwr R, 9 e & snuwl e 2ar §)

forarsil @Bt F1are=m @Y ciapz o1 @1 3w aisfiear 31 aaf @2 & 31 F aga = A sifkar A et MRRA A e o1 761 am Frar ugt A aga A ARRH o ff s Haer A
aisfiz anet gorth & swfle wear § s sic it aamr Ieeiifi Hsit A Fur Jowe 331 Uz g a3 earer 33N 331 a1 3 anft asie oft arr g ity s uRT B FIE
e Al & amaftrl mruie 2o © @a ool B orr i Far B i S, Sit Sor b uvw aga a3 adbla oft §, of ordlga & g o @ a4 5 ghrn B
aamar Sont 3 Utk Taa wa §, safere o1 3 oft 33 ww wen us @ #) Rra i sft aEl ue Hiee ol F, F oft sl it A Prgar wien e gferm ¥ aemer Jeif i
it gar.ea.dh 3, ama 3@t sft sreerier ¥, at Aszamett deth

17.02 hrs. (Shri Hukum Singh in the Chair)
2o1 & 70 Glardh clor it oft argern Sltaornuer Bieft 31 @z 22 F afiz i Gladt il w1 Oe 92 22 F sz 2 Fpen S @ 3 ... ()
atofofter 218TIafer @ QU= Fo8 dletol &, =fta 3 or dlch

oft erfog area 1 dor Sxa zar &1 oftercht REN ot of Stas et 31 FREN oft, sodior ot avvn g & 26 owaz Ut Uz war o R F@elor e 3% 3[on Son W iz Fco



3 e 2 & 5 waelor e orfl 2 ureal, 537 291 2 @1 31 GA AIEA & [ sa R uz sisflvan 2 aal @2 d, affe s ur AreR S oW o Fwdl 8, as o it N
afe ez sl oy, dt 291 b Rowmsil ot sl o) o1l srw foen 1 anceofta #forn oft aEl uz 36 B, adie ¥ el o oft sreredl Y &1 Fanflenerer Bt Braré ad 2006
3 amm arAY et itz ad 2006 A ad 2014 & dia sorhl AFHR #fl, Fora) ol 3 AP @2 Lon Aifde em A S arerdl 5¥, 2T ufvna ot s forn B, sART I AuRY
oft e 22 & 5 ama 32 apl @ 3 afe ama ol 33 ary adl o, Al sma o s3I aftvia aerel & e dur @ Se1 @1 Rowrel ane oifl wem MR, uE 3 @t
aisflee A aogon e ) A AzE S @ §) A urene Ml § awilfs A e 3 v Rvarer w1 Aer &) aret ot 70 ad &t sy 3 A Ranh A o 3 33 el
aaciin! @ vEART &1 3ifd 3fPEEuT & ol Uz aen axd & 28 off, sra uEl ur sreevilr Jua off siiz 9ff wsene i off 33 &, sud T smuwm! T 8 s, A HAT
forer Solep3 TR, a1 S91 $A @K 1 oidl S 81 &7 aga W axd wael ©l &1 gits sard urdt @1 Aw oA B &, sAfew 3 aga osan ol dliciom dftbol ©o iy
aferil of sft 51 Wl dYern &, 3 9f I5) Qleen el | Aoe? B ¢l 3w Jaaftitn AR (Medivr) & i & grR 76 yfirert cer Wdil-foamei
BISell a1sd 31 33d ac Ml IR Risan ol 2efh s A Reame Vel B1E51, Al 3 soid) Blol-H1 ASPIR ol oIl 38 &, 5 g 3 Asee ol o 318 &, 59 aw uT off
frar w¥on u3sm et 2300 wufes gy Ror Wl Sisol & Ru dar 33 &1 Risa 15-20 wedl 3 g 3 dior ara Reamer snedsear @2 9 § i b caam &
el ol atearee=n &5t 3, 5T g & cwil ol fearaen &t 3

AN, GATEl ATDR dloll @1 dwz sl 31 Aftpar 5321 el ws=n &l 515 9 Swon wSem Ak Py Al S, aur 3Mu FA axT @ ol Swerd &7 i sl w1
RII FF 8 ST, SI6T 31 cllel fa5ATeil W1 aTool I SeToll T Sol DI DA D2 I3 Bl

a@le, & @aoll disdl § [ S deb anu disft & smend uz A ol cends], diofl & amend uz et oidl ags, 32 ydel Jlie Egadel & slooll [barell w1 amu @t st
srcarforaly ol aor b3 A rcard &) amu ydor et uz st Brrdardt s sty disht @t amremer amu @y 32 E i Bederd yger vl us s 3@ &) s @iy 3 yiu
ety aerr a5y At? ama eftoft A arremrer e Aas erensy) Sra AR w2 A con 33, o s aer Sy say Sor A dar AN @A st B ey B @ doft B arfdferdt sra
s ot smosht, era o dtoft wr seter ssrge ordl Aoy drar aict ot A Brdgor & v Brer S 3 sany Sor B Roarmer Aserz @i @2 22 &, sor Sl A srener u2 A aon o,
St o gty o1 B Rl & waret udt aes 3 arenz 3 3frer arewr 2 R of SN o o g 3R w2 A Py

wetae, s2ft rres A Sor B Rowael B Aw6r aga-20 erem ) sapflonest wadt B afy 3 oft arer B on 2 3 smu aen S B sa afifr & et oy gzl ol w2 3
3)...(caerer) ssmufer oft, Remetl ot smwren ) A1 Prga 2 0 aner usswr dis &S aimst  aig 3P 30U N ol & 3ol @ B1s off &3, Afdver et A Brc & R
3 dietor A et ARy,

rotofter 2remafey : 3 oft ol A urda &) 912 ander gan & a5 oo frere B wsdtar ana drer Jrad &)

oft adfog anga @ wemufer oft, anu aft Rpamer & sl Roamel & e vz dis difdng o1 3 70 udie eltor At w2 Borlz 3) 2ive 3 aga A Puell w2 aaf akft 2, smu R B
fraer 3 aal waar ¥ e @ e agt e 8 snud greforr e § R Sor oft $31 S 28 3

atorofter sramufey & smu Rwer uz aifeng

oft edloq enga @ walcw, aga Ardt ard 3, arrorofler sicft Sft &bt dapds foaner 6 3 awt ae wdl o & it 5 Roamwel & fm aga o fow on 23 &) snuat gsie 3 aen e
87 ad 2014-2015 sz 2015-2016 3t geran 9 amuat 13 udie gsie 3 @wdldl @z & & af 2015-2016 3 5648 wis suw wa &w s &) e ot R Dson
siewr 4500 @wts Huw e a1, safs e e 8444 adts suw &) e aore 3 adldt @z &ty ama g1 vaoand oft a1 b fere Fene ordl 3] 3nu vl @ @ e ol S
2 & wme, dist e ureht anf Y oft Rl B R e ) 33 R aga A ARE o aal o2 ot )

ardica, st Acol At aat & 3 &) Jer 9 aliet uF, aifder g¢ i daitaw azara g€, RIS wRU gy Jor & R we 3 F) aga-2f s st of Rl @) e d &) s
ot 3 R Brar gRer 31 & amen &, 312 yor &Y Azesi2 o 3/ aes &) 2t wAs UL gl & &2 erug 3 Ryl 6 2ea d R Ry E) s axewidl oft 6 scer 2 @ A surar
a1 & Afdvor Forcht 2flems aia &t 3| I Ao Aorgd Jar vz & 3 eordlamew B e ol suR FuR yRY 3aeuR A SAIGT Aed oidl & ADA &) sa Aol aicfl St A
fordgor asson s & @5 s e @) ser & oy

oft forfdreioat g& (sNigst) & anu yarel afies aan 32 &

off edtog wnGa : anu sa e @ et iy anuor avd e w2 difS, we aga e &, sPR AE yren oY 53 se1 difSm siiz 53 soel A G smudhl dGG @Y M
Rzl O & 3 o yara ensd) sa 3T Jwelel w3l &A1 asd & @5 sarhl e @) xew BRIt yRer 6 wwr & sual RrEn @5 apl o dilue e A
G[pATSl G & 311 33 Sx1ol b fore Dfr get sl anrdt W of 500 @wAs Fwil &Y Jaa apl &) anfl aw ag aea o &t 9 &) e Son A 67 &, sl FxPR Al &
fop Rpareil Bt warell @t 5l gpaaret gan 3, audt aw A vo et o e b dfbdboer @ sfie ARfbdowr w0t & e Rl o amn )

srmmafer Sft, 7 amuds s A F As weoll diadl & b aga 3 AR o Rpaell & wof A ider i aat &t &, aa Jora! JALlel B ) IR YS9 Bl AIDR of Y Revra Jas
I cPEET AlS o Rpasil @1 e s 3 @3t Fuu @ ool A e 3 Idierpa 3t 3 ga1 goor wor & dlr w ol @2 Iwa &) am @ wore B aferw &)
eI Al a1 Rparell @1 ol 9112 IR AP @) AP Are-2Mmer St Pty Revry a2 adt 3, ag 1.1 Glact uz an a1d 2, 531 oft Jurel @1 @ HifSe, @6 sardt smwt
arior & afiz anft oft 2rarer & amu arfdr aifémggUr fier Jrser e 2 wifter @ cfifsny

oftr aicft (9ff 21em algor Rig) : 2rmufer srdicer, aerofler 2gze ot My 210 3 off it uz aaf 3 smer ren e Jfiz Br1 2w & 302 & a1 e, 33 JWRT Acar A Iufderd ordf )
3t A3t JorA foredt & v Sra 3 3012 ¢, 321 e 3y i wu A Aqar 3 IufFerd M

retotter remmafer & zarclt @@t 22 @ aror oiter sft 38

+ SHRI P. KUMAR (TIRUCHIRAPPALLI): On the agricultural sector, the government should take note of it that the area of cultivable agricultural
lands are coming down resulting in food shortage. The agricultural production have been reduced drastically. One side the Government is making
laws to provide food security to all sections of our population and on the other side the cultivable lands area are coming down. There are two main
reasons for this. One is conversion of agricultural lands as housing plots and the other is the agricultural lands are being used for the industrialization
purposes. One side the production of food grains are coming down, and on the other, there is no sufficient godowns for the storage of the
agricultural produces. The government should come forward to enact a suitable law in this house to ban the conversion of agricultural land for
industrial and housing purposes. Then only we can save the cultivable agricultural lands which provides food grains for the poor.

If we talk in general, in India, it is a perennial problem, that we have floods in one part of the country and at the same time, drought in another part.
People suffer due to both. We are not able to channelize the excess water due to flood in one part and take it to the other part where there is severe



drought.

There are solutions to this problem. Before I come to Interlinking of Rivers, I would like to say a word about rainwater harvesting. The Govt. of Tamil
Nadu, under the able leadership of Hon'ble Amma, has adopted the system of rainwater harvesting which is a huge success throughout the State.
Due to rainwater harvesting, it is seen that the groundwater table increased, and the saline water entering the ground in the coastal areas is
stopped.

Here, T would like to remind the House that the Hon'ble Prime Minister of India appreciated the efforts of the Govt. of Tamil Nadu, when he was
replying to the President's Address this year.

Over the years, what we have seen is that whenever there is rain and flood, the water inundates the villages before entering the sea. If the course
of the river is streamlined and inter-linked, this huge quantity of rain water could be used effectively. On the other hand, when there is drought, we
do not get water even for drinking purposes, leave alone for agriculture and irrigation purposes. We are always at the mercy of other States which
have surplus water.

In order to find a solution to this, I feel that the Gowvt. of India has to take a very bold decision and nationalize all the rivers of the country. Presently,
the subject of water is in the State List, whereas National Waterways is on the Union List. It is high time that we need to ponder over this and bring
it under the Central List or at least the Concurrent List so that effectively something could be done at the Centre, for the benefit of the nation as a
whole.

So, interlinking of rivers is absolutely necessary to tackle constant drought and flood problem. We had long-distance intra-basin transfer of water for
over five centuries. We have the examples of Periyar Project, Parambikulam -Aliyar Project Kurnool-Cuddappah Canal and Telugu-Ganga Project, on
the southern part of India. Similarly on the northern part, we had Indus Basin and Rajasthan Canal. These examples go to show that they have not
caused any environmental damage, but they have contributed substantially to the environment and livelihood.

I understand that all the concerned States have to accept the proposal for interlinking. The Prime Minister could convene a meeting of all the Chief
Ministers of States under the aegis of NIC or NDC, to thrash out issues and take a final decision so that permanently we put an end to agriculturist
problem.

To solve this water sharing disputes, we could also think of having a Water Grid, similar to the Power Grid that we have. Like power, water also can
be transferred from one part to the other of the country, and even reverse flow could also be made. Like States draw power when there is a need,
water can also be drawn by the needy-States, which could be monitored at the Grid.

It requires huge funding, no doubt. But once done, it could permanently solve the water problem of the country. This only needs courageous and bold
step. I hope the present Govt. would take this step, for the benefit of the nation.

As far as Tamil Nadu is concerned, our Chief Minister Hob'ble Amma has been urging the Centre to implement the interlinking of Mahanadi-Godavari-
Krishna -Pennar-Palar -Cauvery under the integrated Peninsular Rivers Development Programme. This linkage would solve the perenial problem of
farm-irrigation and drinking water needs of the people in the southern parts of the country. So, I request the Govt. to kindly allot sufficient money to
prepare a Detailed Project Report for this purpose. We could also think of having a separate Southern Water Grid.

Here, I am also reminded of what the Hon'ble Minister of Water Resources said in this House last Session. It was said that the ILR Roject would not
only provide electricity to the tune of 34,000 MW but also help in implementation of ambitious rural irrigation scheme, irrigating 35 million hectares of
land, on the way. This will help to the farmers.

I understand that the Hon'ble Minister is fully aware of the advantages of interlinking, and so, I hope that the Minister would take care of this and I
do not need to elaborate further on this.

In my parliamentary constituency the district of Tiruchirapalli and Pudukottai agriculturists are producing more quantity of Bananas, Jasmine and
Cashew nuts. But due to marketing problems they are unable to get proper price for their produces resulting a huge loss for them. For this I suggest
that agricultural based industries like establishment of Central Banana Export Centre. Perfume manufacturing industries to extract from Jasmine and
cashew nuts, export units to enable the agriculturists to get remunerative prices for their produces. Suitable plan may be approved at an early date.

With these words, I thank you.

3. aifen Ris (YRrr) : a@iew, uag delar Acor ot uz Rwmst we 781 3)
"Frceret 3 ana & dl, ToR goc-aga W3

o 3 wal A d1d, # I aga-dod a53)"

aatGe, AfécrpRl o, iRl o, el of geran aiferi afiz SRk vz ardl car weE Az Agwns wd @2 &t &, uz fGerbt arff i 3 3dt, fbed @ wor Sor aren ordf
e, a5 fpanet Brerbt Brifis, Brrbt &, BrRis fiads gu s, Brerot e g3 Ue &2-82 #eea o i s @ &) e I8 Aol AS] TSI BHelld? LT DI, I,
@1 it ol aisar &

"geiget 31 dutel 3 3 forens frardt us skt
for21 aper @Y Saaen g, as sl A gz 8"



#BlGel, ST ABIMI bl U8 fcoll G 3) Sl #ABIHIA YG AATH 5311, slotid oid sfFT A Seuctol ol st diol & e a1 dl Siet A Fot e 3ol gaol & fére o Al soelel u2
ol &) a8 §F A weuctol cpll) ... () d fawer uz & dier 281 g sierer 3 skl dl a3 Siolel el g3 e, a8l S¥I b e sRiGkel A2 8) Iweld? 3ADI dsal cell, Afdver
ag 3abl Fusl oral @2 urdt il seier-goret d At &t endl ust #ff) srourdt & swe Ak B endl IoIwe, Elen @om SM A2 disal cell dl P ol wsl, & smeurdl, i ST A
acdl 1 elroll B el w2 T w3 2 A7 sourdt of wel, aYSd, gEIU X1 I BRI 8, sl IAA ST X DI ORUL E, SIdlel 4 DI el I3 il SeET gaa ® DR 8,
U2 gp3a 3 A6l A ST 3 1 Rl &) Sifers 3 sncascar 3 adel aredl g arcerdt v A 3 anvagren A adel b e A€t B enoll uz et et &

331 Airplire Icarg 1 Slon st ity Awepfer & ot 3 gan &) s P sivphs B puw Jae &) g AT B mer v Sa wEn gan ) e F amer weon s § e
[ ofe s # apft adt aal g4, Sell & aifde, war srn 5 g90l W6 TeA IR, a8 oA IORN| Aled, ol agd Do o 32 5ol D Iol &b dier ez der
G @2 b &) Afdrel I v ofd o wal & b KT 16w 3 fpae PR IR & AP a2l Hlls @2 51 el &, BEREr &, 331 aen @t 3wl orfla ordl alan sme
AR @ Bl 8l a1 &, U6 JAam] AT 3

NANG, dclAlol AIDBIT of $A SNl Y, 3A WSt 1, ol g3l &1 Rrafepali w1 Forr &) S aardt Pl uz fderfdan eff, SIA o, aed 3z gt Sufer, Jores1 P @l 3merE
FIcA 2 ORI 2T, 7 &0l A dole 3t Jordh 1 siewr A wrazen $Ht, mids A somforiT &t Bicelt @il w2 b son & o, P H gon @ Sz B ToIe I} AG BoA
Jorn & fop bt 1,000 Fue 3t @ terer &, 331 a0 1,000 Fuen torar &3t afiz gt pues amardt @t &a1, anfes sifdar &t ag fian o @3 ag terer 308 Breelt, ursft @1 frcelt
3tz 35 @l @t oft fircel 531 s &t wreen s31 R of B &) wr T AE waven ufyyul 8, 53 agon Wdf aifde, agen aifde,

ol sicf} e aMsor Ris St A ordgor aszolr disen ¢ qoor A5 srer df aiggdl oft & afie qoeor A5 grer 3 Jaolor aay ot &) S 21en Mser Ris Sft «si S &, as Ageler aay B arer
ordl &, aizdt B amer 3, men B 2mer 3. (@mwawror)

sta wasarft goeor it ast uia gar & eft, oY sodior govor Sft A aser s gay amuds uia 3 ws welen wai A amn? $31 w2 gt Sft oF war B @, wen and eft, 3 owt gur fen R
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+SHRI R. GOPALAKRISHNAN (MADURATI): With the blessings of our Puratchi Thalaivi Amma, I would like to draw the attention of the Central
Government towards the problems faced by our farmers.



I am, indeed, very happy that I am speaking on behalf of the farmers of our country. But, it is very sad that their living conditions are worsening day
by day. It is going on.

Surveys conclude that about 76% of farmers want to give up farming. They start preferring to work in cities as villages lack education, health and
employment avenues. Repeated losses, frequent natural calamities, pest attacks etc forcing them to do so.

Still, most of the farmers unheard about direct cash transfers of subsidies, Minimum Support Price, Kisan Call Centres, etc. Educating them on these
aspects is very important. Irrigation projects should be prioritized and completed.

Direct monitoring of rural credit system is the need of the hour. Otherwise, farmer's debt burden and their suicides will go on forever. Everyday
farmers commit suicides due to debt burden. All these issues are to be addressed properly so that our farmers could live a decent life.

The Central Government should gear up for a Second Green Revolution. Farming and farmers are the backbone of our economy. They and their
interests should be protected by well laid policies. Constant and vigorous monitoring of such policies can bring in some good results.

In the year 2011 our Puratchi Thalaivi Amma lauched a new scheme. "The Chief Ministers's Farmers' Protection Scheme". Under this Scheme,
agricultural labourers, farmers and their family members are eligible for educational assistance, marriage assistance, matemity assistance, old age
pension, and assistance in the event of death. This is the greatness of our Amma.

I would like to urge the Central Government to adopt the welfare measures taken up by our Puratchi Thalaivi Amma and implement all over the
country. I am sure that our farmers will be happy forever.

With this I conclude and thank you very much for having given me this opportunity.

+*SHRIMATI V. SATHYABAMA ( TIRUPPUR): The prosperity of Indian farmers depends upon the weather condition in our country. Look at the
fate of our farming community across the country now. The unseasonal rain in many parts of the country not only damaged the standing crops in
many lakh of hectares it is estimated that there will be shortage of 2 per cent crop output this year, but also the farmers who suffered such a huge
loss will have to think twice whether to go ahead with sowing in the next season. Reason, there is no assurance. The governments in the past and in
present has been talking about crop insurance, etc. My question is whether all these crop insurance are really taking place and coming to the rescue
of arming community at their dire need. Another thing which I would like to bring to the kind notice of the government that the lack of awareness
among the farmers about choosing the right cultivation according to the soil and climatic condition put them into in a situation which leads to
economical losses. Therefore, I urge upon the government to direct krishi Vigyan Kendras across the country to pay more attention to it.

Our beloved leader honourable Puratchi Thalaivi Amma has introduced many welfare schemes for the farmers in the State of Tamil Nadu and the
Government of Tamil Nadu under the guidance of our beloved leader DrPuratchi Thalaivi Amma has been taking several measures to protect the
interest of farming community from providing seeds to marketing of their produce. Today Tamil Nadu stands as farmers suicide free state in the
entire country.

Therefore, it is my urge that the government should give utmost priority to agricultural sector, so that our increasing population will not face food
shortage at any point of time. With this I conclude.
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*SHRIMATI R. VANAROJA ( TIRUVANNAMALAI): The farmers are faced with many problems is India and whereas the situations with their
counterparts abroad are quite different. Here they struggle from the beginning that is shortage of seeds, fertilizers, labour, modern technique, and
the erratic climatic conditions. If everything goes well there is a fear among them about the acquisition of land. We say the agri output has
increased, that is in comparison with the previous years. But when we take into account all these modern equipments and technologies adopted and
employed in farming, the agri input should be much more what we come out with every year. Therefore, my view in this regard is that there may be
increase in the agri output year after year, but I am afraid that the actual increase of cultivation in hectare term is not taking place and whereas the
area of cultivation is decreasing due to many factors.

The Gowvt. of Tamil Nadu under the guidance of our beloved leader honourable Puratchi Thalaivi Amma has been taking several measures to protect
the interest of farming community from providing seed to marketing of their produce. This is the reason in Tamil Nadu there are no suicide involving
farmers and it stands as a model state. Therefore, it is my urge that the government should give utmost priority to agricultural sector, so that our
increasing population will not face food shortage at any point of time.

With this I conclude.
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*SHRI PRASANNA KUMAR PATASANI ( BHUBANESWAR): The only culture of India is agriculture. The poor farmers suffer from morning to
evening in the field. The agriculture God is Krishna. The word originated out of Krushi. Therefore, in the ancient days Gopalan ( nourishing the cows)
is priority. Cow is the second mother and the name of the Bharat also originate out of agriculture. Bha arth rice in our Odisha language. In our
language it is called Bathos. The other meaning of Bha Alok Khand Me Rath. One who himself engaged in agriculture is engaged that sublime
enlightment . So all the citizens of the country are farmers. Life starts out of farming. Life starts out of earth, Mitti ko lekarke Manav. To serve the
human being this is the greatest contribution of farmers of this country.

The cost of various inputs like labour, seeds, fertilizers, pesticides etc is reflected in the cost of production of various agricultural commodities. The
effect of rise in cost of production of major crops is balanced through the mechanism of Minimum Support Prices that are fixed every year in order to
enable farmers to receive reasonable return for their produce.

Government has initiated several steps to bring down cost of production of agricultural commodities promoting increase in productivity through
efficient use of inputs like fertilizers, irrigation, quality seeds, machinery etc. Government is promoting Integrated Nutrient Management (INM) for
balanced and judicious use of chemical fertilizers, bio-fertilizers and locally available organic manures like farmyard manure compost, vermi compost
and green manure based on soil testing to maintain soil health and productivity. Pest Control is addressed through Integrated(IPM) Scheme. Training
is also imparted to farmers about adoption of improved crop production technologies including INM and IPM practices.

Government is also facilitating improved market access to farmers to increase their awareness of price discovery and provide them with better
returns for their produce. The States/UTs have been advised to amend their respective State Agricultural Produce Market Committee (APMC) Acts to
facilitate direct marketing, contract farming, farmer/consumer markets, setting up markets in private and cooperative sector, e-trading etc. Further,
in order to encourage investment in marketing infrastructure development, Government, is interalia, implementing capital investment subsidy
schemes such as development /strengthening Agricultural Marketing Infrastructure, Grading and Standardization and Gramin Bhandaaran Yojana. In
addition, Government is also implementing Marketing Research and Information Network with the objective to collect and disseminate prices and
arrival data for the benefit of farmers and other stakeholders to facilities the farmers in taking better production and marketing decisions to get more
remunerative prices for their produce.

In addition, in order to make agriculture, remunerative, Government implements various developmental Schemes like National Food Security Mission,
Rashtriya Krishi Vikas Yojana, bringing Green Revolution to Eastern India and several other missions and programmes. Government fixes Minimum
Support Prices(MSPs) of various crops on the basis of the recommendations of the Commission for Agricultural Costs and Prices (CACP), the view of
State Governments and Central Ministries and other relevant factors. While recommending the price policy of various commodities, CACP keeps in
mind the cost of production, demand and supply, price trends in the market, both domestic and international, inter crop price parity, terms of trade
between agricultural and non-agricultural sectors, likely implications of MSP on consumers of that product, besides ensuring optimal utilization of
natural resources like land, water etc.

The Per Capita Net National Income at Factor Cost at Current Prices, as per provisional estimates of Annual National Income 2013-2014 is



Rs.74,380/-. National Sample Survey Office (NSSO) conducted Situation Assessment Survey (SAS) of Agricultural Households during NSS 70th round
( January), 2013 - December 2013) in the rural areas of the country for the reference period of the agricultural year July 2012-June 2013. Based on
the results of the survey, estimated average amount of outstanding loan per agricultural household as on date of the survey was Rs.47,000/-. The
Survey revealed that 52% of the agricultural households in the country were estimated to have availed credit. It may be seen from the table given
above that more and more number of farmers in the country are taking advantage of availability of institutional credit in pursuing agricultural
activities.

+*DR. KULMANI SAMAL ( JAGATHSINGHPUR): The crisis in the agrarian sector all over the country, since the year 2000 has been putting the
agricultural policy makers in a worrisome situation. And the recent unseasonal rain and thundershowers witnessed in several States like Uttar
Pradesh, Punjab, Haryana, Rajasthan, Maharashtra, Kerala, Karnataka, etc. has aggravated the situation further as the crops have been severely
damaged. The farmers are going through a distressing phase of their life. It is well known that the people involved with farming and agricultural
activity are from poor economic background and rely on the financial assistance either from the Government in the shape of subsidies or money lent
from the various sources. If the crop fails in respective season due to the natural hazards, the loss incurred thereby, substantially make the farmers
unable to repay the money lent from non-formal credit sources such as money-lenders, employers, neighbours and others. The interest rates in the
non-formal sector are very high and farmers who lent money for agricultural operations and subsistence found themselves in a debt trap when
cumulative years of drought and crop losses rendered them incapable of repayment. The mounting debt at the end makes the farmers to commit
suicide as they do not have any other way out.

Insuch a crisis, if subsidies are withdrawn, then the costs of farming, and even of subsistence , become unaffordable. Media reports and studies
conducted by independent researchers have cited instances of farmers who committed suicide in parts of Maharashtra and Karnataka were
presented with an electricity bill for a huge and unaffordable sum by the distribution companies. The economic reform programme has identified the
power sector as one of the critical areas for reform. Besides, the move for privatisation of power distribution has consequently increased the power
tariffs resulting in high cost for cultivation.

It is to note that the Bharatiya Janata Party (BJP) came to power showing rosy dreams to the farmers that the high crop prices and better cultivation
conditions would be provided to them. Further, I would like to mention that recent bill as well as Ordinance made by the Government on Land
acquisition, resettlement and rehabilitation bill has made the farmers to face severe problems in days to come in future. When the farmers demand
for fair compensation and proper rehabilitation they are branded as the demand is having an anti-development orientation. The question comes to
mind that as if those who will lose their land and their livelihood in the process of land acquisition are not even meant to be part of the development
process and should simply make sacrifices for the profits of others especially the industrialists. This reflects a basic unwillingness on the part of this
government to accept that economic progress of poor people especially the farmers. It also reflects a degree of contempt for farmers and farming as
a profession. We can observe that gross capital formation in agriculture has been falling drastically, both as a share of GDP ( gross domestic
product) in agriculture and as a share of total capital formation in the economy. And things in respect of agricultural and farmers have deteriorated
significantly over the period of time. The Budgetary allocation by the Government in order to develop agriculture as well as progress of farming
communities in the country is not appropriate especially in an emerging situation in view of heavy rains and hailstorms in different parts of the
country.

My State Odisha faces the problems of natural calamities like floods, cyclones, droughts, etc. every year. Recently the economy of the State was
affected due, to the cyclone ' Phailin' and 'Hud hud'. But the Government did not take any step to address the problems of the farmers in the State.
No allocation was made in the General Budget in this regard. I draw attention of Government to allocate a special package in respect of Odisha to
counter the problems due to natural hazards in the State.

In the light of the points mentioned above, I would like to urge upon the Government to allocate adequate funds for compensation to the farmers
those who lost their crops due to recent unseasonal rains and thunderstorms. Appropriate measures are also to be taken by the Government to
pravide subsidies to the farmers for consuming electricity, to avail fertilizers etc. to propel their agricultural production.
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* SHRI B. N. CHANDRAPPA( CHITRADURGA): Agriculture is the back-bone of Indian economy. But unfortunately farmers have been neglected
by successive State and Central Governments.

The two major problems of the agriculturists are power and water. "KOTI VIDYADALI MELT VIDYE LESU" said Karnataka's philosopher and saint.
Among all the educational systems agriculture is the best he said. Mother India is traditionally an agriculture country. By the grace of God the land is
so fertile that all types of cereals, vegetables, fruits, flowers, nuts, oil seeds are grown in our country. This is the reason main for us to achieve
Green Revolution, White Revolution and Yellow Revolution. Now, we have to maintain and accelerate these revolutions such that we can export
more and earn good foreign exchange.

At present the condition of farmers is not at all good. Hence the State and Central Government should come forward to help the farmers. First of all,
we should see that suicide of farmers must come to an end. This suicide menace has spread in many areas of Karnataka, and Maharashtra. The
interest on agriculture loan should be waived. The part of the principal amount also should be waived wherever the condition is very pathetic. If the
life of farmers is improved then the whole country will be happy.

If a farmer wants to grow horticulture crop, irrigation is the most important ingredient. To produce any horticulture crop, farmers have to make
arrangement for irrigation and other agricultural implements to take up horticulture activities. I would like to tell that a farmer has to wait for at
least 3 years to get a horticulture crop like pomegranate, mango etc. At present, the guidelines in this regard are not at all friendly towards farmers.
The guidelines state that the interest subvention will be given to farmers, if they make repayment of loan on time. I would like to ask the hon.
Agriculture Minister as to what the rationale is the bring such norms. It shows that the Government has taken the decision without understanding
the practical difficulties involved in a particular situation. When it comes to small and marginal farmers, the situation is more worsened. To give a
crop loan up to Rs.50 thousand, banks seek a number of security documents.

Even though, a farmer manages to get crop loan at 4 per cent interest rate how can he make repayment at the time to drought? So the rate of
interest would be going up and finally he has to take loan from private money lenders, to whom he has to pay higher rate of interest.

On the other hand, the Government stated that the banks are given instructions not to ask any surety and other documents to provide crop loan up
to Rs.50,000/-. But this direction is not being followed by any bank including nationalized banks. Without security document, no bank is giving crop
loan to farmers. That is why, I urge the Government to look into these anomalies and take corrective measures in this regard. Therefore, I urge upon
the government to bring an effective and simple mechanism to disburse crop loan to farmers.

With these words, I conclude my speech.
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* SHRI R. DHRUVANARAYANA ( CHAMARAJANAGAR): I want to raise some pertinent issues that are affecting farmers across the Country.

The untimely rains across the country have caused crop damage just before the harvest season. In interior regions of MNorthern Karnataka, grapes,



jowar, mustard and chana crop have been worst hit. Even fodder for the cattle, which was lying unprotected in most areas, has been damaged due
to therains. I urge the Central Government to send teams to all the affected area ascertainthe damage caused and assist the States in
compensating farmers for the crop damage.

Instance of losses in agriculture due to natural calamities have been happening throughout the Country. There is need for crop insurance for farmers
who need to be protected from losses on account of natural calamities. As per an NSSO report released in December 2014, most farm households
were unaware of insurance schemes. Over 95% paddy and wheat growers and nearly 99% of sugarcane farmers did not insure their crops during
two consecutive agricultural seasons- Kharif 2012 and Rabi 2013. Would the government link the Jan Dhan Scheme to crop insurance and expand
crop insurance coverage for farmers?

Sugarcane arrears have crossed Rs.15,000 crore, higher than the peak dues of Rs. 13,274 crore last year, and as per the Indian Sugar Mills
Association, it is expected to exceed Rs. 17,000 crore, if an intervention is not made. The arrears are highest in Uttar Pradesh at Rs. 4,628.53 crore.
The arrears total Rs.2,679.40 crore in Karnataka and Rs.1,649.80 crore in Maharashtra, the top producer of sugar.

As per the Sugarcane Control Order 1966, the farmers are supposed to receive payment for sugarcane within 14 days of supplying the sugarcane to
mills. However, it's been months and farmers have still not received payments.

The Cabinet decision to approve export incentive for sugarcane came in very late and the export has not yet picked up, as a result the farmers are
still waiting for payment. This is an extremely urgent issue. I urge the government to make an intervention and come to the aid of sugar farmers on
a priority basis.

Karnataka is the second largest producer of grapes, and the grape farmers of the region are in serious financial distress. From 2004 to 2012, they
were faced either by extreme drought or hailstorm. This year, grape crop in over 2000 hectares of grape farms across 5 districts has been damaged
due to rain. Almost 90 per cent of the loans issued by nationalized banks and cooperative banks have turned into non-performing assets, while 70
per cent of them have turned into doubtful assets. The total amount of loans to these farmers is Rs.1,169 crore. The Karnataka government has
submitted a proposal to the Center asking for Rs.426 crore, with the rest of the amount to be borne by farmers and the State Government. I appeal
to the Minister to extend his support to the Karnataka state government on this front.

Agriculture scenario is losing pace. Growth rate of value added in agriculture was 3.7% in 2013-14. Just one year of the NDA Government, it has
fallen to 1% in 2014-15.

As per the NSSO, 70th round Report (2012-13 data) released in December 2014, on the Situation of Agriculture, the average farm household makes
Rs. 6,426 per month. Even out of this income, only 48% of the household income is from cultivation. The rest is from works under MNREGA, non-
farm activities and livestock. At this level, farmers are worst off than even the lowest-paid employees in the government or organized sector. To add
to this, 52% of the farmers across the Country are indebted. 60% of them have secured formal credit while 40% have availed informal credit. The
level of indebtedness is alarming in Andhra Pradesh(93%), Telangana (89%) Tamil Nadu(82%), Kerala(78%) and Karnataka(77%). The
government has taken no action on the issue of low farm incomes or farm indebtedness. The government has been endorsing anti farmer policies
and cutting budgetary allocation for agriculture. The Centre's total outlay for the agricultural sector has declined by 10.4% from Rs. 31.322 crore in
2014-15 to Rs. 28,050 crore in 2015-16.

The Prime Minister himself promised in Hazaribagh constituency in April 2014 " We will change the minimum support price. There will be a new
formula-the entire cost of production and 50% profit. " The government has completely forgotten its promise. However, far from ensuring 50%
profits for farmers, the government didn't even adequately increase the MSP.

MSP for paddy had been hiked by Rs. 60-65 in 2013, In 2014, it was hiked by only Rs. 50. Even Sugarcane was hiked by Rs.100 in 2013, however in
2014, it was hiked by only Rs.50.

In Karnataka, 70% of the agricultural activity is dependent on rainfall, which creates extreme distress for the farmers since they have to be
dependent on rains. Farmers across the Country faced drought even last, thus, irrigation facilities are a top most concern.

The government has been talking about expanding infrastructure for agriculture. The Finance Minister's budget speech also highlighted this . Yet the
government has cut founds for Accelerated Irrigation Benefit Scheme. In 2013-14, the scheme was allotted Rs. 4360 crore. In the present year, only
Rs. 1,000 crore has been allotted. The Minister has said that a new scheme Pradhan Mantri Krishi Sichai Yojana has been allotted Rs.1,000 crore but
there is no scheme by the Ministry. Last year also, the same scheme was announced and Rs.1,000 crore was allocated. However, only Rs.4 crore
was spent in 9 months and there is still no scheme by the Ministry. Why is the government delaying the launch of a scheme that has already been
announced? It is my humble request to the government to bring the scheme.

I urge the Minister to take note of the issues and take immediate action on them.

+ SHRI D.K. SURESH ( BANGALORE RURAL): There is an urgent need to address the issue of Agrarian Crisis that is prevalent in the country.
There are multiple problems in the agrarian sector. Natural calamities like draught, flood, untimely rain, hailstorm, and landslides have caused undue
stress and damages to the farmers,. In addition, the increased cost of farm inputs, wild animal menace, and unscientific fixation of minimum support
price are major factors resulting in the agrarian crisis.

Due to the mounting pressures, agriculture has become economically unviable for many and farmers are moving away from the agrarian sector and



migrating to cities to perform menial jobs. This crisis is @ matter of great concern to the country as the production of food grains will fall as farmers
give up farming. The requirement for food grains is gradually going up as the population increases. Unless the agrarian sector's issues are addressed
on an urgent basis there will come a time when farmers will completely abandon their lands and there will be larger crisis of food grain availability in
the country.

The widening economic divide between the agrarian sector and non-agrarian sectors is forcing farmers to look for alternatives. Rapid urbanization
makes farming less attractive as even petty jobs fetch better returns than farming. The per-capita income between the rural and urban population is
widening and there is large scale resentment in rural areas due to this inequality. Under these circumstances, it is the need of the hour to evolve a
comprehensive mechanism to make the agriculture sector more viable and attractive for our farmers.

Crop insurance is one such mechanism that needs to be put in place to help the farmer. Farmers are not fully aware of crop insurance. Awareness
about crop insurance should be created among all farmers in the country including Karnataka. During the Kharif season of the year 2013-2014, only
12% of the farmers in Karnataka got crop insurance. This shows that there are no awareness campaigns taken up by the authorities concerned.
Field level officers should be incentivised to ensure all farmers are aware of crop insurance and that every crop is insured thereby ensuring protection
from the vagaries of rain and other factors. I urge upon the Govt. to take steps to improve the reach of both modified and weather crop insurance
schemes to cover every crop and all category of farmers.

There is also need to provide insurance cover for crops destroyed by wild animals. Currently there is no separate insurance cover for crops destroyed
by wild animals. The forest department are not cooperative in providing relief and even if they do, it is insufficient to cover the cost of the crop. In
the strange case of crops being destroyed by Wild Board, which is in the schedule of the Wild Life Act, the forest department refuse to provide relief
for such crop damages citing that crop damages caused by wild animals except Wild Boar are covered. I urge upon the Govt. to look into the issue
and extend crop insurance for crops damaged by wild animals.

It is not sufficient to just provide crop insurance. The insurance mechanism should be fool proof to ensure the farmer is compensated in a quick and
timely manner. At present, claiming compensation is a complicated and intensive process, Officials do not co-operate in a timely manner and by the
time the inordinate paper work is completed it is too late too little for the farmer. More often than not, farmers give up tryping to collect their
compensation out of frustration by chasing paper-work from desk-to-desk. The government should ensure the compensation mechanism should be
quick and paperless. Cash transfers too should be Direct Cash Transfers so that the farmer need not worry about unscrupulous middlemen. Many
farmers are ignorent of the fact that Direct Cash Transfers is available to them. This is another issue that needs attention and education of the
farmer about this facility.

In addition, many farmers are not aware of government schemes and policies that are in existence. Most of the schemes are misused and only big
farmers benefit from government schemes and policies as poor farmers are completely unaware of the benefits that they can avail from the
Government. Their rights are being denied as information is not disseminated to the farmer and hence they suffer in silence, Educating the farmers
about the schemes, policies and their rights are key to ensuring farmers do not give up farming altogether. A proper education system has to be
setup including public medium to ensure information reaches the remotest areas.

Another major concern in the agrarian sector is the availability of quality seeds. More often than not, the seeds are of poor quality leading to failed or
poor crops after months of hard work. A farmer cannot sustain loss of crop after having invested time, money and effort for several months. Unlike
other professions, the farmer has no monthly guaranteed income. A farmer has to wait for the crop to mature for months before it can be taken to
the market. If for some misfortune the crop were to fail the livelihood of the farmer becomes untenable. Therefore more funds have to be invested
into research & development to produce good seeds and best practice methods.

A large portion of farm land is dependent on rain. In recent years there has been drought in several parts of the country including Karnataka. Due to
successive failure of rain, farmers are unable to grow any crops and the situation is dire in certain drought stricken areas. Irrigation schemes need to
be taken up on a war footing. FDI/PPP and other investments are being made to lay new roads, plans for Bullet Trains, etc, but the number of
surface irrigation schemes being taken up is negligible. Most investments are being made for the corporate sector in the name of improving the lives
of the common man, but the poor farmer is being marginalized even further. Therefore, there is an urgent need to take up irrigation projects and to
complete those which have been incomplete for a long time. Priority has to be given to irrigation projects or else the situation of farmers is only
going to get worse.

The Prime Minister Shri Narendra Modi Ji has called for " per drop , more crop" to improve the agrarian sector. While this is welcome, this should not
remain as just another Mantra. There has to be concrete action on this front. The Prime minister has rightly called for increased productivity per
hectare cultivation, but he has failed to explain how this will be achieved and in what timeframe. One concrete step in this direction is for the Union
Govt. to announce 100% subsidy for drip irrigation for all crops and for all farmers irrespective of how big or small the farmer. Only if such initiatives
are taken up, the Prime Minister' vision will become a reality and result in the revival of the agrarian sector.

Another reason farmers are suffering is because of the Minimum Support Price. The MSP does not take in to account the latest pricing and omits
several costs associated with farming including the farmer's labour hours. Therefore the MSP should be based on more scientific methods with the
view to help the farmer and not to squeeze the life out of the farmer for all the hard work he has put in for months to grow a single crop on which his
entire life depends.

In addition to problems with MSP, the farmer has a challenge to reach the market. The farmer's crops in many instance do not reach the markets on
time due to non-availability of farmer markets in the vicinity. Farmer markets with cold storage facilities should be available at every gram panchayat
headquaters at a minimum. In the current situation, unscrupulous middlemen make the most out of the hard work of the farmer while the farmer
continues to suffer.

The incidents of farmer suicide are on the rise all over the country. The reason for such incidents is because of the debt that they have incurred to
grow their crop. This trend will only increase if urgent steps are not taken to mitigate the problems of the farmer. The livelihood of the farmer should



not be under threat and they should be assured of a quaranteed income irrespective of the vagaries of nature and other forces. Therefore I urge
upon the Union Government to take immediate steps to revive the agrarian sector and ensure a second green revolution.

oft suwftar Biw (grftrenon) : somuftr wekeer, uoy oft of sreft awt foarer A acel Bt ot 3t g & effy et St ager smpordt &, aeiifds & wge fowmer &) vad afg asd awc
ersehl & @3 S & ar asdl aredt asd & a2 G A, i A ¥ S & @5 g1 a2 i g g 2@ & e ordfy

17.58 hrs (Hon. Deputy-Speaker in the Chair)
oft 2rter Jorer & Juretst JekcRT, A O Yrel USST IEAT &) ... (RIaeimT)
HON. DEPUTY SPEAKER: Nothing will go on record.
...(Interruptions) +
HON. DEPUTY SPEAKER: Once the next speaker starts, you cannot be allowed to speak.
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st zat 40 A 60 uzdic &) sl wilansor, Wedlgs, daz anfy &) Mod A 3 wdloser iz dedkngs & 25 A 40 udic Hiorm adl &) = s & R 35,000 somz e
fter xi<t 8k 3 St e At wseet 8, e 70,000 Fue 3 3 35,000 zuw = & 3

HON. DEPUTY SPEAKER: Shri Ravneet Singh, please wait for a minute.



Now, it is 6 p.m. We shall have to extend the time of the House now. I would like to take the sense of the House. How much time do you want to
extend the time of the House?

...(Interruptions)
SHRI NISHIKANT DUBEY : Three hours. ...(Interruptions)

SHRI MALLIKARJUN KHARGE (GULBARGA): It is always decided by them. It is a one way traffic. Si, whatever you decide, we will agree to it.
...(Interruptions)

HON. DEPUTY SPEAKER: You have to have some kind of unanimity.
... Interruptions)
SHRI MALLIKARIJUN KHARGE : You know about unanimity that we did last time. ...(Jnterruptions)
HON. DEPUTY SPEAKER: Now, we shall sit up to 8 o' clock. Let us see about extending it further at that time.
SHRI DEEPENDER SINGH HOODA (ROHTAK): But then, give us adequate time. ...(Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Sir, I am aware and I can see that Shri Kharge ji is slight upset but our intention is not

that. We had a discussion in the Business Advisory Committee. A lot of Members want to speak in this discussion. amft atdr u3 & B3 wfdond srucar g
&) a1 amudt aegs & Ry wreaftr § aifds wrger ady

off arferasTsfor S3Y & AN &l A SA @SN e1ap Aol delrd o oft sier arer fIe S A
oft arsfta germa =<t @ ama dodt &) as Rega a1 3

oft sifecrasrsfor san swER amu aseft are sft & o oft 3 @il e em

oft arsfta germa w212 & smud ssda & s af¥es &) Fge B Ac sl A asgen aad 3

SHRI MALLIKARJUN KHARGE : Whatever you decide, we will go by that. Our Members want to participate in the discussion. That is why, we agree
... Interruptions)

HON. DEPUTY SPEAKER: So, we extend the time of the House by two hours. If necessary, we will further extend the time of the House. That
depends upon the consensus of the House at that time. I hope, the House agrees to it.

SEVERAL HON. MEMBERS: Yes.
HON. DEPUTY SPEAKER: So, the time of the House is extended up to 8 p.m.
Shri Ravneet Singh, you please continue now.
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"My Government will adopt a national land use policy which will facilitate scientific identification of non-cultivable land and its strategic
development. "

agl 3 amefl arer 9 @ g, Joalol APl war
"My Government is committed to ensure the trend of death by suicide of farmers will be stopped.”
dlerdt @ Jodiar @s wal:

"Steps will be taken to convert farming into profitable venture.”
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HON. DEPUTY SPEAKER: Once again I want to inform the House that the Members who are having written speeches can lay them on the Table.
Here afterwards, we are going to give only four minutes to each Member to speak because there are around 50 Members in the list to speak. Even if
we go till 9 o'clock in the evening, we may not be in a position to finish. Therefore, I request the Members to take only four minutes each. Those
who are not in a position to complete their speech in four minutes, it is better that they lay it on the Table.

*SHRI BHARTRUHARI MAHTAB( CUTTACK): A major question that is being posed in the country today is whether agriculture is under threat?
Is it because of rapid urbanization industrialisation and infrastructure growth?

The answer given to this question is, during the period 1999-2000 to 2009-10, area under non-agricultural uses has increased by 2,57 million
hectares on account of urbanisation, industrialisation, infrastructure growth and other development requirements. This shows agricultural land is
shrinking.

Another alarming information is about number of cultivators. As per 2011 census conducted by Registrar of India, the number of cultivators have
come down from 127.3 million in 2001 to 118.7 million in 2011. However, the number of agricultural labourers increased from 106.8 million in 2001 to
144.3 million total workers in 2011, nearly 55 per cent of the workers are still engaged in agricultural activities.

As per National Sample Survey Office (NSSO), cultivation was still the most important source of income of majority households in rural India.

I draw the attention of the Government to a report which is from Central Institute of agricultural Engineering, situated at Bhopal. In a study it has
said 68% of our population live in villages and they are dependent on agriculture. Scientist C.R. Mehta, Head of this Institute and his colleagues have
found out from a study that 90% of farming today in India is being done by machines and Human energy is being utilised for only 5% of the work.
Should we be happy of this situation?

At least the impression is broken that Indian farmer is still dependent on bullock and plough and is doing traditional farming. It is revealed from the
study that in farming work 47% is done by tractor, 27% electric motor and 16% diesel engine is doing. But this study has another direction and that
is very disturbing. That is, more and more mechanisation of farming has pushed out human resources from farming. Mr. Mehta has said 40% work is
done by machine for the main crop whereas rest 60% is done by domesticated animals and human resources.

In developed countries, 95% farm work is done by machines and only 5% work is done by human beings.

Therefore the question is when Indian farming is so poor in mechanisation, yet human resource involvement is 5% only. How can this happen? If this
situation continues, what would be the position of human resources in farming in future?



But the main question is when 68% of our population is dependent on agriculture, what are they actually doing? If one interprets, it is economic
parlance one who say there is a hidden number of -unemployed here. Govt. is implementing MGNREGA, of course, but that focus is different. That is
just keeping poor people alive. They do not become part of development process.

Union Govt. believes, agriculture is a state subject and no matter how much concerned this Gowt. is, nothing much is being done to arrest the
pathetic situation. Whenever farmers are being remembered, it is for their farmland which industrialists want to devour.

What is required is to make the rural population a part of developmental agenda which would create crores of employment opportunities. That needs
to be done. That should be the agenda. As rural economy is agrarian based, agriculture should be focus point.

What is needed at this juncture is a directional shift in the Union Govt's policy priorities- from shielding consumers from runaway inflation to ensuring
that farmers receive a remunerative price for their produce.

Hiking MSPs for crops, dispensing low-cost agri-loans or slapping ad-hoc barriers on imports are unlikely to yield results.

Odisha has been continuously visited by natural calamities repeatedly. Sometime it is drought and the next year flood follows and it is followed in the
next year by cyclone. This is happening in repeated years, thereby breaking the backbone of the farmers of Odisha. The support and relief that is
provided by the State is just to tide over the situation. Nothing tangible actually happens. Until and unless individual farmers and their crop is
insured, no one else can save the farmers from natural disasters. There is need today to do crop-insurance at the individual farmer level. Then only
the farmers could get some relief from natural calamities.

Another important issue that needs to be addressed is agricultural price policy. The wholesale price inflation at minus 2% may be music to the ears
of the government but not to the millions of farmers who have seen prices of most agricultural commodities decline. Since a large part of the food
inflation in recent years has been on account of high fruit and vegetable inflation, this may continue to be a cause for concern. It is more so because
of the untimely rain which may aggravate the already serious concern on account of the bad monsoon last year.

As unseasonal showers affect cereal and vegetable crops in several parts of the country a study by the United Nations' Food and Agriculture
Organisation(FAQ) shows that globally, nearly quater of the damage suffered because of natural disasters is borne by the agriculture sector in
developing countries. The study analyzed 78 natural disasters between 2003 and 2013 spread across 48 developing countries to find that 22% of all
damage inflicted by natural hazards such as drought, floods, storms or tsunami occur in the agricultural sector. Damage to crops and livestock over
the decade was $70 billion.

Asia was the most affected region, with loses estimated at $ 28 billion, followed by Africa at $26 billion, the UN study said. These losses are often
incurred by poor rural and semi-rural communities without insurance and lacking the financial resources needed to regain lost livelihoods. The study
observed, "adding that only 4.5% of post-disaster humanitarian aid in the decade from 2003 targeted agriculture".

According to the FAO study, worldwide 2.5 billion people depend on agriculture. Small Scale farmers, herders, fishers and forest dependent
communities generate more than half of global agricultural production and are particular at risk from disasters that destroy or damage harvests,
equipments, supplies, livestock, seeds, crops and store food.

While high food inflation at 8% and fruit and vegetable inflation at 16% continues to remain a cause for worry for consumers, significant section of
farmers continues to suffer from the sharp decline in agricultural commodity prices. What is obvious from this mess is the failure of the agricultural
price policy regime of the country. It has neither benefitted consumers by keeping down the prices of essential items in the food baskets, nor served
the basic objective of providing remunerative prices to the farmers for their produces. The failure of the agricultural price policy is as much
instrumental as much it is political. The failure to rein the prices of essential food items, including fruits and vegetables, for the last five years is a
clear indication of the lack of any price stabilisation mechanism with the government as far as consumer food prices are concerned. Not only have
the prices remained stubbornly high for a sustained period, lack of clarity on reforming the agricultural produce marketing committee which was
meant to market for these commodities continue to be controlled by cartels, speculators and traders with farmers gaining little out of this.

Nor has the policy of providing support prices to farmers done any good to a majority of farmers. The Commission of Agricultural Costs and Prices
(CACP) which is supposed to announce the minimum support prices(MSP) for more than 20 crops, has not led to farmers benefitting out of these
except in the case of rice and wheat. While the failure of various institutions entrusted with the task of maintaining price stability, it is also a failure
of government policy, which has failed to take into account the changing nature of agricultural production. At a time when the decline in international
prices is threatening the very livelihood of the majority of farmers in this country, what is needed is not only a sound price policy but also effective
institutional mechanisms to deal with the twin objectives of remunerative price to farmers along with cheaper food to the consumers.

Instead Union Govt. must push ahead with structural reforms in agricultural market. Farmers be given direct access to bulk buyers. Steps be taken to
evolve a regulated national spot market for agri-commodities that can set benchmark prices and introduce commeodity options, which will empower
farmers with better price intelligence.

Direct benefit transfer for fertilizer and other input, subsidies will provide income support to farmers at time of need.

Without such reform measures how can you keep your promise which you have given during election to ensure " minimum 50 per cent profits to
farmers on their agricultural produce.



+*SHRI NALIN KUMAR KATEEL ( DAKSHINA KANNADA): " Karmanye Vadhikaraste Maphaleshu Kadachana" is the slogan with which the NDA
Government under the leadership of Shri Narendra Modi Ji is functioning.

This is the country of farmers. More than 70% of the people are farmers. The living condition of agriculturists has to improve. Keeping this in mind
our NDA government re-introduced Kissan Vikas Patra (KVP) which is a very popular instrument among small savers, introduction of Kissan TV, Soil
Health Cards,

In order to improve the irrigation facility the government has made a provision of Rs.5600 crore to introduce a new scheme " Pradhan Mantri Krishi
Sinchayee Yojana". This is really a welcome step in the field of agriculture.

I would like to draw the attention of the government towards the pathetic condition of Areca nut farmers in the country particularly in the state of
Karnataka.

India is considered as the largest Areca nut producing country in the world, both Karnataka and Kerala accounting for nearly 73 percent of total
production in our country. Over six million people are engaged in areca nut cultivation and related activities. More than 85% of areca nut growers are
small and marginal farmers. But areca nut growers are concerned they are in distress as areca plantations have been hit by Root wilt disease. Under
the scheme assistance is given for removing the disease-hit palms and planting new areca nut saplings. But it would be a futile exercise. Many
farmers suffered huge loss as the same new saplings also hit by Root wilt disease within four or five years. Therefore there is no use by planting
new saplings. This is nothing but waste of money, energy and time of farmers. No permanent solution is found so far to this disease. This disease
also spreads to new plants. It is a matters of great concern that the area of areca nut cultivation is shrinking in Karnataka due to Root wilt disease.
It is not possible to control by conventional methods. It is very much essential to find out other methods to control the disease.

Hence I urge upon the Union government to take immediate necessary steps to find out a permanent solution for Root wilt disease to plants with the
help of areca nut research institutions.

I would like to urge the union government that simplify the guidelines for crop loan and make it farmer friendly to ensure more farmers are benefitted
from the scheme.

If a farmer wants to grow horticulture crop, irrigation is must. To produce any horticulture crop farmer has to make arrangement for irrigation and
other infrastructure facilities to take up horticulture activities. Farmer has to wait for at least 3 years to get a horticulture crop pomegranate, mango
etc.

When it comes to small and marginal farmers situation is more worsened. To give crop loan up to Rs.50 thousand banks sought number of security
documents. But the guidelines stated that the interest subvention will be given to farmers, if they make repayment of loan on time. I would like to
request the hon'ble Finance Minister to extend the period of repayment of crop loans. I would also like to suggest to formulate a farmer friendly
guidelines to sanction crop loans.
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HON. DEPUTY SPEAKER: You give your suggestions.
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+*SHRI SHIVKUMAR UDASI ( HAVERI) : There are nearly 15 million farmers ( Main' cultivators) fewer than there were in 1991, over 7.7 million
less since 2001, as the census 2011 data show. On average, that's about 2.035 farmers losing 'Main Cultivator' status every single day for the last 20
years . Over the last 50 years, the proportion of farmers to the total population has been in steady decline, but the fall has not been big enough for
the absolute number to go down, given population increase. But in the last decade, the fall in farming has combined with the slowing rate of
population growth to create a fall in the absolute numbers of farmers.

The lot of the poor Indian farmer keeps deteriorating with the passage of time . According to the National Sample Survey Office( NSSO) data
released on December 19, 2014, during the last decade, the bloated debt of Indian agricultural households increased almost 400 per cent. Even the
number of heavily indebted households has steeply increased during this period. The report is titled Situation Assessment Survey of Agricultural
Households in India, and is based on a national survey covering 35,000 households during 2012-13. The survey states that, on an all-India basis,
more than 60 per cent of the total rural households covered in 11 States are in deep debt, though wide variations exist. Loan patterns show it is 60
per cent institutional loans and 40 per cent non institutional loans. Moneylenders make up most of the non-institutional lenders.

Average debt per household is Rs. 47,000, while average income is Rs. 36,973 per annum. In 2002-13 India had 148 million rural households which
increased to 156 million by 2012-13, a 5.4 per cent increase in a decade.

The data point to another disturbing trend. While average income from 2002-03 to 2012-03 increased by 318 per cent, most worryingly, total debt
per household increased by 273.5 per cent during the same period, proving that while income from sale of agricultural products increased due to a
price advantage during the last one decade, it has not translated into a reduction in rural indebtedness.

Benefits by way of better seeds or fertilizer input have been cornered by rich and affluent farmers in Punjab, Haryana, Western Uttar Pradesh,
Andhra, Tamil Nadu and Karnataka. The poor and marginal farmers of Bihar, Odisha and Eastern Uttar Pradesh are in a miserable state.

The enthusiasts of highly extractive agriculture, euphemistically called the green revolution, based on " high input technology"- very liberal, often
unbridled, quantities of chemical fertilisers, very expensive hybrid or BT seeds, copious use of irrigation water - kept proclaiming the " success " of
this revolution, but the poor and marginal farmers, primarily in the vast rainfed areas of the country, were simply left out. Their farms remained
parched, while their debts soared. The Vidarbha region of Maharashtra, where Bt cotton failed miserably in parched rainfed fields and farmers in
thousands took their own lives, unable to repay the loan sharks, became a global shame. Only where rich farmers had access to assured irrigation
water coupled with unbridled use of chemical fertilisers could Bt cotton perform well.

Many farmers are unaware of the minimum support price. And, often, these farmers resort to distress sale of their produce to clear the loans from
moneylenders, obtained at exorbitant interest rates. In collusion with unscrupulous local traders and commission agents, Government agencies delay
procurement of grains by, in some cases, as many as 50-60 days.

Though the contribution of India's agriculture to the country's GDP is 18 per cent and it provides employment to more than 60 per cent of the total
workforce of the country, if one goes by the NSSO Survey, the country is heading towards a crisis in agriculture. These poor and highly indebted
farmers, most with no formal education, cannot be allowed to migrate to congested urban areas to eke out a miserable, daily wage-earner's life.

I appeal to the Government to formulate a comprehensive National Policy for farmers to give an all-round boost to agriculture by providing them
advisory, technical farm credit and marketing service. I also urge the Government to stress on increasing farmers' incomes, livelihood, nutrition and
health security of farm, fisher, tribal, pastoral and agricultural labour families. I also call for a strategy for achieving a 4 per cent growth rate in
agriculture through a mix of technology, credit, insurance and marketing support and knowledge connectivity. Government should disburse zero
percent farm loan to farmers through state-owned cooperative banks, scheduled public sector banks.

The average farm size had become smaller and the cost-risk - return structure of farming had become adverse. There is a need to end the era of
famers' suicides and to restore pride and confidence in farmers and farming. Small and marginal farmers in rainfed regions are trapped in a losing
battle with agriculture- and with life.

Government should initiate comprehensive asset and agrarian reforms in rural India. I also draw the attention of the Government, the need for
diversifying sustainable livelihood opportunities on the lines of the Chinese model of Township and Village Enterprises (TVE). For this, it has called
for a 'Rural Non-farm Livelihood Initiative ' in forms of agri-business centres, food parks and other rural non-farm employment programmes by
restructuring agencies such as the Khadi and Village Industries Commission.

I urge the Government to incentivise the agriculturist and farming community is @ must as we incentivise corporates. In a similar way, farming
community should be supported in a scientific way. By making a better insurance policy integrating with scientific modern technology making use of



satellite and remote sensing and further covering every farmer and his own land and a universal crop insurance which would make sustainable in the
present conditions of vulnerabilities.

I urge the Union Government to implement the recommendations of the National Commission on Farmers(NCF) headed by noted agriculture
scientist, Dr. M.S.Swaminathan.The Panel's recommendation to fix the support price for the farm produce by adding 50 per cent to the cost of
production should be implemented.

The recommendations made by the Commission suggested a way out of the deep agrarian crisis which had pushed about 2.56 lakh farmers to
commit suicide between 1995 and 2010. Agriculture production had not increased in commensurate with the growth in population. Neglect of the
agriculture sector would only be at the cost of the nation's food security. The farmers now are not even realising the cost of production with ever-
increasing cost of inputs and no remunerative price for their produce. Still 70 per cent of the farmers are not getting institutional credit.
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*SHRI R. PARTHIPAN (THENI) : Hon. Deputy Speaker Sir, Vanakkam. I thank our Beloved Leader Makkal Muthalvar Hon. Puratchithalaivi Amma for
giving me an opportunity to take part in the discussion in this august House on agrarian situation in the country.

India is agricultural country. Agriculture is the backbone of India. Around 70% of our population is dependent on agriculture. It is gradually declining.
Because of special economic zones, activities of multinational companies, agricultural land is slowly converted into concrete jungles. Many farmers
have committed suicides. The government provides agricultural subsidy to farmers but that money indirectly reaches the fertilizer companies and
tractor companies.

I urge that keeping in view the importance of agriculture in our country there should be a separate budget for agriculture similar to Railway
Budget. In Tamil Nadu last year 120 lakh metric tonnes of food grains were produced. And this year's target of food grain production is to reach 140
lakh metric tonnes. Tamil Nadu has been bagging the Krishi Karman Award consecutively for the past two years.

There is a record production of cardamom in Tamil Nadu. There should be remunerative price for cardamom. Necessary measures should be
taken to export fruits grown in Kodaikkanal.

With the availability of jasmine in adequate quantities, a perfume factory should be set up in Madurai. Adequate quantities of agricultural
produce should be made available.

Agricultural equipment should be available on hire basis for less money. The losses incurred by farmers during natural calamities should be
fully compensated by the Union government.

Cold storage facilities should be provided in all the District and Taluk headquarters. Minimum Support Price should be fixed by the Union
government for all agricultural produce. I urge that the livelihood of farmers should be protected. Thank you.
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HON. DEPUTY SPEAKER: Many hon. Members have quoted the Swaminathan Report. It is alright.
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# SHRI S.P. MUDDAHANUME GOWDA ( TUMKURY): Agriculture is one of the priority sector of any government. But today we are discussing on
the problems of the agriculturist in the country. We claim that the agriculturist is the backbone of the country. But the governments are yet to come
to the rescue of the agriculturist in the country.

Water is the main problem which we are facing for better agriculture. Complete depletion of underground water in the entire country is causing great
problem for the agriculture resulting in failure of food production to meet the demand of the country.

Farmers with great difficulty produce agricultural products. But they are not getting good prices for the agricultural products they produce. Much
talks are held regarding M.S.P. But unfortunately the farmers are not getting any produces sold for good market price and not able to get the
minimum support price they are assured.

Day in and day out, we have been seeing the farmers committing suicides. The governments should try to find out the reasons for such repeated
suicides all over the country. Banks gives loans to agriculturists liberally. But the governments will not have monitoring mechanism to find out how
the farmers are using the crop loans the farmers raise in banks and what is that they made out of the loan they invested on the agriculture.

Irrigation is the main source through which the farmers can do better and profitable agriculture. But if we look at the investment any Govt. will do on
irrigation projects, it is not encouraging . The interest of farmers should always get priority while the Government allocates funds. But unfortunately
the agriculture is not getting the expected encouragement through budgetary allocations.

The Scientists who are making research on agriculture should research keeping the interest of the farming community which needs all
encouragement. Intensive agriculture should be made more popular. Frequent programme should be conducted to create more informative ideas to
farmers.

Ultimately, it is the duty and responsibility of this august House to decide to rescue the farming community to save the agriculture and agriculturist
in the country.

*SHRI ARKA KESHARI DEO ( KALAHANDI): I come from an agriculture based district, Kalahandi, Odisha. First I would like to bring to your
notice the problem that the cotton farmers face because of closing down of the ginning and spinning factory in Kesinga, Kalahandi. This has made it
impossible for the farmers to sell their cotton in the area, hence making the middle man richer while creating only problems for the farmers. I would
thereby request to restart the factory and hence make the lives of cotton farmers easy.

Secondly, Kalahandi and Nuapada were considered the poorest and the most backward districts in India. Thanks to the Indravati dam, now the



farmers in Kalahandi, especially in Jaipatna, Kalampur and Junagarh blocks are getting double crops. They are not being able to sell the paddy at a
good rate, hence, still incurring loss and are still poor. The rate which the Central Govt. has declared is very less, so I would like to demand that the
rate should be increased by Rs. 500-600 for one quital.

I would also like to share one more very important problem that the farmer of Kalahandi are facing. The problem is that the urea rate is too high and
it is not supplied in time. I would request to please lower the rate and make sure that urea is supplied in time.

To finish, I would like to request on behalf of my farmers to please set up a seed processing unit in our District of Kalahandi, Odisha. I am sure that
you will consider all the above given points and make the lives of our farmers a happy and easy one. They are the base on which our economic
development depends. I must request the Minister of Agriculture to promote bio-fertilizer because the land will stay fertilized and it will help us to
get good rates for the vegetables and fruits because most of the urea suppliers are selling fake urea and cheating the farmers. For example in my
district there was a Urea Scam in the year 2013, so I want the Minister to enquire into the matter.
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*DR. TAPAS MANDAL (RANAGHAT) : I want to highlight some of the issues related to Agrarian situation. Agriculture continues to be the
backbone of Indian economy. Agriculture sector employs 54.6% of the total workforce. The total share of Agriculture and Allied Sectors (Including
Agriculture, Livestock, forestry and fishery sub sectors) in terms of percentage of Gross Domestic Product is 13.9 percent during 2013-14 at 2004-05
prices.



For the 12th Plan (2012-17) , a growth target of 4 percent has been set for the Agriculture Sector. As per the 4th Advance Estimates of Production
of food grains for 2013-14, total food grain production is estimated to be 264.77 Million Tonnes.

70 per cent of farmers never heard about direct cash transfer. Only 27 per cent have heard about the land acquisition law. 83 per cent farmers are
clueless about foreign direct investment(FDI). 70 per cent farmers never contacted any Kisan call centres and 47 per cent farmers say that overall
condition of farmers in the country is bad.

Indian Agriculture is undergoing a structural change leading to a crisis situation. The rate of growth of agricultural output is gradually declining in the
recent years. The contribution of Agriculture to GDP comes down to less than half within 30 years. The performance of agriculture by crop categories
also clearly indicates the slowing down process of agriculture in India. The deceleration in agriculture started from early nineties and it became
sharp from the late nineties. The trends in the area, input use, capital stock and technology also reflect the agricultural downfall and the farmer's
response accordingly. All these trends indicate that the agricultural sector in India is facing a crisis today.

It is alarming that the average monthly income per farmer household is quite less considering minimum living standard. The number of suicides by
self employed persons in farming / agriculture during 2013 was 11772 in India due to distress condition . The probable reasons invented by the
concerned ministry is trying to deviate focus from the real picture and dilute the gravity of the facts. About 40% of the farming community is on the
verge of leaving agriculture as their profession due to huge loss in farming practice. The young generation is not interested in farming any more.

It is told that the root cause of the crisis was that agriculture is no more a profitable economic activity when compared to other enterprises. It
means that the income derived from these activities is not sufficient enough to meet the expenditure of the cultivators. And therefore, unless
agriculture is made a profitable enterprise, the present crisis cannot be solved. The related factors responsible for the crisis include: dependence on
rainfall and climate, liberal import of agricultural products, reduction in agricultural subsidies, lack of easy credit to agriculture and dependence on
money lenders, decline in government investment in the agricultural sector and conversion of agricultural land for alternative uses.

It is argued that the consequence of agricultural crisis in India is very vast and likely to hit all the other sectors and the national economy in several
ways. In specific, it has adverse effects on food supply, prices of food grains, cost of living , health and nutrition, poverty, employment, labour
market, land loss from agriculture and foreign exchange earnings. In sum, it revealed that the agricultural crisis would be affecting a majority of the
people in India and the economy as a whole in the long run. And therefore, it can be argued that the crisis in agriculture is a crisis of the country as
a whole.

My question is why the goverment remains silent to see this? What steps are to be taken on the part of Govt. to stop all unhealthy movements to
restore India's agrarian economy in the present global crisis? It is right that we are growing faster industrially but that should not be at the cost of
agriculture. We should remember that we must feed the whole nation of 130 crores and that are ever increasing.

To-days agriculture in India faces multiple problems like insufficient rains, droughts and floods, low productivity and profitability, climate change and
other adversities which leads to the rising incidences of suicides.

Prime Minister urged the Agricultural Scientists and policy makers to adopt a farmer centric approach to ensure an easier and stress free life for the
farmers. This in turn may improve the sector as a whole. But most probably the most important aspect was the need to ensure productive
optimisation of small land holdings. This could be the turnaround means that can be adopted by the Govt. to script the success story of the Indian
agriculture sector. Small land holdings below five acres dominate the Indian agriculture and the small farmers are unable to reach the optimum
productivity though the farmers are benefited from HYV's fertilisers, irrigation, etc.

The only remedy to the crisis is to do all that is possible to make agriculture a profitable enterprise and attract the farmers to continue the crop
production activities. As an effort towards this direction, the government should augment its investment and expenditure in the farm sector.
Investment in agriculture and its allied sectors, including irrigation, transport, communication, rural market, rural infrastructure and farm research
should be drastically increased, and the government should aim at integrated development of the rural areas.

The solution of the problem is not in a few packages but in drastic changes in the present economic policies related to agriculture. No other sector's
growth and development must be at the cost of agriculture. All farmers, agricultural labourers, societies, Government and People's Organisations
should work collectively to revive agriculture and " Save India from Agriculture Crisis".

+*SHRI P. R. SENTHILNATHAN (SIVAGANGA): Reduction in areas of cultivation, non-availability of funds to commence seasonal crop
cultivation, non- availability of inputs in time, non-exposure to modern agro-techniques continue to affect our food production and productivity. These
factors combining with the fury of nature either in the form of heavy rains or no rains, floods or famines, cyclones or storms affect cultivation
destroying standing crops.

In an agricultural country like ours where 78% of our people are living on agriculture as an occupation and livelihood much of affirmative
action on the part of the government is required. Majority of our farming community has small and marginal farmers. A vast majority of them live as
agricultural labourers. Most of them do not have even two meals a day in many parts of the country. Only very few states like Tamil Nadu have
improved the living conditions of the farmers and farm-workers. But still a lot needs to be done to see that the traditional wisdom of crop cultivation
is effectively utilized.



Our is an ancient civilization and paddy cultivation goes on for many centuries now. But still our productivity of rice per hectare of land is much
less than the world average. Even the pioneering state like Punjab's rice productivity is much less still. If that is so in the case of Punjab which has
fertile lands with abundant water, just imagine the plight of the State of Tamil Nadu which has perennial rivers but mostly dry throughout the year.

Since most of the areas in Tamil Nadu are rain-fed like our region in Sivaganga. Traditionally, we have been relying on vast reservoirs in the
form of tanks and lakes. The great Tamil Poet, Thiruvalluvar said:

"kedupadhuvum kettarkkuch charvai matrangu
Yedupadhuvam Ellam Mazhai"

The philosopher poet means to say that it is only rain that can give or spoil or redeem prosperity to people. At this juncture, I would like to
point out to the urgent need to provide more finds to the local bodies, the panchayati raj institutions. Now, the lakes and tanks under the Public
Works Department are periodically desilted. Whereas the tans and lakes under the local bodies like panchayats are not desilted both for want of
funds and due to denial of permission to spend money on renovating such water bodies. Even under the Local Area Development Programmes of the
MPs and MLAs, grants cannot be made for the desilting work which is vital to agricultural sector to conserve rain water for irrigation purposes.
Hence, I urge upon the Centre to set apart special find for the purpose of deepening and desilting water bodies used for cultivation. I would like to
point out that even Rural Employment Guarantee Act which has in its ambit the desiliting works could not render justice. So, the Centre may permit
the local bodies to carry out renovation of tanks and lakes. Extending of grants under MPLADS must also be permitted.

Water scarcity during cultivation affects the yield when the lakes dry up in between. Hence, I urge upon the government to go in for borewell
scheme throughout the country so that cultivation is not affected in the midway. This must be linked with watershed management programme.

Our Government of Tamil Nadu under the able guidance of our beloved leader, Makkalin Mudalvar, Amma continues to provide free electricity
to agricultural pump sets. We need more power to be transmitted from other regions to meet the demand from both the industrial and agricultural
sectors. Considering the great need felt by the agriculturists, I urge upon the Centre to speed up the inter-regional power transmission system.
Unfortunately this year, panchayati raj institutions get only 94 crotes of rupeed instead of 7,014 crore rupees allocated last year. I draw the attention
of the Agricultural minister to take it up with the Finance Minister to rectify this oversight.

Instead, the Finance Minister has claimed that he has provided greater amount of money for agricultural loans. I want to bring to the notice of
the Minister that the ground reality is different. Farmers-the food providers are not treated fairly in the finance institutions like banks. They are not
able to get loans in time and it is paid mostly as jewel loans. This defeats the very purpose of giving agricultural loans interest-free. Hence, I urge
upon the Minister to provide annually a fixed sum like Rs. 15,000 to every farmer to commence the seasonal crop cultivation.

Both our Prime Minister and Finance Minister have been talking about digital India. At this point of time, I would like bring to your notice that
apart from agricultural extension services through call through call centres, greater action needs to be done. I urge to involve Village Administrative
Officers panchayat-wise and use their services for agricultural data collection. Identifying cultivation of crops in a particular geographical area and
identifying the areas where the demands are found for such agricultural produce must be carried out with involvement of revenue groups. This
information must be made available throughout the country. This will benefit the farmers because they need not sell their produce at throwaway
prices. This will give rise to balanced cultivation and avoidance of loss.

It is also disheartening that agriculture gets lesser allocation this year. I urge upon the Centre to continue with the subsidies which are even
300% and above in the developed countries like USA. Let us not be guided by the ground rules of the MNCs and FDIs but let us be guided by the
ground realities of this country which is a traditional agricultural country from time immemorial.

Agriculture is both the root and part of our culture. Let us not part from it at the instance of our creditors like World Bank and other MNCs. Let
us unitedly save the agriculture.
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*SHRI RABINDRA KUMAR JENA (BALASORE) : State of agriculture in India continues to be in downward trend. According to the Economic
Survey 2014-15 presented on February 27, 2015, growth in agriculture is estimated to be 1.1% in 2014-15. This is despite the monsoon in 2014
being only 88% of the long period average rainfall in India. The estimates total production of 257.1 million tones is 2. 3% lower than the 2"d
advance estimates of 2013-14, of 263.2 million tones.

All major crops, except wheat and sugarcane have had a decrease as campared to the 2" advance estimates in 2013-14. Production of pulses

is estimated to decrease by 6.8% and that of oilseeds, by 9.6%, from the 2" advance estimates in 2013-14 to those of 2014-14. This trend is
worrisome and need serious brain- storming.

Nearly 47% of total agricultural holding in the country are of less than 0.5 hectares of land and almost 97% of holding consist of less than 5
hectares of land. Holdings of above 10 hectares account for just 0.6% of the total holding, whereas those above 20 hectares account for 0.1% of the
total agricultural holdings.

Only 46% of land area is sown, which has remained constant for last 45 Years and only 45% of cropped area is under irrigation and rest
dependent on monsoon.

According to RBI, in last 10 years, farm loan has been increased by whopping 755% which gives all the reasons to cheer about. At the same
time, according to ASSOCHAM, there is a misdirection of farm loans and there is a virtual exclusion of small and marginal farmers. In 2011-12, while
the farm credit increased to 5.09 lac crore, small & marginal famers got only 5.7% of the same.



In 2012, Govt. reported in parliament that 2, 90,470 farmers committed suicide in past 15 years. UPA-2 Gowvt's initiative of waving- off 5
Rs.2,000 Crore farm loan program to farmers had a severe loophole as indicated in CAG report which reported as high as 22% misappropriation in
connivance with Banks, Auditors and big famers. Govt. could only recover about 85 crores from the above culprits while they combindly
misappropriated more than Rs.10,000 crore.

Intelligence Bureau on 19t Dec 2014 submitted a report to Govt. titled spate of Cases of Suicide by Farmers" wherein reported that there is
an upward trend in famers suicide in Maharastra, Telengana , Punjab, besides instances in Gujrarat, Uttar Pradesh,, Tamil Nadu.

It cited the reason of depleted water table, unsustainable macro-economic policy and faulty process of export and import prices among others.
Continuance charging of high interest rates from 24% to 50% per annum by lenders also contributed to this scenario.

In this context, Govt. must take up appropriate proactive steps to arrest the downward trend of agrarian activities and resultant low GDP
contribution. While it is well accepted that manufacturing, services and other sun-rise sectors contribute to the national prosperity, we must not
forget that our country still remains an agrarian economy on which majority of our people depend on their livelihood. Every possible avenue must be
explored and implemented so that agriculture also contribute a lion's share in GDP.
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HON. DEPUTY SPEAKER: We had decided to extend the time of the House up to 8'o clock. Now, it is 7.58 p.m. Only two minutes are left.

If the Members wish, we can extend the time of the House by one more hour provided you speak for only three minutes. Otherwise, I cannot
accommodate Members. Otherwise, I cannot run the House.

Please tell the problems relating to agriculture in your constituencies which you want to highlight to the hon. Minister. That is enough. Do not go into
the history. Everybody is going into the history — Swaminathan Commission etc. Everybody knows that. Do not repeat what others have said. You
simply tell the problems agriculture sector is facing in your constituency. You may also give suggestions for improvement of agriculturists. So, you
limit your speeches to three minutes. Otherwise, everybody is talking of the same history.

SEVERAL HON. MEMBERS: Yes.

HON. DEPUTY SPEAKER: We are extending the time up to 9 o'clock and not beyond that. Therefore, please cooperate so that we can accommodate
all the Members to speak. So, every hon. Member may take only three minutes and not more than that.

20.00 hrs.
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Sir, our NDA Government, has taken several steps to encourage farmers and the agriculture sector of the country. The NDA Government has
allocated Rs. 10,600 crore for agriculture sector for the year 2015-2016. Out of this allocation, the hon. Finance Minister has earmarked Rs. 3,275.25
crore for Krishyonnati Yojana; Rs. 2,588.60 crores for crop insurance; Rs. 3,295 crores for ICAR; Rs. 481.50 crore for Dairy Vikas Abhiyan; and Rs.
410.69 crores for the Blue Revolution.

HON. DEPUTY SPEAKER: Hon. Member, kindly come to the suggestions.
SHRI KARADI SANGANNA AMARAPPA : Sir, I would like to make a few suggestions.

I would like to throw some light on the issue of crop insurance. India is an agrarian country where a majority of the population depends on
agriculture for their livelihood. Crop production in India depends largely on weather, it is severely impacted by natural calamities and also by attack
of pests and diseases. These unpredictable and uncontrollable conditions make the Indian agricultural sector an extremely risky enterprise. So, it is
the need of the hour to encourage our farmers by providing better coverage of crop insurance to ensure that the farmers do not lose under any
circumstance.

Farmers are not fully aware of the crop insurance. So, awareness about crop insurance should be created among all farmers in the country,
including, Karnataka. During the Kharif season of the year 2013-2014, only 12 per cent of the farmers in the State of Karnataka got crop insurance.
This shows that no measures were taken by the authorities concerned to create awareness among the farmers. I would urge upon the Government
to take steps to improve the reach of both modified and weather-based crop insurance scheme to cover every crop, and also all category of farmers.
Further, the Government should also ensure that all farmers, who have paid the premium, must get the benefits of the insurance. There is also need
to provide insurance cover for crops that are damaged. I would also like to propose provision of solar fencing.

Another point that I would like to mention here is with regard to wild animals. The forest authorities have not streamlined the guidelines to
provide compensation to the farmers in the event of crops being damaged due to wild animals. In the State of Karnataka, deer, elephant, wild boar
and other wild animals are creating huge menace, particularly, in the forest enclosed villages, and agricultural crops are being damaged. As a result
of this, the farmers are suffering huge losses. However, the forest authorities are refusing to send a report to the Government for giving
compensation for the crops damaged by wild animals. Hence, the farmers are not being given compensation. Therefore, I would urge upon the Union
Government and the Agriculture Minister to authorize and consent to give compensation for the crops damaged by wild animals.

As far as fertilizer is concerned, subsidized fertilizer is being misused in the country. Therefore, the Government should take steps to issue
fertilizer passbooks to the eligible farmers to prevent misuse of fertilizer supplied at subsidized rates. Further, it should be made mandatory to
produce the passbooks while buying fertilizer from the Agricultural Produce Marketing Committees and such other agencies.

HON. DEPUTY SPEAKER: Hon. Member, please wind up your speech.
SHRI KARADI SANGANNA AMARAPPA : Sir, I would like to mention one more point.

As regards crop loan, the Union Budget has also allocated Rs. 8.5 lakh crore for farm credit this year. As far as farm credit is concerned, the very
intention to provide short-term crop loan to farmers, particularly, small and marginal farmers is not achieved. I would say that the Government has
failed to achieve the target in all these years as no Nationalized Bank is ready to give short-term farm loan to farmers. gan¥ di¥og Ris sft o ot war 5
@ftt w1 arere1 A asic dlon aiféw, 3213 3 3ol AMUKET AFAE DI &)

HON. DEPUTY SPEAKER: Members who are not able to speak within the stipulated time of three to four minutes, they are requested to please lay
their speeches on the Table. That is allowed. I have already told about it. Do not create embarrassment to others also because many Members are
yet to speak. Therefore, please cooperate.
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* SHRI S. R. VIJAYA KUMAR (CHENNAL CENTRAL): At the outset, I thank our revered leader Makkalin Mudalvar, Puratchi Thalaivi, Honourable
Dr. Amma for her kindness in sending me to represent the Central Chennai Parliamentary Constituency and also for enabling me to present in this
august House my humble views on the AGRARIAN SITUATTION IN THE COUNTRY.

In the context of discussion, it would be most appropriate to invite attention to the views of General Secretary of the AIADMK Party and
Makkalin Mudalvar, Puratchi Thalaivi, honourable Dr. Amma on this subject.

As has been stated by Dr. Amma, Tamil Nadu has already been unfairly treated by the Fourteenth Finance Commission in the manner of



horizontal distribution of tax devolution. Reduced weight for the 1971 population, removal of fiscal discipline as a criterion, the increased weight
accorded to area and per capita income distance and the inclusion of the absolute forest area as new criterion have worked against the interests of
the State.

This results in taking additional burden of expenditure on the Central Government priorities by the Tamil Nadu which is an unfair expectation
and outcome. In a nutshell, the unfair treatment to the performing state vastly increases its burden on all fronts and Agriculture is no exception.

Although, there are proposals in the General Budget for 2015-16, like Rs. 5,300 crores for micro irrigation, Rs.25,000 crores for Rural
Infrastructure Development Fund, Rs.15,000 crore for long term rural credit fund and Rs.45,000 crores for Short Term cooperative Rural Credit
Reliance Fund, it is not clear as to what would be actual allocation to the water starving and monsoon dependant State like Tamil Nadu where
Agriculture sector is suffering a lot due to various natural and other reasons.

Agriculture is the backbone of the whole country and the State of Tamil Nadu is no exception. But, for the Agriculture sector in Tamil Nadu,
veryu peculiar condition prevail. The predominantly agriculture dominant delta and basin districts of Tamil Nadu depend only on river Cauvery. But
the indifferent and unfriendly attitude of the State of Karnataka with the tacit support of successive Central Governments has dealt a heavy blow to
the hopes of the farmers, agriculturists and agriculture labourers of the State of Tamil Nadu. The Cauvery river water sharing has been a bone of
contention and unless the Central Government actively take part in the issue and help the State of Tamil Nadu by the actual implementation of the
Honourable Supreme Court orders on the subject, the agriculture sector in the State of Tamil Nadu cannot see a ray of hope.

As has been constantly and consistently expressed by Makkalin Mudalvar Puratchi Thalaive Honourable Dr. Amma, the urgent need is
implementation of Cauvery river water sharing management system which has so for been detrimental to the interest of the State of Tamil Nadu.

The only positive side is the raising of height of the Mullai Periyar Dam due to the tireless efforts of Dr. Amma. The few districts irrigated by
this Dam water have reason to rejoice thanks to Dr. Amma.

Tamil Nadu's irrigation system also predominantly depends on ground water. The ground water level depends on monsoon pattern every year.
Many districts have low ground water levels due to poor or insufficient monsoon. In order to manage the ground water resources, the Centre should
allocate special funds to the State of Tamil Nadu for technology use like Deep Bore Wells, Drip Irrigation etc. It is needless to say that the
Government of Tamil Nadu under the able guidance of Dr. Amma has been doing a good work in these areas.

Complete revamp of the Drip Irrigation Scheme, Crop Insurance Scheme, Procurement Scheme, etc. taking on board the views of this State
Government is the need of the hour.

In the Agriculture sector, the real work is to be done by the State Governments and without their involvement no positive result could be
achieved.

I would, therefore, fervently appeal for more allocation of funds to enable the Government of Tamil Nadu to spend more on Agriculture sector
so that the vast majority of its population of poor people whose sustenance is on Agriculture will greatly benefit and the dream of Dr. Amma that the
Government must take care of the needs of the poorest of the poorest is fulfilled.
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*SHRI BALBHADRA MAJHI (NABARANGPUR): There is no denying the fact that India is an agriculture based country. India can survive
without import of agricultural product. Luckily for all the efforts of famers at last we are self sufficient in most of the agricultural products.

However, the most worrying factor is that agriculture is not getting the priority and support from the subsequent Governments for reasons
unknown.

While we are approving legislation for food security, there is not enough production on the field and the legislation will have no meaning. We
may grow economically. Our GDP may go up but there has to commensurate growth in agriculture also. This is not happening. The share of
agriculture is going down year after year and now stands at about 13% of GDP.

Given a chance, 42% of farmers want to quit agriculture for alternate means of livelihood. Every now and then there has been report of
farmers committing suicide. Even though there has been many studies to overcome this distressing situation, Governments have failed to address
the problem. The initiatives by Government is nothing but lip service without any substantial work being done on the field.

The problems of farmers cannot be solved unless the following issues are addressed in true spirit.

Hon'ble prime Minister has talked of Pradhan Mantri Krishi Sichai Yojana. From the face of it, it gives an illusion as if all agricultural land will be
irrigated overnight. The slogan is good to hear. But what is the effort in this direction? As on date, only about 45% of agricultural land is irrigated.

Canal system, which was 17 million km as in 1995 has reduced to about 16 million km as on date in spite of many more irrigation projects
having been completed during this period. The main reason for this is meager allotment of fund for maintenance of canal system. The existing canal
system requires about Rs. 20000 crore annual allotment for its maintenance, whereas the Government has allotted only Rs. 5300 crore towards
Pradhan Mantri Sichai Yojana. It is not understood whether this money will be spent towards maintenance of irrigation system or creating new
system.

If we compare prices of agricultural products vs industrial products as in 1975 to today it will be as below:-

Sl. No. Item Priceason 1975 in | Price as on | Increase
Rs. Date in Rs.

1. Gold 2000 per 10 gm. 30,000 per 10 150 times From the above table it can be seen that while the
gm. agricultural products have increased by 15 times the
3 Soap 0.50 per Piece 20 per piece 20 times price of industrial products have increased by 25% to

B Bicycle Rs. 150 Rs. 6000 40 times 150%.
40% of our population depend on agriculture and
4, Steel Rs. 2.00 Rs.50per kg 25 times for their daily livelihood they have to sell their products
at lesser price and purchase industrial products at higher
5. Rice Rs.1.00 Perkg | Rs.15perkg | 15 times prices. This is the main reason why the farmers are not
able to cope up with the present day market. 85% of our
farmers are small and marginal farmers. About 48% of

farmers are indebted. Therefore, unless they are paid fair price, the farmers cannot sustain.

It is therefore recommended that Mr. Swaminathan's recommendation may be accepted and the farmers be paid at least 50% more than the
input cost. However, this may not be viable for all states as the input cost in some states is more.

While price of industrial products is decided by the producer, the price of agricultural products is decided by the Government and Government
does not heed to the cry of the farmers. Suicide is committed by the farmers for distress, not the labourers and people dependent on industry. Soil
card will only guide the famers for type of crop to be grown but what about fair price?

All land can't be irrigated by canal. Large area of land still needs to be irrigated by lift irrigation. For this purpose it is necessary that 24 hours
assured power should be provided to the farmers at a subsidesid rate all over India as has been done in some of the states. For this, additional fund
allotment is required When we talk of so many issues, one of the issues which can not be overlooked is marketing. Fruits and vegetables worth Rs.
13000 crore is wasted every year for want of cold storage and refrigerated transport.

Paddy is purchased under the open sky. Any unseasonal rain before selling drives the farmers to high and dry. While there is requirement of 33
million tone storage capacity, the present capacity is only 10.8 million tonnes.

At mandis at least tin sheds should be provided so that farmers are saved from waste of its grain due to unseasonal rain.

The biggest problem before the farming community is the uncertain climatic change. With much hard work, toil, spending the entire resources,
there is absolutely no certainty that a farmer will get the production of cultivation properly, to the satisfaction. Every year, farmers are prey to
natural calamities. Therefore, in those calamities like cyclone, drought, flood, etc. the government should come forward to pay proper compensation,



insurance to the farmers. But, unfortunately the compensation the farmers are paid, are not adequate, as a result of which farmers are committing
suicide in large scale throughout country. It is a very sensitive matter, and should be addressed properly.

Several welfare measures of agricultural labourers should be taken into account. Govt. of Odisha, under the dynamic leadership of Hon'ble
Chief Minister, Shri Naveen Patnaik have many welfare measures for the farmers and farm labourers.

The biggest problem before the farming community today is the cost of agricultural equipment, machines, fertilizers, pesticides, etc.
Therefore, govt. should give maximum subsidy in this regard.

The need of the hour is to bring a dynamic and progressive Agriculture policy in the country.
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*DR. PRABHAS KUMAR SINGH (BARGARH): There is no denying the fact that India is an agriculture based country. India can survive without
import of agricultural product. Luckily for all the efforts of famers at last we are self sufficient in most of the agricultural products.

However, the most worrying factor is that agriculture is not getting the priority and support from the subsequent Governments for reasons
unknown.

While we are approving legislation for food security if there if not enough production on the field the legislation will have no meaning. We may
grow economically. Our GDF may go up but there has to commensurate growth in agriculture also. This is not happening. The share of agriculture is
going down year after year and now stands at about 13% of GDF.

Given a chance, 42% of farmers want to quit agriculture for alternate means of livelihood. Every now and then there has been report of farms
committing suicide.

Even though there has been many studies to overcome this distressing situation, Government have failed to address the problem. The
initiatives by Government is no this but lip service without any substantial work being done on the field.

The problems of farmers cannot be solved unless the following issues are addressed in true spirit.

Hon'ble prime Minister has talked of Pradhan Mantri Krishi Sichai Yojana. From the face of it, it gives an illusion as if all agricultural land will be
irrigated overnight. The slogan is good to hear. But what is the effort in this direction? As on date, only about 45% of agricultural land is irrigated.

Canal system, which was 17 million km as in 1995 has reduced to about 16 million km as on date in spite of many more irrigation projects
having been completed during this period. The main reason for this is meager allotment of fund for maintenance of canal system. The existing canal
system requires about Rs. 20000 crore annual allotment for its maintenance, whereas the Government has allotted only Rs. 5300 crore towards
Pradhan Mantri Sichai Yojana. It is not understood whether this money will be spent towards maintenance of irrigation system or creating new
system.

If we compare prices of agricultural products vs industrial products as in 1975 to today it will be as below:-

Sl. No. Item Price as on 1975 in Price as on Increase
Rs. Date in Rs.
- From the above table it can be seen that while
1 Gold 2000 per 10 gm. 30,000 per 10 150 times the agricultural products have increased by 15 times

gm. ; . . :
3. Soap 0.50 per Piece 20 per piece 20 times Fhe‘ EJ'I:Ife of industrial products have increased by 25%




3. Bicycle |Rs. 150 Rs. 6000 40 times 0 1.U%.

40% of our population depend on agriculture and
4, Steel Rs. 2.00 Rs.50per ka 25 times for their daily livelihood they have to sell their products
at lesser price and purchase industrial products at
higher prices. This is the main reason why the farmers
are not able to cope up with the present day market.
85% of our farmers are small and marginal farmers.
About 48% of farmers are indebted. Therefore, unless they are paid fair price, the farmers cannot sustain.

5. Rice Rs.1.00 Per kg | Rs.15 per kg 15 times

It is therefore recommended that Mr. Swaminathan's recommendation may be accepted and the farmers be paid at least 50% more than the
input cost. However, this may not be viable for all states as the input cost in some states is more.

While price of industrial products is decided by the producer, the price of agricultural products is decided by the Government and Government
does not heed to the cry of the farmers. Suicide is committed by the farmers for distress, not the labourers and people dependent on industry. Soil
card will only guide the famers for type of crop to be grown but what about fair price?

All land can't be irrigated by canal. Large area of land still needs to be irrigated by lift irrigation. For this purpose it is necessary that 24 hours
assured power should be provided to the farmers at a subsidesid rate all over India as has been done in some of the states. For this, additional fund
allotment is required When we talk of so many issues, one of the issues which can not be overlooked is marketing. Fruits and vegetables worth Rs.
13000 crore is wasted every year for want of cold storage and refrigerated transport.

Paddy is purchased under the open sky. Any unseasonal rain before selling drives the farmers to high and dry. While there is requirement of 33
million tone storage capacity, the present capacity is only 10.8 million tonnes.

At mandis at least tin sheds should be provided so that farmers are saved from waste of its grain due to unseasonal rain.

The biggest problem before the farming community is the uncertain climatic change. With much hard work, toil, spending the entire resources,
there is absolutely no certainty that a farmer will get the production of cultivation properly, to the satisfaction. Every year, farmers are prey to
natural calamities. Therefore, in those calamities like cyclone, drought, flood, etc. the government should come forward to pay proper compensation,
insurance to the farmers. But, unfortunately the compensation the farmers are paid, are not adequate, as a result of which farmers are committing
suicide in large scale throughout country. It is a very sensitive matter, and should be addressed properly.

Several welfare measures of agricultural labourers should be taken into account. Govt. of Odisha, under the dynamic leadership of Hon'ble
Chief Minister, Shri Naveen Patnaik have many welfare measures for the farmers and farm labourers.

The biggest problem before the farming community today is the cost of agricultural equipment, machines, fertilizers, pesticides, etc.
Therefore, govt. should give maximum subsidy in this regard.

The need of the hour is to bring a dynamic and progressive Agriculture policy in the country.

*SHRIMATI PRATIMA MONDAL (JAYANAGAR): Agriculture is the backbone of Indian economy. Despite increase in urbanization and
industrialization, about 70% of population is still directly or indirectly dependent on agriculture. After more than 40 years of green revolution and
revolution in agricultural machinery and equipments, complete mechanization is still a distant dream. A majority of farmers does farming for own
consumption. They do not have any surplus to sell in the market because of small fragmented landholding. Farmers mostly cultivate cereal alongwith
oilseeds, pulse, vegetables and sugarcane. Since Indian agriculture has to feed a large population, production of food crops is the first priority of the
farmers almost everywhere in the country. In recent years, there has been a decline in the share of land used for foodcrops due to various other
commercially most advantageous use of their land.

Some of the major challenges faced by Indian agriculture are stagnation in production, high cost of farming inputs, soil exhaustion, depletion of fresh



ground water, climatic change, globalization and liberalization of economy, food security and farmers' suicide.

I would like to request to the hon'ble Minister that the following measures may be taken for the development of Indian agriculture as well as greater
interest of farmers:

1. Modern scientific agriculture University should be opened in every
State for research.
2. Modern technique should be introduced in Indian agriculture.
3. Irrigation system should be developed specially for drought prone area.

4. Market should be regulated so that farmers can sell their products directly to get actual price.

5. Insurance coverage should be there.
6. Loan against low interest.
7. Agriculture bill should be introduced.

8. To know the Government schemes and policies information should be widely campaigned in the media, newspaper etc.
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SHRI JAYADEV GALLA (GUNTUR): Hon. Deputy Speaker Sir, many people may be wondering as to why I am speaking on this subject. With my
American accent, even my own party wondered that I want to speak on this subject. But I am the grandson of a great farmer and former Member of



Parliament from Chittoor Shri Rajagopal Naidu. Our factory is located in Chittoor. About 90 per cent of work force in our factory comes from the
agricultural community. I have seen how we have been able to transform their lives from the misery that they have to come through in their farming
community.

Sir, I also represent Guntur, which is one of the most fertile agricultural belts in the Krishna delta region and also the place from where the great
Parliamentarian the late Prof. N.G. Ranga, grandfather's guru was also representing in Parliament.

In the Krishna delta, farming goes back to almost 2,000 years. In some of the farms in the delta, people have been farming for the last 2,000 years.
During the British period, farmers from this region were taken all over the world wherever black cotton soil was there. All over south-east Asia,
South Africa, and even as far as the West Indies, we can see people who have come from the Krishna delta originally taken to all these places
because of their skills in farming. Sir, it is a very rich agricultural belt, as I said, full of chillies, turmeric, rice, tobacco, cotton, fruits and vegetables,
flowers and so many other things. In spite of this rich heritage, the great knowledge that they have, the history that they have and the fertile
produce that they bring out to the market every year, 90 per cent of the farmers are still in distress. This is a very alarming situation.

In spite of the increase in crop loans year after year by the Government of India which has reached Rs. 8.5 lakh crore in this Budget, the dependence
by farmers on high-cost and non-institutional sources is a cause of concern. More than 70 per cent of farmers are not getting institutional credit. It is
all happening due to financial institutions not showing the inclination to give loans to small and marginal farmers. The maximum share of Rs.8.5 lakh
crore is cornered by the big farmers.

Secondly, even though the guidelines of the RBI clearly say that no security is required for loans up to Rs. 1 lakh, banks are insisting to keep either
gold or something else as security. Thirdly, the RBI guidelines say that individual banks will decide about the security between Rs. 1 lakh and Rs. 3
lakh. I need not bring to the notice of the hon. Minister who himself is a farmer what sort of conditions banks put to give Rs. 3 lakh loan to farmers
since the RBI has left the conditions at the whims and fancies of the banks. So, I suggest for the consideration of the hon. Minister to impose some
penal provisions. I also suggest that he should issue instructions that if any complaint came to the notice of the Government that a particular banks
had taken security to give farm loan, not only disciplinary action would be taken but also penalty would be imposed on the Branch Manager
concerned and it would be recorded in his Annual Confidential Report. This would work as a deterrent as it affects his career. I would also suggest
for the hon. Minister's consideration to increase the present limit of Rs. 1 lakh loan without any security to Rs. 3 lakh.

I would like to emphasise on the misconception of the agriculture-dependent population of the country, which is being projected as more than 60 per
cent of the population. Of the 125 crore population in India, 68 per cent live in rural India. However, only about 40 per cent of the people are
engaged in farming. Of this, only 18.4 per cent depend primarily on agricultural income and only 21.1 per cent depend partially on agricultural
income. The balance rural population is not dependent on agricultural income.

There is no doubt that mechanisation helps not only to increase production, productivity and profitability but also to achieve the timelines in farming
operations, bring precision in placement of inputs, reduced input losses and conserving of by-products. Modern methods of ploughing are about 250
per cent efficient than indigenous ploughing it increases productivity by 30 per cent, helps farmers to go for second or even third crop, apart from
other benefits.

Earlier, it was perceived that mechanisation creates unemployment. This myth has been broken and it has been observed by many surveys that
agricultural mechanisation rather generates more income and employment. As the farmers earn more and spend more, this drives job creation in the
formal sector as market expands, as we can see from the impact of MGNREGA and other schemes how labour has become scarce in other sectors.
So, we must move towards mechanisation.

If one looks at the farm mechanisation in India, it is alarmingly low. Russia, with 15 per cent agriculture dependent population has 88 per cent of
mechanisation; China with 64 per cent depending on agriculture has 38 per cent of mechanisation; Argentina and Brazil with 14 per cent depending
on agriculture have 75 per cent mechanisation and India with 68 per cent rural population is lagging behind with just 30 per cent farm
mechanisation.

It is good that in the present Budget Rs. 25,000 crore have been given for the Rural Infrastructure Development Fund and Rs. 5,300 crore for micro
irrigation, watershed, etc. Of course States will have to contribute. We should give more thrust to this area and the time has come for more active
cooperation of private sector.

Sir, I am proud to say in this august House that Andhra Pradesh is the first State in the country which has started presenting a separate Budget for
agriculture. You can see all the interest in the subject as so many people are waiting even till 8.30 p.m and 9 o'clock today to speak on this subject.
I think, time has come for us to consider a separate Budget for agriculture also.

Sir, T just wish to give an example to this august House how our leader Shri Chandrababu Naidu is making plans to bring more and more land under
irrigation and to provide water to drought-prone areas to increase agriculture production and productivity. Government of Andhra Pradesh has taken
up the Pattiseema Lift Irrigation Project which envisages transfer of flood water of Godavari to the Krishna river through a canal network. It aims to
divert 300 TMC Godavari water that would otherwise go into sea untapped into the Krishna river.

Sir a Task Force was set up way back in 2003 under the Chairmanship of Shri N. Chandrababu Naidu to study and submit a report on micro
irrigation. The Task Force submitted its report recommending to bring about 69 million hectares under micro irrigation in a phased manner by 2030.
This will include 27 million hectares under drip irrigation and 42 million hectares under sprinkler irrigation. The Report has been prepared after
extensive studies and models available across the globe. I do not know to what extent the recommendations have been implemented by the
Government. I request the hon. Minister to apprise this House the number of hectares brought under micro irrigation...( Interruptions)

Thank you.
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HON. DEPUTY SPEAKER: Please conclude. Other Members are waiting to speak. Please cooperate with the Chair.
SHRI SATYAPAL SINGH : Sir, please allow me to speak for four to five minutes.. I will cooperate with you, Sir. I will conclude soon.
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HON. DEPUTY SPEAKER: Please conclude.
SHRI SATYAPAL SINGH: Please allow me to speak. I am making important suggestions.
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HON. DEPUTY SPEAKER: Please conclude.
SHRI SATYAPAL SINGH: Sir, these are important suggestions which I am giving. Kindly allow me to speak.
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SHRI S. SELVAKUMARA CHINNAIYAN (ERODE): Hon. Deputy-Speaker, Sir, I am very much thankful to our people's leader, hon. Amma for enabling
me to participate in the agricultural debate in this august House.

India is an agriculture-oriented country. Most of the people in our country are doing agricultural work. On the one side they do not get sufficient
water and on the other side there is flood. So, they do not get sufficient yield. Hence, the farmers incur loss in all aspects. So, inter-linking of all the
rivers in our country is the only solution to solve this perennial problem throughout the country. Our hon. Amma has mentioned this in the election
manifesto of the parliamentary election.

Moreover, the farmers do not get sufficient price for the sale proceeds. Hence, the Central Government should give subsidy to the farmers in all
aspects, like digging of well, drip irrigation, laying of pipelines, raising crops and improve the lands and also give immediate electric service
connection to their wells and bore wells.

Most of the farmers throughout the country got loans from the cooperative societies as well as from the nationalised banks. But they are not in a
position to repay the loans due to lack of income from the cultivation of lands. Hence, I urge upon the Government to waive all agricultural loans
taken from the nationalised banks and cooperative societies to save their livelihoods. Moreover, the Union Government has to give new loans to the



farmers without charging any interest.

Erode in Tamil Nadu is one of the turmeric selling centres in South India. But the turmeric growers did not get Minimum Support Price. Hence, they
incurred loss. So, the Union Government has to intervene in the matter to remove the online trading and also fix the Minimum Support Price of Rs.
15,000 per

quintal. Like-wise, modernisation of agricultural crop cultivation is an absolute necessity now-a-days. The Central Government has to give subsidy to
the farmers for purchasing the mechanical devices like tractors, grinding machines, harvesting machines, etc.

Thank you. With these words, I conclude.
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HON. DEPUTY-SPEAKER: All right. Please wind up. Shri E.T. Mohammad Basheer. Nothing else will go on record.

a€| (Interruptions)3e; *

SHRI E.T. MOHAMMAD BASHEER (PONNANI): Hon. Deputy-Speaker, Sir, I thank you for giving me this opportunity to speak on the Agrarian
Situation in the country.

As far as the agricultural sector is concerned, there are a lot of issues pertaining to agricultural sector. Whether it is irrigation, infrastructure,
marketing, yield-related issues, labour-related issues, viability-related issues and fertilizer-related issues, all these issues are vital. The role of the
Government in redressing these issues is very important - whether it is in the way of subsidies, support price, incentives, crop insurance or whatever
it may be.

We all know that there is a risk involved in agriculture. There is no other sector like this. We all know that agriculture depends upon weather
fluctuation. If there is weather fluctuation, all the calculations of the farmers are jeopardized — whether it is drought or flood. Unfortunately, the
Government is adopting a kind of ad hocism in dealing with drought and flood. We must have a farsighted action plan in this regard. Government
should seriously think about this. The Indian farmer is exploited like anything. The Indian farmer receives 10-23 per cent of the price the Indian
consumer pays for exactly the same produce whereas the farmers in developed economies of Europe and the United States receive 64-81 per cent.
This wide gap will have to be bridged.

My friends were saying about farmers' suicide. In 2012, the National Crime Records Bureau of India reported 13,754 farmer suicides. Farmer suicides
account for 11.2 per cent of all suicides in India. Activists and scholars have stated that a number of conflicting reasons are there for farmer
suicides. such as monsoon failure, high debt burdens, etc. I do not want to say much about this. This shows that there is disillusionment and
disappointment of our farmers.

Irrigaiton is @ major problem facing this sector. Water resources are decreasing like anything. There are two reasons for this. One is natural and the
other one is man-made. Rivers, ponds and lakes are getting dried. If you are not arresting this, it is sure that in the near future our lakes and ponds
may become desert. We have to be very careful about this.

Availability of quality seeds is another problem. We must give top priority to this thing also....(Interruptions)



HON. DEPUTY-SPEAKER: Please conclude now.

SHRI E.T. MOHAMMAD BASHEER: Sir, you are kind enough to allow time to every Member. I want only just one minute. I will conclude. Next, "better
seeds, better future" should be our slogan. We have an urgent need for strengthening of our Agriculture Universities and the extension programmes..
The Agriculture Universities should involve themselves in Research and Development activities. The need of the hour is mechanization in the
agriculture sector. Labour shortage is very much there. Before two or three years, this kind of problem was not there. Now it is happening because
of the Rural Employment Guarantee Scheme and migration of workers from the rural side to the urban side. That has created a lot of problems. So,
we must take note of all these things. I would like to say one thing that there is an alarming situation now. That is poisoning fruits and vegetables.
We have very sad stories. The Editorial of the National Agriculture Today Magazine stated that it definitely is not a good season for mangoes. First,
it was the ban from the European Union; now, it is chemicals which have tarnished the image of this noble fruit. During the mid-May, Ahmedabad
Municipal Corporation had destroyed 22,700 kg. mangoes that were brought into the city from different parts of the State. So, this is a very
dangerous situation.

Let me conclude by one sentence — to a question of mine, on the 17" a reply was given stating that we have entered into collaboration with many
other countries, and 73 MoUs were signed with 63 countries. That is well and good. One thing we have to keep in mind. That is agriculture is our
backbone. When we are entering into agreement with other countries, we must have saving clauses. India should be famous. With these few words,
I conclude.

* SHRI PRAKASH B. HUKKERI (CHIKKODI): I represent Chikkodi Lok Sabha constituency in Karnataka. Sugarcane is the major agricultural crop
in constituency. As we are all aware that sugarcane farmers all over the country including my state Karnataka are facing hardship due to inadequate
Minimum Support Price fixed by government, there are thousands of farmers and their families are suffering due to unscientific fixation of MSP to
agricultural crops including sugarcane. Therefore, I urge the union government to fix at least Rs. 3000/- as MSP per tone sugar cane.

Another point related to sugarcane is, there is huge amount of arrears of farmers pending with the sugar mills. 1t is due to the huge amount of
arrears farmers are facing difficulties to take agricultural activities further Therefore, I request the government to ensure that all the dues of
farmers should paid at the earliest. I also suggest to take steps to protect sugar cane famers and sugar mills to encourage them to contribute in the
agriculture sector of the country.

I would like to draw the kind attention of the Government on this very particular issue that in our country only 40 percent agricultural land is
irrigated. But remaining 60 percent agricultural land is dependent on monsoon. We all are aware that monsoon is very uncertain in our country.
Almost more than half of the country is repeatedly affected due to drought and famine. As far as Karnataka is concemed about 36 talukas in 9
districts are affected by drought. Farmers are suffering due to loss of standing crops. This is not confined only to the state of Karnataka, even other
states like Maharashtra, Tamil Nadu, Andhra Pradesh etc. are also facing the same problem. My point is how the Government expect farmers to
repay the loan on time when majority of the states are hit by drought and other natural calamities.

You have fixed the interest rate at 4 percent per annum to the crop loan of up to Rs. 3 Lakh. On this point I would like to say that it is very
ridiculous. If farmer goes to a bank for loan the first question the bank ask what crop he/she wants to rise and in how many acres he/she does
agriculture. Bank have fixed the maximum limit of the crop loan depending on each crop. If a farmer wants to produce Paddy he/she will be given
crop loan of Rs. 15 to 20 thousand per acre. For sericulture, ground nut, etc., the amount will be the same Rs. 1500/-. So one has to have more than
10 acres of land to take Rs.3 lakh loan from any bank. It is very much clear that no small and marginal farmers would get crop loan from any
nationalized bank. So, Rs.8.5 lakh crore crop loan earmarked in the budget is only for big farmers. There is no use for small and marginal farmers.

It shows the Government has taken the decision without understanding the practical difficulties involved in a particular situation. When it
comes to small and marginal formers, the situation is more worse. To give crop loan up to Rs. 50 thousand banks sought number of security
documents.

Therefore, I would like to urge the Union Government that simplify the guidelines for crop loan and make it farmer friendly ensure more
farmers are benefitted from the scheme.

If a farmer wants to grow horticulture crop irrigation is must. To produce any horticulture crop farmer has to make arrangement for irrigation
and other infrastructure facilities to take up horticulture activities. I would like to tell that farmer has to wait for at least 3 years to get a horticulture
crop, pomegranate, Mango etc.,

But the guidelines stated that the interest subvention will be given to farmers, if they make repayment of loan on time. I would like to ask the
Hon'ble Finance Minister that What is the rationale to bring such norms?

It shows the Government has taken decision without understanding the practical difficulties involved in particular situation. When it comes to
small and marginal farmers, situation is more worse to give crop loan up to Rs. 50 thousand banks soght number of security documents.

Even though, a farmer managed to get crop loan at 4 percent interest rate, how can he make repayment at the time of drought. So the rate of
interest would be going up and up, finally he has to take loan from private money launderers, to whom he has to pay higher rate of interest.

On the other hand, the Government has stated that the banks are given instructions to not to ask any surety and other documents to provide
crop loan up to Rs. 50,000/-. But this direction is not being followed by any bank including nationalized banks. Without security document no bank is
giving crop loan to farmers. That is why I urge the Government to look into these anomalies and take corrective measures in this regard.

Therefore, I urge upon the Government to bring an effective and simple mechanism to disburse crop loan to farmers.

Karnataka has always been hit by either drought or flood. But this year my state is reeling under worst drought condition. From an agricultural



perspective, drought occurs when soil moisture is insufficient to meet the water requirements. Rapid growth of agriculture is essential to meet the
food and nutritional security of the people of our country. Alongwith the increase in population and the improving living standards, food needs of the
people also increases and as such the commensurate increase in production of good grains has also to be ensured.

Foodgrain production in the country accrues from approximately 142 million hectare of cultivated land. Of this, 40 percent is irrigated and
accounts for nearly 55 percent of production. The remaining (85million hectare) is rainfed and contributes only about 45 % to total agricultural
production.

Rainfed agriculture in our country is complex and characterized by low levels of productivity. Moreover, rainfed agriculture is risk prone due to
vagaries of monsoon which result in wide variation and instability in yields.

Therefore, T would like to suggest the Government to take immediate steps of find permanent solutions to agrarian crisis including mitigating
the drought and other natural calamities, providing more subsidies to agriculture sectors to meet the food needs of the people.
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SHRI N.K. PREMACHANDRAN (KOLLAM): Thank you, Deputy Speaker, Sir. It is an accepted fact that agriculture is the backbone of Indian economy.
But, at this juncture, I doubt whether it is contributing as much as that of the previous years. It is an accepted fact also that it is the biggest
employer in the country. The statistics in respect of agriculture are to be noted very clearly because they are very interesting. Sir, 56 per cent of the
total workforce in the country is from agriculture; 75 per cent of the population is living below poverty line and their main livelihood is agriculture.
Further, 80 per cent of the nation's total freshwater resources are being used by agriculture. Agriculture consumes a quarter of total electricity
produced in our country; 70 per cent of the total Central Government subsidy is also going to agriculture. So the pertinent question to be asked is
whether we are giving it much importance in order to address the problems which are being faced now by the agriculture sector. I think, the answer
is 'No' because we are not giving thrust to agriculture.

We have to analyze the agriculture sector after the liberalization policy, that is, post-liberalization period, what is the fate of agriculture. Post-
liberalization period created a condition that is making agriculture economically unviable. That means, we are only promoting a jobless growth when
we are giving disregard to the agriculture field. That is what is happening in our country. If any positive change has to happen in this country, my
suggestion is, it has to happen in agriculture. But, unfortunately the Government is not moving in that direction so as to have a positive change. The
Government is looking at a change which is encouragement of contract farming in our country and also corporate agriculture coupled with land
acquisition. That is not going to address the main cardinal issues of agriculture. So I would like to urge upon the hon. Minister, if you have any
genuine interest, it has to come in the form of providing gainful employment in the rural areas with focus on revitalizing sustainable farming.
Unfortunately it is not the message that is being given to us because sustainable farming has to be revitalized as well as gainful employment has to
be provided in the rural areas. That is a concrete suggestion which I would like to give before the hon. Minister.

I am not going to the Report. It has been mentioned by so many learned friends here that the Report of the Centre for the Study of Developing
Societies is a very shocking Report. The hon. Minister is well aware of that survey Report. It is very shocking to see that 76 per cent of the Indian
farming community wants to give up farming. In the past seven years, 3.2 crore farmers have abandoned farming and have taken menial jobs in the
cities. Also, it is a shocking survey Report which says that from 2007-08 to 2010-11, within four years, 79,000 hectares of land, which was cultivable
land, has been converted into land for non-agricultural purposes.

What is its GDP contribution now? It has come down to 15.4 per cent in 2013-14. The average monthly income of a farmer is Rs. 2,115. It is very
shocking to see, in UP it is Rs. 1,633; in Bihar it is 1,810. Andhra Pradesh is a big State in our country. The average monthly income of Andhra
Pradesh is 1,634. So, farmers are committing suicides. Sir, 50,000 people are committing suicide per year. That is the average figure. So, what are
the reasons? There are two reasons. I will confine myself to two reasons. The first reason is rise in the cost of inputs and the second reason is risk



of loss of yield due to many natural calamities. The cost of production and the price of agricultural commodities are mismatching. We have to
maintain it by way of Minimum Support Price and also providing subsidies.

Regarding the second point, that is risk of loss of yield to the agriculture produce, my suggestion to the hon. Minister is this. National Disaster
Response Fund is there and also State Disaster Response Fund is there. This is only a relief to the farmers. You may kindly note, this is only a relief
to the farmers, and that too when the agriculture subsidy, when the crop loss is 50 per cent and above. Also, it is Rs. 4500 per hectare if it is the
rain-fed crop. For other assured irrigated crops, a very meagre amount is being provided. My suggestion is, adequate compensation should be given.
National Disaster Response Fund should be changed as National Disaster Compensation Fund. Adequate compensation has to be provided equal to
that of the loss or damage sustained by the farmers. That is my first suggestion.

My second suggestion to the hon. Minister is that farmers should be protected on par with the Government servants. Government servants’
DA will be increased when there is increase in the Consumer Price Index. They are getting so many benefits. So, the farmers in our country should
be treated on par with the Government servants. Pension, welfare measures and medical benefits should also be extended to farmers. Another
suggestion which I would like to make is that, just now Mohammad E.T. Basheer has also mentioned it, organic farming should be promoted.

With these suggestions, once again, I would like to urge upon the Government to give much thrust to the agriculture sector and to have a job
oriented growth in our country.
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HON. DEPUTY SPEAKER: Now, it is 9 o' clock. Three or four Members can be allowed to speak. If the House agrees, we can extend the time of the
House till they speak.

...(Interruptions)
SHRI P.P. CHAUDHARY (PALI): There are more Members who would like to participate in this discussion. ...(Interruptions)
HON. DEPUTY SPEAKER: Tomorrow we will continue this discussion.

...(Interruptions)

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Sir, I just inform the House beforehand that as I told earlier in the Business Advisory Committee as well as in
the informal meeting, if needed we may have to extend the Session but most of the Members were not in favour of it. They were requesting to
complete it tomorrow.

Sir, the Rajya Sabha just now decided that they would take up the Bills tomorrow morning and try to complete them by 3 o'clock. So, I appeal to the
House that we may have to sit late tomorrow evening or else we have to sit on Monday. That being the situation, I feel that the general mood of the
Members is to complete the business tomorrow itself and then give recess. ...(Interruptions) Sir, I am just informing the Members. Some Members
may book by 2 o' clock flight or 3 o' clock flight and all. There is a likelihood of voting also. Keeping that in mind, the Members can plan
... Interruptions)

HON. DEPUTY SPEAKER: So, we extend the time of the House by only half-an-hour. Let the Members complete their speeches. After that we cannot
extend the time of the House. I hope, the House agrees.



SEVERAL HON. MEMBERS: Yes.
HON. DEPUTY SPEAKER: So, the sitting of the House is extended by half-an-hour.

Now, Shri Santokh Singh Chaudhary. You speak only for three minutes.
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HON. DEPUTY-SPEAKER: Hon. Members, the discussion under Rule 193 will continue tomorrow. So, the other hon. Members may speak tomorrow.

Now, the House stands adjourned to meet again tomorrow, the 20t March, 2015 at 11 a.m.
21.08 h

The Lok Sabha then adjourned till Eleven of the Clock

on Friday, March 20/2015/Phalguna 29, 1936 (Saka)
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